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A A& : AT ARV, PIs [I9Y 91d 981 8, 7R 71 o0 @ faow g s<fere #
39 91d &1 16 e # IR & | BA AN 9T ¥ U o © 6 fenw Red ds Saaie
MR (SRIRSIRI) 4 &1 IuAEdl U & gl gAr ' #:1 st uRex St 8k
SRR & AMFHRAT 7 o1 e far 6 7 ve yeei+ ommar ared € &R 9 area
& [ SIIRSISN &1 R @M 2| WS WaT DI Azl [QAfcsT & U 98 Y ol gs © ailh
g dew Al gHsl {6 fha BIC I ol 99 B SIRIRSIBI &R BT 2| Ol 89 dad © (h
AR fAsd 79 IIga FHom S, IR, e St 4 99 Wy &, gedt frsd w &
foram om, T Y T g2 €1 H Wi 39 ue B Swak ofs g iR oY Wt dl de A §
fép g9 |l 1 98 YeTHl SRR <@l =Ry |
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... (Interruptions)
HON. SPEAKER: Q.No. 241. Shri Raju Shetty.
... (Interruptions)
SHRI Y.S. AVINASH REDDY (KADAPA): Madam, what about our notice of
Adjournment Motion?
HON. SPEAKER: I have called Shri Raju Shetty. You are not Shri Raju Shetty.
You may raise it afterwards and not now.
... (Interruptions)
HON. SPEAKER: I know it. Please do not do something like this everyday.
11.03 hours

(At this stage, Shri Mekapati Raja Mohan Reddy and some other hon. Members
came and stood on the floor near the Table.)

... (Interruptions)
HON. SPEAKER: Only yesterday, our Finance Minister has said something about
it. You please give them time. Both, the Government of Andhra Pradesh and the
Government of India will talk with each other. I can only request you to go back
to your seats. But at least do not show these posters or something like that.
Showing placards is not allowed. Please do not do that. I am requesting you to go
back to your seats. Do not show placards.

... (Interruptions)
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11.04 hours
ORAL ANSWERS TO QUESTIONS
HON. SPEAKER: Now Q.241, Shri Raju Shetty
(Q.241)

2 IS Ace: e weredl, H WA HAL Sl D1 AfHTET BRI ArEdl § R I/ W
HATel BT 9gd IR I a9 g 81 #9 #3 St 9 <0 3§ Ve drse W ARG 3R e
faore & IR | Harel yut ATl HAT S 7 3191 IR H B8l © [P g9 2019 Tb 1592 ARG
M BT Hhed DR 7 fha1 & oIfh ST A o I R 213 ARRAES IR & 9 ©
3R 145 TRIAEIS BT HH YAd I T—B T I GaAT 2, offb AT 7 dM @ & b 2
BT Ao © b 1234 ARAEIST BT B QR BT a1l & AR s forg aga &4 Ay
amefed @ TS Bl a9 2017-18 3R a9 2018-19 # R MR W 89 ¥ iR 57& forg
S S BT SIS €, 98 ¥ D U B, VAT g9 8l et us j@ gl .. (Faur) o1, 9¥
2019 T® S ARSI B [f HA H FAbed ¥ #731 off 7 fbq ydR 4 fan g, a8 3

qard gl ... (Faum)

HERTSE, H 101 SRS QUT B 1 Ahed AT AT o, S99 F 10 W gU © 3R
IR H NTd BT HM YR B AT B, b AW 47 RS & IR § B A1 T8 gl &
... (cgagT)
AT SEA&T ¢ 37T I{UAT Yo o
2 5] WS & N HAT SN 3Tl &1 ANl A B AR A g AT BT qul HAA? . (Fagr)
2 G TY : AFHIY eeT AEISAT, IS Ggd B IfeH qaldl © IR 3ed 337 A1 §l TS
oIddl DI B FHRT I R BT BAR < DI WAfewar e @1yl s9a! I8 998 © 6
& W I SIS BEH B 2l ... (Qau) A @I SaTeT Hid STHRS dldel iR UR R
HRA qHY B B 81 gAY g qd fhar 8 sAR yarEE oft 9 g6 ey famn § o smrel
A ATl | BH §9 TR BT R B D DI DY .. ([9eT)

99¥ 2009 ¥ dY¥ 2013-14 TP 762 ATV U a8 Hicae 3 A g7 s @
AT H, ¥ 2014-15 3iR 99 2015-16 H ITDH! W& 1067 dH QR T Bl ... (FIEM)
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3T fdegpat arfore warat € o &0 e UeR & o arel 9 a8t § 89 39 & &1
Ul A | ... (FEHH) BT IE DHel & [ Yerd Bl Sl GRIaA I 8, IWH 39 a8 D B o
& foy Je I we A O T I § S B W A€ M A S AHhar g1 gAR werEAl
St & gN e A 99 & ae 39 91 AT # qee g8 ©l s9felg 8 &M g1 BN @t
SRNE 81 99 2019 T I8 QX A8 A YUl B SMQ, # Ag T B8 AD §, A Al Hawis
B BT Yo DI B Sl URKAT 8, T8 B A .. (FagH) $9S T B, A1 PV AR HaA
ol g e an § # qam =edr gl s gsa iR offw e & R R ot
MR fIoIT A €, 94 B & oy #4 As MAfer & |1 10 TawR, 2014 B FHaT fban
g, D DHRU U TAT I G T 2| ... (FqGH) i &, Y IS GRET DY G Bl
PR PR I &, s foau O 4= ot & Wy g9 aadia 9d & gl 98 M 9 8
FHal § R I8 A I 0Re F &1 49 o1 335 21 39 ft @ 1 B 3 Bl al
... (cgagT)

Jrrf=T M | ga=n At oft [ dao 89 § -3 A1 o | gH A ufhar
H DI 2| 39 Solaglidel daer W e Tl 5, I9d oy BIgel SIS &1 Svkd T8 ol
Tg Jaer a I B S B foy T w I & qEEtl & 9w 9' 9 &l R
... (aeT) 987 AR ARINEIA P HM N® e Taic & T8 Bl &, a1 dldbd Ta-ic W
Bl Bl SRl W goldIe ©ie®hid ) AfRfd d @ iU g\ o e R @ Bl
.. (@) WA B, T SR AoR B weR St wR A 2 g ik 1 v d
@ PR B TN 2| gAY # I a1 6 AN 1 @6 8, IW I A A 89 SHAE
BT ... (craem)

HON. SPEAKER: Hon. Members, please go back to your seats.

... (Interruptions)
HON. SPEAKER: Hon. Members, what is this? Even after the Finance
Minister’s statement yesterday, you are doing all these things.

... (Interruptions)
HON. SPEAKER: I am requesting all of you. Please go back to your seats.

... (Interruptions)
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N T A ;e WEIR], W Weikiel dard I8 ® 5 O aRe ¥ Xa 7o 9 I
Al { XA D AR S §, A1 Tal BT AW 81T 7 U a)% 119 8§ IR GO IR%
Gferg™ iR Wd Bd 2 Wdl # 9 ¥ Rl @ 9gd & orgfaen gt gl ... (aue) ST

R, Tihedve Areded &l of S H IS9Pl I |@ieMl b1 STAN BT gsdl

... (cgagT)

U A HaTd 8 o R yeR ¥ o Js-gjaure f s & |y awsiar fear
g, Sl YR A AHIUl AT HATTT & A1 FHFIT RSB BIC-BIC Midl D ofg ST RAETS
DI MAWHAT B, Sl IR DI BISCRAT IR T&l B &, IAD Y DIs THIRY BRA BT

R AR TR F 87 ... (Fagm)

St PR 9Y : AT, AT AT GG P dgd ol 5] G ... (FIUF) Wl SaATHT
AT & o9 Sl BUed ©§, IEH HANT ATSAT & d8d ARG B B B DA D [olQ
<HI fHar T gl (Fag) 39 IR H 9gd ¥ Al 9 A aiaEid B 2l (S3agH) ATIehT
S YS9 8, 9% 980 9ol © [ 399 BH 9gd gs! 9 H JEd i gt gl (Faur)
3t feeiugpaR Fag@EaTa mdt: As/eal, § #31 S & 991 o dredl g b S8 ot i
H B B B YR B 2. (agH) offh a8 9 i 9 Fdl T 8 AN STUaR 39
T A T8 I 2 ... (FIYF) M [ el & T & B B PRI B B, dAfdhT I
I B9 & & IR g E...(TH) HEREG BT MR AW g 8 Siwl g wey
SISl g1 39 BHRU A I8 e ged dI "o W & W 2. (Iagm)

AEea], ¥ A A SN | ST 9 6 ey o @ gol e o ) E S 9
AN U8l & © Yol Dl A ST A Yol § 8, <fh 3 TP Th Yol Bl DA W IR™T &
TN Tl...(@E) MY 9 Yeil BT B P ddb - B dlh RN SThT Sled I Seq ol
firer 9 |, (sFaem)
N R Y : A, SN B G Iar 7 fF Ted ged W R ff sl a9 €, S9!
BT I B8 SRIIRET R @ 2. (agM) ALY WS Dl H g1 AT g b 59 B
H Sl fegepa St ofl, SHHT BRI IS AT [ SMRAG! I BT oy YRR BIH Yeld Bl
off 3R Tam Ui ISy ARBR AT g8l B cllbel Tordl deal ot a1 Se-3rer e &




03.08.2016 15

HH Hl off, 7 5 P e okl wcft o). (2rag) s9 HRUT A MRS & B H
BB e et off|... (ae) s U BRur ag ff o1 6 aTRadt A 9 e o, wife
T S el IaT oAT|.... (IA) THBT WF 94 & fofw Y Q-3 el o1 o | 59
Afehamell ® HAET TR A A Ui §R 8, Ra SR 3@ HM & @ 2. (Faur)
AMYB IgF TIE Bl W o IR & SHhT B TAUAUSS Bl | ST W H AT
RIS I8 BN, b 39 IR | g1 ol udl 71 ©l... (Fae™) v fSReae sreHaTR H 39
w ol & o Rafa & # onft 78 aa1 daar § ofds § I smavd o8 doar § 6
g S dfe diforll e 8 S9d ded A9Fd gledy W) 3N dra fafy B g e @
REERT A9d BS54 SrRITRE &1 8, S wet oft 2. ()

eH, SHHT M B S AR 99 8§ I A R®E AT IS & 2L (F@uE) HA g8l
VAd W WRARE @ oy 9gd dWT WWI ol o, el §R BRI B BHT YRR B

2l... (cgaer)

2 Afcdo @S Hed Wiy, # A H3 I g IS el § (o ved ffReR 7 12
sHIfdufes for € RMe IR & S/ o SR # U9 AaR @9 W $El Bl (@agE) I8
el 91a & o s 12 gfdfes fay 21 fpd 39 IR # SRgaM W ofdd W) Fal T
T 3R AP <@ qrel iR RY A a1l diE Asd SifhAR sm@Ee T8 fhar
2l...(agT) 3T 99 S BR1 A1 81 wahdt © T Reg B &1, ofeh Ared ofifteer 7 8 @t
XA B HUS A BT Bl &, I8 AR Aol I gad & Wbl 8, 3R R v 3iffhaR @
J@TSC HRD IS IV UM Udh ATl § HHlIe 2., (FIgH) AT 3R TRAIC i a8
Tl Bl 3R T HdeT IXCH il dl 781 BT L.... (Taem)

AT STEAE : 37 Je Yfou|

... (caym)
2 Afcodo @S gl I I8 © [P MUY HH W HH 208 A HINFT AR 1500
ARIET & aN H I/ g, ofhd IWH 4 dHad 213 & HHcllc gy ol..(Faum) # I8

ST ATedl g f6 99 U 1013 e A PHHellc 81 IR 39 dR H A 9T HeH Il @

27... (aaum)
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W A U § b Sl I pge BR W 8, W AR A 3 UG, TERTS 3R

D 50 TRAC DG o1 B IAR 8 TV &, o  faar 4 &l... (@gur) Sus arg @t ol
Joide STHFIC 8, 98 B9 & 3T X HAl 2. (TaeT)
S GIe vy @ Hew, ok B A Pl 6 U w1 & g v Rwrer goiil St uge e gan
et off, SH@T T B & forg Re-Rom woat 7 g9R [ § e fear g SR S
A foran 8 3R S9a! ot & ol Ueb Arser Siifhar Figaa &x faan T gl Sigh o o
JPb T8l 99 €, S foly YId & RB 0 O WU BEd §, T S O H BRgdH
vshafrefea Siffthar 811 3 S0 I8 e & 8 2l offed afe v SRaR gt § ar
STef-Siegl G9d 8, 89 dgi-d8l ISy ARBRI B d1d BT AT o1 & 3R 981 U Salse b
B fl g8 T 21§ Aredr € [P 39 ORE B AR W I B 1Y g, dAMfh I8 P Soal
QR R BH HEAE! el |

$D 3fATdl AU fdeper wEl wel fb aga A Aol ARl &, ofe vagfomee &1 339
T &, By STl WX UAshIgH—< & 331 8Id ©, Ps SNIRl U J8i Bl dldd urgererd Wl T8
e & fb IUB! ATBIA Dol 8 A BA I8 B Ul BRA Bl YRWI Bl & b ST&i-Sral
H¥g B, 98-d8 S dAldd W % Tifelii< 8 396 9 H W & G846 Bl

B H T WS W & 89 S99 I8l B Ahd Bl

SHRI V. ELUMALAI: Madam, construction of one ROB has been proposed at
Cuddalore-Chittoor State Highway No.9 near LC No0.80 kms 99/100 — 200 at
Polur yard of Villupuram — Katpadi section in Tiruchirappalli Railway Division.

I would like to know from the hon. Railway Minister the current status of

this ROB and the steps taken by the Government for speedy completion of this
ROB. ... (Interruptions)
SHRI SURESH PRABHU: Madam, it is not possible for me to right now provide
information concerning the specific ROB because I do not have it. This is not a
part of the main Question but I will be very happy to provide the hon. Member
with all the details within the shortest possible time. ... (Interruptions)
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(Q.242)
st 3 WehTeT Ared: AT I HEIGTT, HEHIY Al Aeey 3 g fawR ¥ S fear g

s9d fog # $7 90 SR @a BRAT gl ey a9 sreeHl # @@ g e & e W
Afgemail B UM o1 sffad 12 gfaerd &1 «ifee #31 7eled < 3o+ S<k # Farn g b
URA A T8 3H) 19 U9 &1 1 8, S 8H 9ed Iy Jq=iar &t a1 gl #at S 3 g Y
Jar 2 fo6 39 AR gfg @1 @ 2

# e AETH F AR HA S W ST e g e R Bl SR dEaR
& forg a1 WepR Al fa9y Rl Ao R R &R @ g, afe & @1 S P9 db o]
fpam SIRRT SR 8 A1 $9d R HROT &7

ST, gY qU : ey WEledl, H U WeH W A 9 iR 59 Wad Bl A8 Grad Bl
aredt § o dsnfiel # faives afee denirel @ ¥ 6 & g 4 Wieed oF & fog s
WHR &AM & 91 g7 THe ™ 3 Ao & d8d SO ISl g5 AT Aol &1 véd
AT TSR $Hb SR AT &9 & g 980 AR B IR [HY §1 A1 fH=a’ Ao 3,

suhT Pl B Knowledge Involvement in Research Advancement through
Nurturing g1 $9& d8d 3 T W A1 9 B9IR AfZell deidi b1 e ud Bl
Sitg 78 g, Mswarrs g frem wEd @l ¢ ot g2 g e s & &8 g8 € s forg
AN 9 UHR B ATSAG &l 399 gHT AR -Y, AT |iEfee -4 ok giT aEfewe -
Al B g ASfeve-U @ d8d 89 I 55 BOIR YU & gHICHCH S AN’ bl od ©l
STHT ITTARHT R B © AR I© 89 del1h Tl § RA= & fog 9Ra a=d & iR
I g8 WM <

S YR ¥ gHT WS4l & d8d 89 S Algeldll Pl Sl ArAsed SRS 8, S
A TS cHdol A IS §U &, ST IR BM B & (g URT &= ol 5% 1 89 &
55 TR $UI HEHT <d &

S UHR A THT AISfete-dl DT H 1 BN 984, Alarg dsfeied § S 8d
3 TIFAC (Technology Information forecasting and assessment council) & #1em
A gCFgel AIUET Iged & aR H ofFT o §1 g7l W AR Q¥ H 3R g & sfex 39 fawy
B TR AR THRAT T BE B b {0 F&¥ 990 21 39 U 35 89k 0 <d 21 39
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3rATaT U At ¥ 8 Soisgd @ Bl 399 ded TR eAN it oY Afeen denfre
P! TIRAR® HRUT F IHAB! 5P H 59 YR I Dl fSlip AT g &1 gRkads B
g, Pel gAY OIIE 4418 81 al 8, Uy &1 ¢ 81 Ol 8, ded @ oY, A B o
@ & AT IS Y BRUT F Hel W H IHDI AT S B &, S Ged Bl AWIET 8, Sl
AEH & A ST AT © a1 T &1 P, VAl S WiEfewe &, ST i g ®IF W uiE
ATA qh B ART JRRIA § HR, 39! feerd (establish) HRA & foly & & 21 3R
Al fPArier & qER B8l W W T WM YR PRAT ISdl 8, Al 84 STh] a8 B o
SOD MM TR WR W 9P J99iRI A7 e & foy, Sexvda R o S
AN SS-YUA WIS UUS SISl BIRA 8, I9db A1egd ¥ of T & & fau 8| @rn |
AN 95 | 39 AMATal q1 I8 9T © b AR A 99 #3 St 57 19 87Ty,
2015 PI T S ISTDT & T Th o DI oAt IH 966 & 3SR AN Yo 7 Sft 7 59
A & SR 9 31 fa=R iR AREe 89 Al &I 331 ©1 9 Bidle § g4 o B Sl
ggd B ufifsa wfgern s Jrar Scauagsiad &, $d! Udh Blgell Udias dHCT 918 IR
IHD! TARAA €, . A S b Afgenm dsnfip € SR 3 HAS H 707 AW 8] W
FHIS 1 A U U HifST Y iR 9gd 9 Repwee & g e IR ff 89 avaR &
PR I ol BN R YH ASAT 8, IFD IR TN gAT AN 8, S Ui Riaet!
TUS ST ® Y T it § 311 SRIWICH o & foly 89 AN oo faumT &t &R & g1
DI X WEANT ¢ I8 &l 3l §9 UBR B B JAAGSIS Bl gF FUC R W 8, & Bl 3R
QU B b ARG ¥ § AR A9 AT 59 ke 1 IR o ¥ f[Jhiia g8 81 S9
JFAAREES T 8 M alel §FF H 9O o7 & fol G aR W 2| 39e Srdrar g9 I8
He & f6 <o # otel W off Afkenelt & IS gy S O WRe s € dIS & & 397 §
BT TS BT 39T 8, BIS SMRUATA Borgd 8, BIg ~Yfo@™ &7 397 8, 37 Ot 3 W
&l W WIE9 B 3R Dl REd IR @ T IR UUS I IR W T, WM PR AT Jfed
IS W Y @, 39D (Y gEN AMET ST Al @ AU v @ forg vy e @

HIIHH AT BN & 2l
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A 3 UHTY AG@: e Heledl, HAl off 7 I IWR 9 SR faan 21 smue At 9
HH S A S @red g 6 S99 sl # uni &7 SR fUes sl @1 At
@I g w1 2?7 g9 Wi & § I8 W S =nedr § 6 g9 srggfud sfa, Seenfa siiR
3 fies a1 @ wfgarel &1 &= R 2 ik ST ddsd & & fy SRR R e
SEIRGIRT

<. & ad : Aee, wisfoew & Wt 39 ofe 9 O ol W a7 ol g1 W e #
BIS 3O g A a1 TS Al Bl bR W e §1 SR VAT BHig Slel aal & dl & 37 |
ITT Gl DR G|

SAA WA IrEeTad ¢ el Heledl, ¥ A1 HAl off 4 984 & fawgd SR faur 21wy
gere #3A S @ fesiiea fean dameu &1 R favg # omex ik ¥ &1 <@ 81 i_g #§ U@
T Bl o B A Al R g P T & H e A8 ABeHT TUS Sie} TR U |4 R
TS 2l SEH Tg i T & Atz @ ufafiiRe o arfierd Ty 21 3R U § Al
F1 fae et 7 AfReed @1 e[ < & foy v A 9918 7 I8 9N $B A0 ad
e g R # Pi5 ™R $eH 39 3R IO gU ST ATl g I Afgey W dad WrieR
I 9 | aIad1G ... (STIET)

ST, T qEA : weEd, O RIS &1 ook A 9wl 1 fhar 8, wrig S Y o
TR DI TSl BT B IR H A4 qqrn g b S0 RUIE # wadl U Ibredl & 3R S S1el
o, I8 faoell @Y JrdleH ® IR H Sooid fhar T Bl (7agm) <9 § A MR gonfraf
H I g8 IR WG I[HEHT &, TP FAREIE H &, Sl 999 R g, U s @ 3 B,
U ool & R § 3R U ol &1 ardredl W fieehl & 3T} 1. (ag™) 39 qad
IR S ARGAY B BRA & AT S Bl &, Sl R BR W@ 8 3R Sl 3791 A &
AT S T, R I fIga Trer &1 e fman S o 49 oroe IR # off g9 7 %
S TGS QRS &, IAA B BIh! SAET A &1 3741 ST H hal fb ger @31 off & gwa
J B SRt Srer IO 9 39 fAWg BT oM gem @ PR aR I Tl IRE AT Asfe
@ forg wRa # R & <@ g g3 T8 o 5 g YRaNaell X WER § E 1) W
39 UHR ®F ATSHRN & T8d STHT HGE B I HIFRTT & o1 & 2. (raur)
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$it et AR ekt HEleA, § oMU ATEmH ¥ A HA Sl 3R e &1 e g9 1 Hewqul
fawg &t &R feam arEar €. (@) a8 I8 © & fisd 20 416l 9, 9@ 4 I8 Jediaxo
PR AR AT T, STATHC B TIT ASA AT B, 99 ¥ fegwe # S Agrd wE g S
gfdoic Wsed 8, 9 dfie AW § el Off ¢ €1 9 HRYSR Wsd H O ¢ 8, 9 A H
ST e 7 AT § o w g vefe e § s demferd # g # 3R
RIRITSThd ASUS W 9gd &d AgTdl BT S X8 ©) Siafe I IS qreast @l ... (raem)

They are mother of all sciences. Physics is mother of all sciences and Mathematics

is mother of all sciences. T Ig fa=<l & {5 A BEAT B 59 AR AMHNT B B fow
T fhy SMY, aife i< w4 # Sl WA §, BH S9D! A § A |, (FAgH) WRBR DI
ey fb ag AU oAl B 9R9E A H O B AU icdfed By, gfedrgst B, difd
TR RIS ATEAS THR T B 3R B S WG A | &G |, (Srae)

ST, §Y e @ HEIGAT, Gl "G WS Bl I qAqMI 8 [P g9 9T &1 AAM o gu s
ARBR = S TR 3R - g9t &1 A g8 S g INSPIRE w8, Sweb dsa
FIg dF ARE BT BT fSHNE RIS B WhIoRR 8 39 UM # <d 2. (ragm) onft
= 2T S B A0EYE B 89 Gl 3 A & 1Y SISh] S9GT Wwd W) ol fhar g
o o6 ase & ufa S smaeior &, <t fismar g, 98 8iR Samer il @ 3T d¢| SHd
HIT-H g8 AR A A JSI g8 ol Yfaefdds & »ad & qedi B qigd iU &, R
P THR B HRIHH AR U YR H 8 &l de=dl & U gedi & A1 g7exde BT, I
P YT AT B IR H qradid HRAT AT fHAT B SN SMUBT H=+ 8, $AD I H F 3o
BT THAT § [P Igd ST TS R THIRAT & 89 39 M Pl IR B &l (Fae) e &

i ST T S W B BaAT T, 319 b R fh I AR ¥ & IR 98 QGRS gl
21 3ud TR H g fh) i ghR W BIS B Bred arel e 21 g=are... (aEm)
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(Q.243)
SHRI S.R. VIJAYA KUMAR : Madam Speaker, from the Annexure to the reply

of the hon. Minister, it is amply clear that among all the States and Union
Territories, the figures in respect of Tamil Nadu are very encouraging. Tamil Nadu
is third in terms of total number of trainees enrolled next only to Uttar Pradesh and
Madhya Pradesh. The total number of trainees enrolled and total trainings
completed in respect of Tamil Nadu is 1,51,491. The total number of trainees
certified is 1,07,972 and among all the States and Union Territories, Tamil Nadu
holds the highest percentage of trainees who are enrolled and also have been
certified. It is amply clear that such stellar performance is due only to the policies
followed by the Government of Tamil Nadu.

Tamil Nadu, under the dynamic leadership of Puratchi Thalaivi hon. Dr.
Amma is one such State in India where innovation is the norm of the day in
providing everyone with opportunities and with particular focus and emphasis on
youth, be it their education, skilling, employment including self-employment.
Vision Tamil Nadu 2023 document, as part of her nation building exercise,
launched by the Chief Minister of Tamil Nadu Puratchi Thalaivi Dr. Amma is one
milestone.

Madam, through you, I would like to know from the hon. Minister whether

he intends to compliment the efforts of Tamil Nadu in any way.
SHRI RAJIV PRATAP RUDY: Madam Speaker, the hon. Member has raised a
question about supporting the State of Tamil Nadu. I would certainly like to place
it on record that one of the States which is doing exceptionally well and is having
extensive industrialization and where a lot of Foreign Direct Investment is coming
is the State of Tamil Nadu. This has created a very positive environment.

But at the same time, we are faced with the challenge of providing a very
skilled work force to the State of Tamil Nadu and across the country. The question
pertains to the Pradhan Mantri Kaushal Vikas Yojana under which the Cabinet has

approved scheme for which we have got a budget of around Rs. 12,000 crore to be
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spent in the next four years. Of course, Tamil Nadu is going to be a beneficiary of
this project.

For the first time, in order to engage the States, we have made a provision
of 25 per cent of the physical and financial budget which is 100 per cent grant to
the States. Under this, on a project basis if the State Government comes up with a
project and says that they would like to do a training programme in a particular
field, we have allotted about 25 per cent of the total budget allocation to the States.
Tamil Nadu, as such, is doing a lot of skilling through lot of industries and lot of
investments which have flown in, we are all prepared to accept any proposal from
the State of Tamil Nadu and through the special project of Pradhan Mantri
Kaushal Vikas Yojana, we would be happy to launch the scheme in Tamil Nadu.

Apart from that, even in the State of Tamil Nadu, in the new scheme which
we have rolled out, we have planned a Pradhan Mantri Kaushal Kendra which we
are going to establish in all 543 parliamentary constituencies. We have already
decided 350 locations through 24 training partners who have reputation and they
will be contacting hon. Members of Parliament for finalization of the location and
also for the finalization of trades which they are going to do. This process is on.
Shortly I am going to circulate the list as to which training partner is associated
with which Member of Parliament. We have also given instructions to the training
partners to associate themselves with the Members of Parliament because this fund
is flowing directly from the Ministry of Skill Development, through NSDC, to all
parliamentary constituencies. So we are trying to connect it.

The other thing is that there is a huge shortage of trained drivers across the
country, whether they drive Light Commercial Vehicle or Heavy Commercial
Vehicle or Compactors or Graders, Backhaul Operators, JCB Operators and other
heavy vehicles which are required in the manufacturing sector. I would like to
place it on record that the Ministry of Surface Transport and Highways has
partnered with us and is providing substantial amount to such Driver Training

Centres which have to be established across the country. This would be rolled out
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in a phased manner. So, I am sure that hon. Members of Parliament from Tamil
Nadu and across the country would benefit from these schemes which we are
rolling out.

SHRI S.R. VIJAYA KUMAR: Madam, in the common norms given under the
scheme, there is still much to be done for the Socially and Economically
Backward Classes. While thrust has been given to the skilling of the Scheduled
Castes and Scheduled Tribes which is a laudable one, same thrust is required for
OBCs also. Will the hon. Minister take steps in this regard?

SHRI RAJIV PRATAP RUDY: Madam, when we are talking about the huge work
force, we assume that most of the people, who come from the backward sections
or those who are poor, would generally cover this sector and that is why we have
given special focus as far as the Left Wing Extremism affected districts, North
Eastern States and Jammu and Kashmir are concerned. We have also made special
provisions for disabled persons, women etc. We are trying to spread it
geographically across the country so that we meet the demands in specific areas.
So, what the hon. Member is suggesting is an inbuilt component that all those who
are actually poor and deserving and who are drop-outs who do not have a formal
training process can be provided with this support. I am getting a lot of support
from other Ministries also.

It is the decision of the Prime Minister that all trainings, which have been
happening all across the country in different Ministries, have to be converse so
that we can scale it up under the auspices and directions of the Members of
Parliament. But this is a huge exercise because training has been going on in this
country for the last 30 years. So, one actually does not know what training is
happening where.

Every Ministry has a vertical, which possibly is not linked. So, we are
trying to link that up so that you can substantively see what training is taking place
and where. It should be in your knowledge because this concerns the very lowest

of the class, the poorest of the class. So, that is our concern. The hon. Prime
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Minister has given a clear indication and directives that this Government woul
work for garib, mazdoor, kisan, berozgar, divyang, mahilayain. So, our target
group is very clear.

$t SEoltaTs MIAGHTE BAURT: A JeALdT S, AN ORI H AT A S ST I 8
BT ¢ 3R 3MU {31 dierT 1 HidT &, U] g=Iarg|... (@aem)

AT e Sfl, MY AegH W H AT HA SN A A A § b ¥ e |
PRIF-BNG 20 ARG A TP Jatsii Bl Al Aag [bAT AT 2. (GE) HUAT AR H3T S
I8 qarg {6 99 20 A gawit 7 fha Jarit @1 IR IudE AT T 27, (Fau)
39 TE.E), M. iR Afanet & dwn e 7 ¥ § onmues wenw § WA S | gu

greal gl... (aer)

S-S T I[SRI |.... (raem)
2 I AT w2 H AT FSR DI IR G DI IS WRO BT A8 b [ad U
B ATSHT Yeh TR THH & W0 H d HRd ARBR H 3775 Al ... (FqgM) Jd AR IRBR 3ATg,
S BH AN T $B hRaad [hAT 3R W TEHA dierd e Ao (WyH.s. fars.)’
P A9 Tl (@) Afed, S ggell A dieg & TR o, I wuval Uit @l
off|...(rae™) $HH B Nl 9 TR BT Ase fharl.. (e@ge) offes St f.ga.a. d.ars-2
g 3ad S ) ufdervr Ut B, SH W 70% RN Bl dal 7 hel (! AR I ST §
IR gt W) Sxifed oft R, (aum™) S AR ¢S <aT €, PR 98 S8 NeNIR A el SieTn
AT AR A8 & dam, a1 SAG! a8 $Xifed gl el I . (SIaem) g9d Ar-arel 84
A o I ft B @1 § 5 3R 100 H 70 fdadl § & 20 AfAT | 3R S T B
BT, I9H Usdl o foT W g% ¥ Y@ A B & gH S AWR YH BRAT dTed
... (Fa™) 3R S Hidrgel IR o1 wfreror G o @1 @ O S ugd T W & gann
S b {6 gbR debi A el &R 89 el oY ollF ol egaven &, R g #eii,
fhe @1 AT B, dqMMdb T 70 BRG] ©IFHT AT A S9 SN H AR T A1¢ AT R
3O IART RIS Y., (TIET) B <N 39 a1 I TRIR &R W 8 6 3@ o o gfr
B, S9® A AR Uh QRN HHe 8 MR sddT sdfed Wt St w ameanRa
2l...(Tau™) 3R 98 ASHIR fGa™ H A%hd T8l Bl 8, A1 S¥d! gdled 3R ¢ & e

# fl =rage IA B FHAT L., (Fae)
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SHRIMATI ARPITA GHOSH : Thank you, Madam Speaker, for allowing me to
speak. Actually I have a very small supplementary. I have seen that the hon.
Minister is saying that it is a nationwide scheme, which is the Central
Government operated scheme; and State-wise, some things are there.

IE AT H 1,17,925 e FRIGHT T3 AT AR AT 76,400 &I ST HI Bl &l
gHh! gl (Fau) i e |ed 7 qarn & NLgA.S.A.aR-1 § $9HT BIs Ao T8l
o 6 2 R e 3 9= el frall.. (g S onfl s war Wi g
2l... (Taer)

A qA%e U8 § fb S AN U8l os 8 g &, 91D (oY DIs A Ta-HC B g Al

T, FE IMUB! IR F ST AT E ... (Taem)
St Totta g™ wst ¢ S fUB AT o, S U 7 S 89 STl SUdE BRIV 8, S
R AT T 509 BT AR et Bl (FagF) &4 I8 FHsHT U 8d fhddh JerTR &t
qId R %e &7 9T 89 U Al bl 91 PR IS ©, Sl ARb Alpd H SMY A1 et o i
H ITellT BOR BUY JfATE 817 89 U8 o &l 91 R %@ &, Sl 7id, <81d & g, (e,
TRIT &, ! 3T a1 §9R $UY AT T4 g9k Y I A8 2. (@gH) R S g4 {1
P AT A Fa&I9 B AT 300 ©C B AT T q MY @SB MT A IR BUT AT T BN
TIY YT AT W 9¢ HX S ¥ T 89IR $UY U AE & Q... (ae) R a8 gzl
HIfTSA BT AT AU AT I Y Sia H IgdT SN | (F1agm)

oW, HRC ¥ U8 B I8 ¥ e & Wy A wx BF Ay ol (|Fau ) W,
ool 67 991 W I8 HM &l 3Nl (@e™) 89 Al 7 39 R &1 WieR fhar g iR
SMMfRRT-aTfwd 89 I9 g¥ Rived 9 I o @ 2. ([ae™) A0 Fee T & S |ard
8, I8 fdcpa ST Bl...(aem™) &4 B8 %2 ¢ b M arel faAi § 39 o1 § A Ael
P! AAMERY SMaead Tl...(SFae) § e 9 A 3107 HAT & TWh | of ueasd dl, Sl
Hed oPR SMG, I e¥ < @1 § & they have somehow to be answerable to the
local Members of Parliament. 3R & Wt &l 81 A1 BAR AJT B Bl Dl BRI T8l

2l..(s7au™) We are going to ensure that it is going to happen.
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SHRI DUSHYANT SINGH: Thank you, Madam Speaker for allowing me to ask
the question.... (Interruptions)

In the PMKVY, a sum of Rs. 1,500 crore was allocated. In the PMKVY-
II, from 2016 to 2020, a sum of Rs. 12,000 crore has been allocated....
(Interruptions) In the Deen Dayal Upadhyaya Grameen Kaushalya Yojana, the
State of Rajasthan was allocated a sum of Rs. 400 crore. Out of which, 75 per cent
of the money was to be paid by the Centre and 25 per cent of the money was to be
paid by the State. But on the 1% of April, 2016, they revised the ratio of the
Scheme from 75:25 to 60:40. Therefore, the State Government has to bear Rs.
185 crore more.... (Interruptions)

I would just want to ask a question. If this Scheme has been changed on a
yearly basis, after you rolled out the Scheme, how can a State come out with the
money in today’s age? ... (Interruptions)

SHRI RAJIV PRATAP RUDY: Madam, this is a very important question and

every Member of Parliament would like to understand this.... (Interruptions) ==

A AT U BIA Dol D dR H a1 DI | § I qqrn a6 grfior e w37e
9 U BT bR ST WRBR DI < 8! ol I8 A AR a8l 21 gHIfely <=1 & A
gl St A wE fhar g ife A wel & o | 2 @ f o oft Reva &1 e
B @ T, 98 AW AR B U Tl AR HAT & A & gl AR A HATe 39 BT

P B @ AT 3R 3 TWRE F B & A7 ... (F[agF) = 300 T WBR P SIS T g

I8 U Hebe Bl ... (gaem)

3T ¥CT SISHE DI a1d Bl | 8F RN 71 Sl T SIoFC Bl B I (hAT T IFH
TRIeTe 9% Wl Uolde § ggs TNie Uie 8 <fhs YR WRBGR &I qrapt ATo+isi | 60, 40
H1 AU 2l I U H HA VA1 Ui 81 J@T 2 {6 geiivr e darery ot S Ao g,
IAH T AU d&ell AT &l $9b IR H AP AMbR & oy amueh! gritor fawmr w3 |
g 39 FaId & SR T G, e g onfl 39l @ IMeR @l Bl SHify 3wt
TN AT S /T ¥, SN AT SMIGHR St BT HATO §, S Wie § of I ad <& g,
S UHR ¥ 3MU® HATAT H, e St & #37e # $e faeR f$omsa &t arem g, a1 &l 7
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FHEl Igd IR AN T G Bl S FAR AW W US 9 3@ A, 9 B YATHA S 7 A
forcer foar 2 fop ) ARl &1 U RITM R &Rl STU, dTfch 89 3iTUeh! a1 ddh b - &
& H, Sl Bd ¢ 8 RE 8, ¥aeRel S Bl &, S Pl 8 W@ §, fhaHl 8 @ g,
P U1 S 8 € 3R IHPI 3T HH FT &, I8 U J8! ARl 8, [P 89 AN Sl
MfEt e & &1 7T o 38 E

AT & ¢ . M1l oS FTa, oS AR, Al H AT AN bl HiebT § US| 98 AN
ST 39 W Y gOAT aTed B

... (cIaer)
SHRIMATI KOTHAPALLI GEETHA : Thank you, Madam Speaker for giving
me this opportunity to ask this question.... (Interruptions)

The hon. Minister has given a very elaborate reply. I would like to thank
the hon. Minister for his reply. In my Constituency, Araku, the Nodal Agency has
not yet taken up any work. I have written to the Ministry regarding that....
(Interruptions) The Minister was very kind enough to immediately write to the
Nodal Agency to implement the work but unfortunately, the work has not yet
started. The Nodal Agency came and told me that they were having a problem
with the investment of money because their previous money was not refunded....
(Interruptions)

I would like to ask the hon. Minister through you whether the Ministry is
proposing any steps to work out the working capital for such agencies in the tribal
areas to ensure the implementation of this programme. ... (Interruptions)

SHRI RAJIV PRATAP RUDY: I will find out which is the organisation but I am
happy that the training partners are meeting the Members of Parliament....
(Interruptions) You have to come back to me because scaling it across the country
and trying to connect the Members of Parliament is a challenging job....
(Interruptions) They also, at times, have certain reservations but as I have said, as

far as the Members of Parliament are concerned, they have to be the prime focus
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of extension and having training across the country. So, we will find it out....
(Interruptions)

For all these tribal districts and reserve districts, we are going to give a very
special focus and that is my priority. <2 & TH™ U el a1ged & I UH RIS &
&3 W W Ry o ¥ & |

I can assure the hon. Member of Parliament that what you have mentioned
we will examine and come back to you.... (Interruptions) We will see that the
best of training is provided in your Constituency where you are also associated....
(Interruptions)

AT & : 95 AR AT $9 R Yo YBAT d1ed ¢l By o [$&pe &1 Aifeq ¢ < 1
will allow you.

... (Interruptions)
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(Q.244)
DR. KAMBHAMPATI HARIBABU: Madam, as you are aware that there is a

huge rural population migration to the urban areas for the purposes of education,
employment and entertainment.... (Interruptions) In view of the large-scale
migration from the rural areas to the urban areas, the urban areas are facing a lot of
problems in view of the traffic on the roads.... (Interruptions) The Government of
India is implementing the National Urban Transport Policy to decongest the urban
traffic through the projects like BRTS and Metro Rail.... (Interruptions) Unlike
the developed countries, the traffic on the Indian roads will be multi-mode, from
bicycle to bullock cart, from bullock cart to Benz car, from Benz car to bus and so
on.... (Interruptions) Therefore, it will be a difficult task to see that the traffic is
decongested on the Indian urban roads. ... (Interruptions)

With regard to BRTS, the known fact is that BRTS was not successful in
many of the cities except in the city of Ahmedabad. ... (Interruptions) In view of
this, I would like to know from the hon. Minister, through you, whether the
Government is considering to reconsider the implementation of BRTS in other
cities further. ... (Interruptions) In Visakhapatnam city, BRTS construction is
going on for a very long time. It is not yet completed. When is it going to be
completed? (Interruptions) As per the Andhra Pradesh Reorganisation Act, the
Metro Rail systems have to be provided at Vijayawada and Visakhapatnam. ...
(Interruptions) What will be status of the Metro Rail projects in Visakhapatnam
and Vijayawada?... (Interruptions)

RAO INDERJIT SINGH: Madam, it has to be basically understood that
urbanization and urban transport are the State subjects. ... (Interruptions) The
Ministry of Urban Development, Government of India has a policy called the
‘National Urban Transport Policy’ which is, in essence, a guideline policy.

(Interruptions) It guides the States on how to cope with the coming traffic in the
urban areas.... (Interruptions) Under this policy, basically the stress is on greater

use of public transport and non-motorised roads.... (Interruptions) So, in that
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sense, the Government is aware that there is a mass mobilization of people from
the rural areas to the cities.... (Interruptions) To cope with that, there are different
factors within this policy which cater to this transport. One is the Metro; another
is BRTS. ... (Interruptions)

Regarding BRTS, 504 kilometres of the Bus Rapid Transit System has been
sanctioned for 11 cities; 222 kilometres are in operation and 282 kilometres are
under construction. ... (Interruptions) Except for, perhaps, Delhi, where BRTS
was not found to be successful, there is no Report with the Ministry which says
that BRTS is not a successful project.... (Interruptions)

As far as the Metro projects are concerned, there are two plans for the

Metro projects in Andhra Pradesh.... (Interruptions) One is the Vijayawada Metro
project, which is for 26 kilometres, and it will entail a cost of Rs. 5,815 crores....
(Interruptions) It has two corridors. The other is the Visakhapatnam Metro
Project which is for a total distance of 42 kilometres. ... (Interruptions) It has
three corridors and the total cost for this Metro project is Rs. 10,617 crore. ...
(Interruptions) These projects are on the anvil and sooner, rather than later, we
will have them implemented.... (Interruptions)
DR. KAMBHAMPATI HARIBABU: Madam, the Government of India i1s
implementing the Atal Mission for Rejuvenation and Urban Transformation
(AMRUT) scheme under which 31 towns were selected in Andhra Pradesh to
excel, with the funds in the fields of e-governance, professionalisation of
municipal cadre, augmenting double entry accounting, chalking out urban plans
and city level plans using GIS maps, municipal tax and fee, improvement in levy
and collection of user charges, credit rating, energy and water audit and taking part
in the Swachh Bharat Mission.

I would like to know from the hon. Minister, through you, out of 31 cities
in Andhra Pradesh, how many towns have submitted the proposals for
implementing the scheme. What is the status of the AMRUT scheme

implementation in Andhra Pradesh?
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RAO INDERIJIT SINGH: This is a question on the National Urban Transport
Policy. AMRUT is a totally different policy. It does not fall within the ambit of
today’s Question.

SHRI C. GOPALAKRISHNAN : Thank you Madam for giving me an
opportunity.  There is an urgent need to substantially expand the metro rail
network in the city of the Chennai to improve the share of public transportation. A
detailed project report on Chennai Metro Rail Project along with three corridors at
an estimated cost of Rs. 44,000 crore is almost ready. Our hon. Chief Minister,
Dr. Puratchi Thalaivi Amma has already demanded the Government to support
phase II of the Metro Rail Project of Chennai.

So, I would like to know this from the hon. Minister. To what extent, will

the Government come to help the said important project of Tamil Nadu
Government as demanded by our hon. Chief Minister Dr. Puratchi Thalaivi
Amma?
THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND MINISTER OF
INFORMATION AND BROADCASTING (SHRI M. VENKAIAH NAIDU):
Hon. Speaker, only recently, the request of Tamil Nadu for extension of Metro
phase I has been studied, accepted and sanctioned. I myself went to Chennai and
along with the hon. Chief Minister of Tamil Nadu, we laid the foundation stone
also for the same from Washermanpet to Wimco Nagar. That has been done.

With regard to further extension of Metro in Chennai, the Government of
India is yet to receive the detailed proposals. Once the proposals are received, we
will consider them. But I can tell you that there is a demand for Metro in every
city. Depending on the availability of the funds and the feasibility of the projects,
the Government will be giving priority to many of the States across the country
and while doing so, we will keep the request of Tamil Nadu also in mind.

At Snfecaer: JTeel WEedT, A IRET gRIUIC Uiferdl & fdeid S A=l &l fog 3rd
ATST & A forar M1 & IHH IR UQ¥ & 61 TR DI 9I 9 1o & ded gall 2l
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3R Ydi IR ¥ o We¥ # < d1 &1 HEMR dRIORT 3R TREYR, gdi SR U 3R -8R
@ 984 IS YU BT YNMAIEIE S 21 3ol TRER F8MR W UiF BRI DI SR BT 9R
gl U IRET Ul UifoRil & Sfid RS AR HGY DI AT AR DI 3| w
MREYR R IRV & fg ot #g) Aa1 &7 R FATe faR &Y, #241 S g9 IR | qarg?

SHRI M. VENKAIAH NAIDU: Madam Speaker, these two cities, Varanasi and

Gorakhpur, are very important cities. There is also a floating traffic to these two
cities of Varanasi and Gorakhpur. But the proposal for starting a Metro should
come from the State.

Secondly, so far we have been sanctioning the Metros for those cities which
are having a population of 20 lakhs and above.

Thirdly, once the proposal comes, its feasibility will be studied. Varanasi
and Gorakhpur definitely need public transport because as I told, the local
population is also comparatively high and the population coming from outside is
also very high. Under the AMRUT scheme or even under the National Urban
Transport Policy also, for the selection of cities, the proposals have to come from
the States and the priority has to be made by the State Government....
(Interruptions) Once the State Government comes, we will be favourably inclined
to consider these proposals also. In Uttar Pradesh, as of now we are taking up the
Metro project of the State capital, Lucknow, which is in progress....
(Interruptions) With regard to other cities also, as I told you, first it is 20 lakh and
above, and later other cities will be considered.

SN AEHIe AelH: A Jeuel #eledl, # Jue SRy wed faerd WAt #eied &l adr
aredl § f5 o A9 & AR & oy orest oW ) W@ € ok R AW & R wel # e
500 fhelriier Agy & &M &1 A= =_oi § g1 &= a1l 2l

HEIGY], PIABMI e H I gwe-dvC 7] ©l 98 JUT-1 & FHY, Td SAeR AT T8
31ae Reyaret e a9 T o, 99 daer gs Al IS 918 98 Bl 3T SaaHe A
{ Yord G # T8 SR Yad o R odT # 31| SRR &1 dol W & BloAdldl Hgl X




03.08.2016 33

BIURE BT BMH Ball, olfh SAPI B dgd Y ol ST W o wxwna i off| 59
WA BT I WRDBR D 1Y AADR $o 8l MebTer &1 yar At fbar |

AEIEAT, # A wed [Ty WAl & &4 W AE 4 A AT § 6 g A8 ATSl
g9 & oft, I9 IE e AT o7 P gH-aIeS dRID A B B, AfhT BIIbIAr Hal Xl Bl
B TTSH-IISS P A 8! 8 | &, N R dRke Whasd it 31 &0 gl o &
AT wed e @3l @Eled W qBHl dredl g [ S SIS Bl Y b b IR/ B
IR 3T TR A 3T WU § IR & U &1 I o1 dRe 9Tl Bl IRBR I 3AID]
TS g AT TEI?
2N TH, db A 1 A JHeFE WEledl, Ife MU AT < A1 H &7 R 7Y, A XA

H#3 ARIGT W MUE Bl {6 9 s IR &, Rifd  the Kolkata Metro is dealt by the

Railway Department. He will be able to give us good information.
HON. SPEAKER: Yes, he can.

... (Interruptions)
HON. SPEAKER: What is it? You want the reply.
SHRI SUDIP BANDYOPADHYAY: The question will be the same because the
East-West Metro goes around my constituency area mainly, that is, in the city of
Kolkata.... (Interruptions)
HON. SPEAKER: He is taking care of your constituency also.
SHRI SUDIP BANDYOPADHYAY: It is the same question, and the reply may be
given from the same table. ... (Interruptions)

As the local MP of Kolkata and due to the intervention of the Chief
Minister, there was a meeting in my house regarding the major problems which
are raised by the Railway authorities. You will be glad to know that in the last
week, the General Manager (Railways), Urban Development Ministry official—all
came together, and these problems have already been sorted out and this matter is
going to be implemented very soon.... (Interruptions) 1 am giving that reply on
behalf of you with credit to the Trinamool Government under the leadership of

Mamata Banerjee.
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THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Madam, of
course, it is a very unique way of one Member’s question being answered by
another Member.
HON. SPEAKER: Now it is happening. Yes, that is the thing.
SHRI SURESH PRABHU: I really endorse this great innovation. So, you are
sparing us of our trouble.... (Interruptions) But let me give you the factual
position. Madam, a few months ago, | had a very long meeting with the hon. Chief
Minister of West Bengal.
HON. SPEAKER: Actually, this is also a unique thing that you are answering the
question for him. Normally, it is not allowed.
SHRI SURESH PRABHU: We prepared a complete agenda. I must be thankful to
the hon. Chief Minister. There were several issues involved. ... (Interruptions) We
sorted them out. We have prepared a concrete action plan, including the East-West
Corridor which was pending because of the funding issue. As you know, the
Japanese are going to fund it. We sorted out that problem. ... (Interruptions) We
also started a tunneling of that. Therefore, we are really working on it, and I can
say east or west, it is the best.... (Interruptions)
HON. SPEAKER: Actually, something like this does not happen but I have
allowed because you are here.

... (Interruptions)
SHRI M. VENKAIAH NAIDU: Madam, let me put the record straight to my
friend, Mr. Sudip Bandyopadhyay because it is in the larger interest of the issue
raised by Mohammad Salim. I am thankful to the West Bengal Chief Minister for
intervening and sorting out the issues, and also to Shri Sudip Bandyopadhyay....
(Interruptions) But I would like to put the record straight. The Kolkata East-West
Metro corridor is under the administrative control of the Railway Ministry. Its
length is 16.55 KM. Expenditure is Rs.4,874.58 crore. The scheduled date of
completion is July, 2019. ... (Interruptions) But it is a fully Central Government

project. The share of the Ministry of Railways is 74 per cent and the MoUD is 26
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per cent.... (Interruptions) The leader of the Central Government is Shri Narendra
Modi. That is in everybody’s knowledge. ... (Interruptions)
HON. SPEAKER: Thank you.
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(Q. 245)

$it o wewE wSa:  orede Weledn, # HA Weled ¥ dEdl dredl g 6 o 39 a
JHIET 2950 fhariier & RYrer &1 ®H 8 H foram &, offhs f&ar 59 a9 &1 2 &
BT & YIAYH AR T G5 & AURST 3R AATS @ a9 Bs Yol ged F d IR 7|
# @ St A e @redl § 6 QR XA d1gHl @1 geldele AT SR b Rived, i
IS I 8, CLIRAL 3R NTA.TH. & ATH ¥ s TA.UASMRSLY. I Xl qeRal &t

ST R= BT HTH AT MU B H forar 87 R foram 8 a1 S9db! X199 BT B9 MY Hha

b YRT BR o7
SHRI SURESH PRABHU: Madam, electronic monitoring of track geometry by
Track Recording Cars and Portable Oscillation Monitoring systems have been
introduced on the railway network for better track monitoring. We are also
working on the track management system. We have also improved the tools for
the trackmen who are actually the ones who maintain the tracks. ... (Interruptions)
The idea is that we may augment as much mechanization as possible and
try to increase as much fund as possible to look at this very important aspect of

safety and track maintenance. ... (Interruptions)

HON. SPEAKER: Now, the Question Hour is over.
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12.00 hours

AT G 2 AT GV, {3 A1 0791 394, S oid o, Sl S YehTe TR0
qred, T W X, A4l g dlerefl, .U, AT VeSS SR sl L. sNEfy deR
¥ AT g8 R RAEH TR @ I 9 g8 2

T Y ATl HEAYUl 8, A1y g9 oIy oS & SR 4§ ag Qe sifard T8l
Tl AT I AW W SO I A T

31 # W WA B fhw W I B AT ueM T8 B Bl

After this [ will allow you to speak.

... (Interruptions)

AT TEA& ;31U 9T 93 S| § ATYD! Al BT Al § G|

... (cgaym)

AT SeA& ¢ § Uh AUl a1 dlcT RE §, $AfoY HUAT AT |qa U 81 Y|

... (cgaym™)
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12.01 hours
OBSERVATON BY THE SPEAKER
Extension of time of Inquiry Committee

HON. SPEAKER: Hon. Members, as you may recall, on 25 July, 2016 I made an
announcement in the House regarding constitution of a nine-Member Inquiry
Committee to probe into the incident of serious breach of security of the
Parliament House by the improper conduct of Shri Bhagwant Mann, MP by
videographing and posting critical footage of Parliament House Complex on a
social media. The Committee was requested to submit its Report not later than 3
August, 2016.

I have since received a request from Dr. Kirit Somaiya, hon. chairperson of
the Inquiry Committee submitting that in view of gravity of the matter the
unanimous view among Members of the Committee was that for doing justice to
the remit of the Committee, they need some more time as some more witnesses
have to be examined and certain critical issues have to be examined in depth. The
Chairperson has, therefore, sought extension of time for further two weeks.

On due consideration of grounds and reasons stated, I have acceded to the
request for extension of two weeks more time with effect from 4 August, 2016.

As earlier observed by me, in view of seriousness of matter Shri Bhagwant
Mann, MP is further advised not to attend the sittings of the House until a decision

1s taken in the matter.
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12.03 hours
PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, Papers to be laid on the Table.
... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND
MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (RAO INDERJIT SINGH): I beg to lay on the
Table:-
(1) A copy of the Memorandum of Understanding (Hindi and English versions)
between the National Buildings Construction Corporation Limited and the
Ministry of Urban Development for the year 2016-2017.

[Placed in Library, See No. LT 5005/16/16]
(2) A copy of the Notification No. S.0.2479(E) (Hindi and English versions)
published in Gazette of India dated 21 July, 2016, amending bye-law 9.2.5 of
Unified Building Bye-Laws for Delhi, 2016 regarding control of Signs
(Hoardings) and Outdoor Display Structures and Bye-Laws will be applicable in
the areas under Delhi Development Authority’s jurisdiction issued under Section
57 of the Delhi Development Act, 1957.

[Placed in Library, See No. LT 5006/16/16]
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THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(SHRI VIJAY GOEL): I beg to lay on the Table:-

(1) (1)) A copy of the Annual Report (Hindi and English versions) of the
Nehru Yuva Kendra Sangathan, Delhi, for the year 2013-2014,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Nehru Yuva Kendra Sangathan,
Delhi, for the year 2013-2014.
(2)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5007/16/16]

(3) (1) A copy of the Annual Report (Hindi and English versions) of the

Sports Authority of India, New Delhi, for the year 2014-2015,
alongwith Audited Accounts.

(11)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Sports Authority of India, New
Delhi, for the year 2014-2015.

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5008/16/16]
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): On behalf of Shri
Mukhtar Abbas Naqvi, I beg to lay on the table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Maulana Azad Education Foundation, New Delhi, for the year
2013-2014, alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maulana Azad Education
Foundation, New Delhi, for the year 2013-2014.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 5009/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
RAJEN GOHAIN): I beg to lay on the Table:-
(1) A copy of the Report (Hindi and English versions) on the progress made in
the intake of Scheduled Castes and Scheduled Tribes against vacancies reserved
for them in recruitment and promotion categories on the Railways for the year
ending 31st March, 2015.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5010/16/16]
(3) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Railway Welfare Organisation, New Delhi, for the year
2014-2015, alongwith Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Railway Welfare
Organisation, New Delhi, for the year 2014-2015.

(4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5011/16/16]

(5) A copy each of the following Notifications (Hindi and English versions)
under sub-section (3) of Section 30 of the Railway Claims Tribunal Act, 1987:-
(1) The Railway Claims Tribunal (Procedure) Amendment Rules, 2015
published in Notification No. G.S.R.711(E) in Gazette of India
dated 17" September, 2015.
(1)) The Railway Claims Tribunal (Procedure) Amendment Rules, 2016
published in Notification No. G.S.R.464(E) in Gazette of India
dated 28" April, 2016.
(iii) The Railway Claims Tribunal (Salaries and Allowances and
Conditions of Services of Chairman, Vice-Chairman and Members)
Amendment Rules, 2016 published in Notification No.
G.S.R.500(E) in Gazette of India dated 12" May, 2016.

(6) Two statements (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (i) & (i1) of (5) above.
[Placed in Library, See No. LT 5012/16/16]
THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): I beg to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Council of Scientific and Industrial Research, New Delhi, for the year

2012-2013.
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(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Council of Scientific and Industrial Research, New Delhi, for the year
2012-2013, together with Audit Report thereon.

(1ii1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Council of Scientific and Industrial
Research, New Delhi, for the year 2012-2013.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

[Placed in Library, See No. LT 5013/16/16]

3) (1) A copy of the Annual Report (Hindi and English versions) of the
Council of Scientific and Industrial Research, New Delhi, for the year
2013-2014.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Council of Scientific and Industrial Research, New Delhi, for the year
2013-2014, together with Audit Report thereon.
(iii)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Council of Scientific and Industrial
Research, New Delhi, for the year 2013-2014.
(4)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

[Placed in Library, See No. LT 5014/16/16]



03.08.2016 44

12.05 hours

MESSAGE FROM RAJYA SABHA
SECRETARY-GENERAL: Madam Speaker, I have to report the following
message received from the Secretary-General of Rajya Sabha:-

(1) “In accordance with the provisions of rule 127 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am
directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on the 2™ August, 2016 agreed without any amendment to the
Institutes of Technology (Amendment) Bill, 2016 which was passed
by the Lok Sabha at its sitting held on the 25™ July, 2016..”

... (Interruptions)
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12.05 Y2 hours

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
25™ Report

DR. M. THAMBIDURAI (KARUR): Madam, I beg to present the Twenty-fifth
Report (Hindi and English versions) of the Committee on Private Members’ Bills

and Resolutions.

... (Interruptions)

12.05 % hours

COMMITTEE ON ABSENCE OF MEMBERS FROM
THE SITTINGS OF THE HOUSE
5™ Report
PROF. A.S.R. NAIK (MAHABUBABAD): Madam, I beg to present the Fifth

Report (Hindi and English versions) of the Committee on Absence of Members

from the Sittings of the House.

... (Interruptions)
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12.06 hours

JOINT COMMITTEE ON OFFICES OF PROFIT
6" to 8" Reports

3. WUt (g (armd) : oremer HEled, H oW @& Udl wed Afdfa &1 wer, wadar &k

rodi gfcrae (= a1 SSl AwpRoT) 4T Yedl IR YR BT g

... (Interruptions)



03.08.2016 47

12.06 2 hours

STATEMENTS BY MINISTER
(i) (a) Status of implementation of the recommendations contained in the 276th
Report of the Standing Committee on Science and Technology, Environment and
Forests on Action Taken by the Government on the recommendations/ observations
contained in the 257th Report of the Committee on Demands for Grants (2015-16),
pertaining to the Department of Scientific and Industrial Research, Ministry of
Science and Technology.”

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): Madam, I beg to lay the following
statement regarding the:-

Status of implementation of the recommendations contained in the 276"
Report of the Standing Committee on Science and Technology, Environment and
Forests on Action Taken by the Government on the recommendations/
observations contained in the 257" Report of the Committee on Demands for
Grants (2015-16), pertaining to the Department of Scientific and Industrial
Research, Ministry of Science and Technology.

(b) Status of implementation of the recommendations contained in the 281st Report
of the Standing Committee on Science and Technology, Environment and Forests on
Demands for Grants (2016-17), pertaining to the Department of Science and
Technology, Ministry of Science and Technology.

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND
TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH
SCIENCES (SHRI Y.S. CHOWDARY): Madam, I beg to lay the following
statement regarding the:-

Status of implementation of the recommendations contained in the 281"
Report of the Standing Committee on Science and Technology, Environment and
Forests on Demands for Grants (2016-17), pertaining to the Department of Science
and Technology, Ministry of Science and Technology.

... (Interruptions)

* Laid on the Table and also Placed in Library, See No. LT 5015/16/16 and 5016/16/16, respectively.
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12.07 hours

SUBMISSIONS BY THE MEMBERS
(i) Re: Collapse of British-era Mumbai-Goa Highway Bridge

HON. SPEAKER: Now, ‘Zero Hour’ — Shri Vinayak Bhaurao Raut.

2N e weRE Iea (IANRR-RiggT) o weedn, § I did § U 1R =TT &
3R S 3MMUBT AR HIAT dTed] gl HSRIG, & IRATG Tl § AMAA &l 21 9gd STaT
IR B & B, 918 3N & gl ... (™) 89 A4 W g8 fafew e @ e on, e IR
H I gad fafewr am 9 W 9RT TR B foRar or fF AP AYAT TH 8 GH B,
AT 39& IR AHT-SIHT, ITARTE 78 HY| AERTG 7 A S8 W oot a1 a1 &, oAfh
9 351 &1 ff SUANT A1) AT A7 GHIT F Bl I DI 9N qIRY B DY a9E A d@l A&
q1g o T SR 98 IS @ IE W 98 M1 .. (FIEE) TEHN AT U B W T SHD IR
H S dTell AERIE, ARHR & T GAUIC DI & ¥, P ool 99 R $© ol argai &
A1 IrarTd e ATl (REEM) @ W RS IOl BT FHY AT, JAERT B 7d oY, AR o,
e fosit @1 uar T8 gelt| a8 SHan e @ 8 fP We e @ & 99, TH oo
T IR T ¥ UE BN 98 gD &l ... () I ® GqugE AN s A S 7 S
R B WERTSE & AT Sl ¥ g Bl 8, olfed $9 WWIE H 89 Sl dTed © (&
TIoide! g8i B 1 [RART 87 . (FagrE) 981 g8 UHe! 991 H Sl AN I AR X8 ¥, IR
A B Y, SHB M A B AT O TN & R 2, SR B | Higsy #F iy e
T 8, Iud U W QR Ao W wfaw § Imnd 9] 7 @ Y, g9e aR § W §

QU8 H SMeRI dredl g|.. (aem)
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AEAR ey s W e Y, o Jolia Aaa, ot oRfde rEd, st o difdey, s
IATRIE STgd HI 47 farae AexE 9 gRT SOy Y fIwg & el dag &< &I A
ECEECI RSN I

e "Wt (st o RiE) ¢ o Helewn, HeRt & el IRATe H WAl G b gd W

g8 e Mi¥ad W 4 984 g@e SR guivaqul ©l... (@raem)
HON. SPEAKER: This is a very serious thing.

£ T g # A 9eR B MBI <A1 dredl § (6 dRkil /1A HT AIe RS o
HERIG, & IAWe el #, AIfE 98 W a1 U g, S 78S d & UTd, HIs-ar JoHn
R R &, A H Ul & IS 981 & BRUT g8 AT & 5 GHT § &1 A a9 SR AR 3
qEdl @ T H q8 Bl AP 8 WBR gR PV YWE! HeH SO T & 3 GHSAT Bl
G e & W & TA.ELeIRUE. @ IR N, R 115 &R &R 12 19§ Jm e
U H T S Hh ATl MATER AMHSA &, Sl e b & foy a1 fbar i gabr 2
T Wd wERTS, & 9 A S SI BUFEN St 9 39 "l & IR § SIMeR! 8ifid @ 2l
3RS BIAS & a Belldbled Pl Aed 3R gad HR & forg dara fbar 1 g1 2l sy
WRBR & AAGRI Al IR Ugd T & q1 IR 1 G fheld R, AT 8d BRI
D FHAISH DX X8 & # A wedi bl A8 favary foetrn =nedn § 6 Wahe @ g9 us
T YRT WWPR I IRBR B A1 fFady 59 fauer &) Rfd § &= I99 7eg < 1 2
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2N b TOUA  (FEHEEE) @ A A& SN, MU AEAYY & W S qreil Dl qHY
fen, g9e forg # aus! 9gq 9gd g=ydle ol g1 AR A & BowdErg W, A 3R
DIl Ta1 A FORT gam &3 21 Ay {1 T &l SR M I A H b Bl & 8, (e
qolg W AbSl Uhs S dA1 WA W WLl g8 Bl 74l © Dlal B Ml H AT ST 8l
IR TS WRBN W R-gR e W AT 11 g I9 T T8 W qigdl g Ah Qb T8 IR TS
gl 39 IR 3@ AFGA B DI 96 ¥ AN &F H WM G M W H q16 o7 T8 ©, et
q9E | Absl M9 918 B! FUC | © AT Tl g He I3 ¢l # D! g @redl g b 9gq
{ T AT g A SHIN ST 8 SR g Hed | g F Al JER §Y 81 AR 3MUh HTEIH
A ST ARBR A AR 2 {6 Sl AT 98R gU &, S =R QA1 WY a1 fab! el @ S
BT B 8l @M &, Ie YaATdoll fedr Wyl g« Uget Wt 9gd & I8l B g ©, ofbT 4 T
B & R 980 YrAR gl 21 91y 3R Jd IAHY Uged fl a9 § Afh 7 U & e #
I8 M g| safely AR Y e © foh S9@t ft Siie B @Ry, aife SaNT 3! gARIghd
T 8 9% | gare|

AR o A IR gae s, AR quw e ded, s ke Burdl, s ddonsh, sh
JIR T 3R 7 J$AA TR DI & 6ol I9Yd gRT I ¢ fI9g & 1Y g B D
JTART e @ T B

SHRI RABINDRA KUMAR JENA (BALASORE): Madam Speaker, I thank you

for allowing me to raise an issue on the floor of this House. Last week, this issue
has shaken the whole of Odisha and also the people of our country when 47 people
lost their lives on a single day due to lightning.

On an average, Odisha has been losing about 300 lives every year due to
lightning, but never ever in the history of Odisha or that of the country it had
happened where 47 people lost their lives on a single day.

I have three specific demands to make which arise out of this serious and
grave situation.

Firstly, the hon. Chief Minister of Odisha Shri Naveen Patnaik Ji expressed
deep shock and grief on this tragic incident and has declared a compensation of

Rs. 4 lakh to the family of the deceased person.
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The hon. Prime Minister of India has also expressed deep shock and grief.
In his tweet, he said that he was extremely upset over this incident.

I would urge upon the hon. Prime Minister of India and also the
Government of India to immediately declare a compensation of Rs. 10 lakh per
family of the deceased.

My second demand is this. There are a number of factors like floods,
cyclone and earthquake, which are a part of the natural calamity, but lightning is
not a part of it. I would urge upon the Union Government to include lightning also
as a part of the natural calamity so that we need not have to come to Parliament
every time requesting for compensation.

My third and last demand, Madam, is about predicting lightning. Can we
predict lightning? That is the bigger issue. If it can be done, then loss of lives can
be avoided. This is nothing new in the world. The United States of America has
got a system, that is, the National Lightning Detection Network. They can predict
lightning. The United Kingdom has a system of lightning mapping and super-cell
tracking system, where lightning can be predicted. Even an engineer from
Maharashtra, from the Indian Institute of Tropical Meteorology, has asked the
Government in 2014, two years back, to extend help to him so that lightning could
be predicted.

I would urge upon the Government to take cognizance of this serious fact
and ensure that lightning is predicted so that the loss of thousands of lives in the
country year-on-year is avoided.

HON. SPEAKER: Shri Bhairon Prasad Mishra and Kunwar Pushpendra Singh
Chandel are permitted to associate with the issue raised by Shri Rabindra Kumar
Jena.

... (Interruptions)
SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, our request is
that the Government should at least respond on this.

HON. SPEAKER: They will take cognizance. Nobody is saying no to that.
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SHRIMATI KOTHAPALLI GEETHA (ARAKU): Thank you, Madam Speaker,
for giving me this opportunity to raise the issue of inadequate health facilities in
rural areas. Rural public health system even today is facing a lot of challenges. We
are not able to attract doctors to rural and tribal areas and retain them there.
Seventy per cent of Indian population is living in villages whereas only 20 per cent
of Indian hospital beds are located in rural areas even today. There is a dearth of
doctors and health infrastructure in those areas. Where there is a little bit of
infrastructure in place, there are no technicians to handle the machines as a result
of which those machines are getting rusted. Hundreds of people in rural and tribal
areas are dying every year even today without proper diagnosis of their ailments.
In view of this, I would like to request the hon. Minister to promote telemedicine
and e-medicine in rural areas whereby we can actually promote medical facilities
through NHRM and also provide necessary health amenities to the people in rural
areas. The Government has declared health as one of the Sustainable Development
Goals. In order to achieve this goal, I would request the hon. Minister to provide
adequate health facilities through e-medicine in the rural areas. Thank you.

HON. SPEAKER: Dr. Manoj Rajoria, Shri Bhairon Prasad Mishra, Kunwar
Pushpendra Singh Chandel are permitted to associate with the issue raised by
Shrimati Kothapalli Geetha.

SHRI KALYAN BANERJEE (SREERAMPUR): Madam Speaker, I would like to
raise the very important issue of repeated rise in prices of domestic LPG and PDS
and non-PDS kerosene because of which the general public and in particular the
poor people are seriously affected. The average government subsidy on PDS
kerosene was Rs.33.89 per litre as of July 2014 and it has come down to Rs.11.49
per litre as of July 2016. As a result of this, the price of kerosene has increased.
According to the Petroleum Planning and Analysis Cell, subsidy on kerosene has
dropped by 52 per cent between 2014-15 and 2015-16. The total subsidy on PDS
kerosene was Rs.24,799 crore during 2014-15 and it has come down to Rs.11,496

crore during 2015-16. Kerosene quota has also decreased. Our hon. Chief Minister
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of West Bengal Mamata Banerjee has written several letters to the hon. Prime
Minister in this regard but there has been no response.

Madam, instead of the fire being in the kitchen, the kitchen is on fire now.
Regarding LPG, on 5™ May 2016 the number of LPG consumers registered was
15.39 crore. The subsidy on LPG has been decreased. It was Rs.40,569 crore in
2014-15 and it has come down to Rs.16,074 crore in 2015-16. The hon. Minister
on 6™ August 2014 stated in reply to a question that there was no proposal of the
Government to raise the prices of LPG, cooking gas and kerosene to wipe out the
subsidy. But in effect it has been done and prices have been increased. #sH, I @l
Ugel Sl argar fRam W e, S AF @t 91d o, 98 W9 @ 9 onft Flew # T g Bl
.. (agT) 98 H9 B 914 9ol s ... (FAYF) B TS g3, O Tl gall ... (raem)

I would request the Government on behalf of the 125 crore people of the
country that the Government should increase the PDS quota of kerosene oil and
they should decrease the prices of kerosene oil and LPG. By mere advertisements
nothing will be achieved. Build India will not be achieved unless kitchen is built
and food comes to the table. I would request the Government to respond to this.
Thank you.

HON. SPEAKER: Shri Rabindra Kumar Jena is permitted to associate with the

issue raised by Shri Kalyan Banerjee.



03.08.2016 54

DR. PRABHAS KUMAR SINGH (BARGARH): Hon. Speaker Madam, thank
you for giving me an opportunity to raise an important issue relating to my
Parliamentary constituency. Agriculture is the mainstay of economy and
substance of life for the people of Odisha. As per 2011 census, about 62 per cent
of population is still depending on agriculture sector for their livelihood. Hence,
this sector constitutes the backbone of the State’s economy. The production of
foodgrains in the State has increased from 51.04 lakh tonnes in 1970-1971 to
83.60 lakh tonnes in 2013-14. The production rate of foodgrains has increased
from 847 kilograms per hectares in 1971 to 1696 kilograms per hectare in 2012-
2013 which is quite significant.

During 2013-14, the share of paddy out of the net area sown was 77.06 per
cent which is still quite high. Over dependence on paddy cultivation even in rain-
fed conditions is a limiting factor to growth of agriculture because of the State’s
proneness to natural calamities, particularly drought conditions. The State
agriculture policy has been further modified in 2013 to anticipate and address
emerging trends and to identify potential areas for development and chalk out an
agenda for economic development.

Rice is the staple food of Odisha and Bargarh district is the rice bowl of
our State. Hence, a large part of Odisha is under rice cultivation. Establishing of
a Central Rice Research Institute and an Agriculture University will go a long way
in promoting research on rice and allied fields. I would request the hon. Minister
of Agriculture and Farmers’ Welfare to consider establishing of a Central Rice
Research Institute in Bargarh. A few months ago, the hon. Prime Minister had
also visited Bargarh and we hoped that something would be announced by him.
But, nothing has happened to Bargarh district yet and Bargarh is suffering a lot in
agriculture sector.

AR Ireme s W TR 7, PR (W E 9w ok 2 s $HR ST BT S
79 $AR 98 RT I3 Y a5y & A1 Hag B B AN JSH B A 5l




03.08.2016 55

#it AW RO [ (SAREE) : 3feET& HBIGAT, H AYD] &9 e FHT U4 e |41 gama
& G DI UM Pl WG IMMHNT BT ATed] &) IAD b G491 U4 e o1 gama & @9
A a8 @ [y § SIS 9 €, iR T Ieifae wifieat st gerRr @t ewon
TG AT gR1 Afva [y & g af ggel A & ) & Ol gl G gt s gHE
&3 H U a9 44 F B AU YEAR AN D I B ol Blferd, aldl gied, URER a1 Db
3MfE @ M R Y& B I & IR AdGEms P IUER IS dicd &, s @@= &) foeft
W e B N VAT A @ F A T8 Sl ¥ gt @ g wd @) e i
BRI TR BT {6y 99 & |q#a A & &1 S A1fey] gaE ST g1 aifva fafyr & gq
=it g U g B gAEa s F AH1 A1 Alegl ARG d= H A1 918 H IR g5
f&ar Simar g, @1 \ifya gl & e &1 @9 9HR | =G S gl afe g T8 e
a1 &g ff 19 gl A FEiRT W # g9 ToR T8 AR aadr gl

A Jteme ¢ s AL SR, s gk e, 8N IeHd AR, 80 IRE BT, paR e
g ga, 2 W ware Ay, s Reagar Safy, 57 b 9 3R Sf. /IS Ioiiar & &t
T TROT [ §RT SOV Y A9 & 121 Aag BT B AN Y& B Sl 2

St gaTORTE e (JeQron) @ HEledl, # I7Ud HILgH ¥ WRGR B N 59 ATy B WRE

TR HRAT el § 1 a9 2014-15 & 97T ¥ & SRM ABRIG, WBR 7 ARG, & Ps
forell @ gEmd aifva fHar o 3R g@ & g9ifad fHami @1 I8d UeM &)1 & oy
BRI, WRBR - fHA™T BT BA K0T BT Ui aui § S 0T B JERAN & AT 19 RIS
S P wrau fear o, fH d@i 1 S et o1 wqfud < @ T8 R € ek verard
T B W gY B 25 wae fhami & fog U4 e @ oiR 75 feasi &1 g4
ATSHT H HaR &1 [HAT 7T 50 ao8 ¥ 75 Ui SWId 01 T &l BRIEl IIDHd
BT & g ARBINAT R T&l AT iR TWHR B I8 T g7 Re 9 B 8l T5] ay
2015-16 H HERI, & Hs (ool JEUK AIMNd §U AR DR 7 IWId F0T A6 Ao
P SR @M W $HHT BT Hacl ay 2014-15 H 5 fHaEi b1 %01 GHited fhar T
oT, I8l 25 UHc fHAMl B & IR YAieT &l BrIar e ik R 75 qdie foami &1
JST 1 BIIal 81 el o, ! bol 4 dfed &1 vsl|
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RIS, TIPHd dbl -1 H ATSAT DI Thel a1 & oIy PI§ HRIR HEHA a1
Ior, Frad faml 1 Saet 1sd T8 firell, e SRR o Al ot | I debi BT v
IR @1 &l o ® fp Isfaea dat R f5f @ s & T8 2

STy W& & A { WRBR A ARY 2 b @ F I8d Uga™ & ol H0T o H
TR HNATg DI Y|
AR ey Fas sRfA wrad, WO BR9S, SNgd, SR Wy qRYl, o [99R, S
sieia v R, sneermd urdie RiareiRmE, 4R g41e fis1, w99 oiRan, o) o {8
Tadl 3R HIEAT YSfefhvra Taell HI &1 JarRE Sgd gRI Sl T AWy 4 ddg d_ B
AT UeM B I Bl
it ge= s (smawll) ¢ AEET aremer SN, SMUN Q¥ @ 3T ST R Bl FEHRT BT A

H A BT AEAYU! IAAR Ya [, s9 fog # oueht e=arg B gl

BRI <1 HRAAY Ml &1 < €, fhami &1 <2 g1 SAN 80 Wi ey Py w fie
FHR Tl TN HRA TRBR Td gAR TR gl St &1 791 € 5 9@ 9% e e
YT el B8R iR BN Ma W el 8F, dd d 8H o Bl TSl Tel a1 Fhd 2l

S FHE H, B B WBR gN [HAFI & Siad § gergrell oW & fog, wTiar &1
g M B Iy &% Ao ] B T F S B A gAR TR e ot @
HedThiel, HifeRI AST- FETHET B dH1 AToT Sl 91 W% B BAd F AN 8l 8
gl 3AfTY & W% &1 B H A aTell faahal DI AR S MNP HAT ATl gl

ST 6 3 AT B Mgsded § © b 39 i I gefa vkt A R bl
BT YS9 WRBR BT HIAT AT IR TG H Toid! AT B H B! fdJorg gorl IR uae |
31 TOIRTAT Bl B 9T Ao o GefSd 9 b1 & fer 21 o el § s3Rg &1
BTH IATSHRMSILTE s B e gl 99 69 Tl § woa 111 &1 w1 a9 sRg
HUN B Bl 2| HfhT SHDT TS TIR-IAR T8l 8 U1 &l 30 A Bl Goidl AT g,
SHBT ATYH TAR-TAR 781 81 U, fFA™ ®l S96 aR H JIHHRI 8] 8 Ui | s9® q19
g B fafifSer o it U § oAt & aR% AT o W& o fh g9 sifaw aRig a1
geraT g | sifad fafy, S 31 Sarg oY, W w13 &1 a7 & ol 2 3R dab Faran |
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safelg # 3Mud #emd ¥ RA ARHR R A BN #4 St & A1 F=an g &
B ST B IRRG BT gThR 31 IR {har Sy d1fs AR Te=HAT S B S H90 ©,
[P & STad 3 GRIETell d DI, IFDI )T A9 < & (A Bl el de |
AT JEme ¢ @ash WLl S, gER T, JeHd IR, W s A, IRe B,

PR I 48 ad, o Iogd, ol g Erad, IER0 5N, gaTY I e, Igd
Bl SR A PAR M Bl 47 <& F51 gR1 Yo T v A Aag HeA DI Al
YeE & S B

KUMARI SUSHMITA DEV (SILCHAR): Thank you Madam Speaker for giving
me an opportunity to speak today on a very important issue. In the State of Assam
there is a procedure going on to update the National Register of Citizens. This
process has started pursuant to a court order. The draft list will be printed in
January, 2017.

Recently, on 2™ July, 2015 the Assistant Registrar General of India issued a
letter to Shri Hajela, who is the NRC Coordinator in Assam, saying that against
the people who are original inhabitants of Assam the word ‘OI’ should be written.
Shri Hajela has recently given a statement saying that people who are Bengalis,
Hindus or Muslims, by virtue of their language or surname they will not be
referred to as original inhabitants of Assam.

What I would like to bring to the attention of this House is that Bengalis
who live in Assam have been living in Assam, for instance in Barak Valley, before
1874 when Cachar became a part of the State of Assam.

It is my humble request Madam that this process of updating the Register
should not create two classes of citizens in India and Bengalis should be
considered as original inhabitants as they have come right from the fourteenth and
fifteenth centuries. Thank you Madam.

A 3eAer A ST UIER, A iftar B9 iR s 1R Yo g Bl P, Gie
< gRT I8 N AW & Hdg A DI AN UeH &I Al 7l
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SHRI M.I. SHANAVAS (WAYANAD): Madam, I thank you for giving me the
opportunity to raise a very important matter before this august Assembly.

The Constitution 86™ amendment of 2002 had made elementary education a
fundamental right under article 21A of the Constitution of India. The right of
children to free education was a great landmark in the history of India. About Rs.
2.5 lakh crore are being spent for free education.

When this Act was passed, I was sitting in the Treasury Benches. At that
time, everybody was so happy that 25 per cent of poor students will get admission.
Madam, I would like to know from the Government whether this is being
implemented. Are these 25 per cent poor students living in the vicinity of schools
getting admission?

Furthermore, the capitation fee for LKG in my State is Rs.3 lakh and for
B.Com,, it is Rs.5 lakh. So, this Government should take strong steps to see that
capitation fee is done away forthwith and the Right to Education Act is
implemented in its spirit.

ST, 3T Tl (BRQIS) : e WA, H 37U HAH A AFG YA S &b A H AT
e E fF TR <9 # ®H a YIS Afdd B ARG B T Ef$AT dre} gel A
T 2l...(Ee) I8 g3 AR A9ard &5 D ANRG! AR qdchl ¥ S gIAT 8, Sdfh HRd

WHR g fafldree ggam uifdaxur, SMaR-3TH 3TeH) &l IfdR & ATh-ar% forar © f&h

YR YTAT T YAV 8, ANRGAT BT el |... (L) MR S R H AT §, Sidih ARA

o

= SN §RT SIRI AdaTdT el J8a U3 &l o § ARG U8 99 A & dR |
& ST AT gl AfhT IRA @ Bl W TIRAIE R R B ARRSAT BT YHIOT HET ST
2l... (TaeT)

RG], W HEl g fF WRA WRHR T MMER - (W e HT ATBR F ISl vud
WY BRP YR B ANRG] B qrRAEEHd qRie0r a) R fiie anfe oidr s &rs fera fpy
S 2L, (@rag) Safs Adear tgaH U § qraifed Wi e R file snfy wE fag

Sd & AGEIT & BIel oy Adardl ggard oo fetd fey oa 2. (eraer)
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HEIGd], H 37U HIRH A W& B & HNd BT dTedl § (b S ARG Bl
THTOT dTex IMTsS! 8, 391 UPR I AR Ble Bl ANTRGAT BT JHATOT BT ol AT S| T Ay
MY AIETH | AR JEHAT S 9 AN g
A sremer ¢ s T waeter S, st gk T, s e AR, st eRe sl R
qus g T, ot W gde e iR S wAIS ISR, 1 s sigd a|l gRT ol Y
fwg & A1 dag HE DI AN UeH B SR T
St BTl fheiR (FEAeTerion) : AT 3TeeT Sff, BN & & AT Jeraar sft sRg Ardr
S fegea 1 g1 § TR U W AN @ (o fagel 9 qgosa dalfl b fEgwe o
e & & oy st T aR R 2L (TagH) W] TR <F H & e # aren ugeam
el 5T R N 1 I M aTell Rl BT Jdfed Hd § 3R IRER aidh
ST H AWl DI ADT BT TN PR K ol (FagF) I[RT b Y W U A
JUITHATSSRAT 7 TUG HYRN & USRICI-2 DI Pl ATSHl H JEUS WAT T4 Pl
SHIhY gonfeR fafics @1 2 A4, 2013 @1 2,45,23,268 TIs W H il e I f
o, TR IS T HIh W Heoll el QAT AT 2. (FALH) Heoll AN TR Fardn 7 {6
TP A-37IC @I HI HY & Wiha el g3l 2l CHFIHhe gol-aRT fafiice & ydusd gR1 g
g gt B AR B W A JATHAESH B ... T CHIhE D YD F $Y TIA DI AN
HI .. (FagHE) ST AR R TG gs A SHK ... F T CHFIB gOANT fAffics & gEud ©
AT GG TRD 2 PAS 45 @ I H W I[AUDG T A GRIT BICH bad
84,53,392 TS TUA P SI! 6 TS, 2016 P oS Ue I A9 faam 3k AW 1 as
61 oG SUY IAY TS A T B oy ... (@raer)

o1 B g N TS Sl B T L. F YA AR W IRER 9 gaest ¥ fow 8] 59
fIfar # @1g W Sul TR Yo | AW S T ArE |

3T MU AT H H AR A AN AT § [P 98 39 AT BT deblel A o,
a1fs <21 & farg § qrem 7 ggd J7 SR Ye¥ H T SN N B T g 0. U378 LA

& A% RIFRR & Raclts daplal BRATS & Y, d1fh e 3R 9 & fabrd § BIs amer =
UgdT | | gRIaTs|

* Not recorded.
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HON. SPEAKER Shri Bhairon Prasad Mishra, Shri Pushpendra Singh Chandel
and Shri Sharad Tripathi are permitted to associate with the issue raised by Shri
Kaushal Kishore.
St AT e (WSRT-TRA) ¢ orey Heledl, H U wWieww o e ® vy # ue qgd
AUl Ue |ed & W& Gl g | e ARAT AT s ARBR g 2001 H Y B
TS| AfFT TR I & Tpai A og weH e & fog S W, FEs dte, Wdn @t
A JAT 3T ol a1y o, 39 AT & AIgH 9 9 9ol el I% gs | offd sl aiw
ATl H 5 FaRIT BT AT BT HM AT 3R IAHT URUMH I8 am S 311 Sgrali # Ui &
I 9= UGd &l U dR% ARPR e B AMNGR MAE, 2009 U H A8 R A TRB
st A Trfior TR # d<al B Ugd @ folv R w1 ) Suaer T8 81 U Rufa e
AN < H Oa1 81 TS B

weredn, # o g & oar § 8RR e FaRiersRa sifeardl agat uRar &l a8f |d
et AT AT & S WoR gY Al BRI FMEiRT smafy § Q¥ 6y 1 A qrave sud
WRBR GRI AMEfET AR UG T 8 & SR AT fa<ig Aebe @l 81 T gl a9 2016-17 B
foTU AR qoie @1 AR & wread I |9 e A & it e iR Weri el # el
D! Hifrep Glaam S -1 o1 o1, Hrards dier, N &1 oo gl qe wErerd Mfq o
AR H B Y Pl goic DI 33 URTET AR BT AT B BT Jraeg= fHar 11 5l

Heledl, § 3fUs HIgH A HEdl dledl g (b AT Uh IR 89 Fedi Dl UG Bl
glemsit & av # I B ¢ IR GEY TWH HH IR & AT F T B g B glaerg
SUTE & BRIS Of V& 2l

3T H RBR Pl AN AT g (b @RA WU A PR I AR U BRI, AT
el O pell § W 3Mfe Bl glaemd € € S WA g3 HRET S 9| gdre|
HON. SPEAKER: Shri C P Joshi, Shri Sudheer Gupta, Shri Rodmal Nagar,

Kunwar Pushpendra Singh Chandel, Shri Bhairon Prasad Mishra are permitted to
associate with the issue raised by Shri Nana Patole.

SHRI P.R. SENTHILNATHAN (SIVAGANGA): Hon. Speaker, thank you and
our hon. Chief Minister, Amma for giving me this opportunity to raise an

important matter during the *Zero Hour’.
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I would like to draw the attention of the hon. Railway Minister through this
august House that in my Sivaganga Parliamentary constituency the persons
traveling by railways are more in number. The Rameswaram Express now
operating between Chennai and Rameswaram. It passes through my constituency,
namely Karaigudi Junction and Sivaganga station. Sivaganga is the district
headquarters of my district. The adjacent district of Ramanathapuram is the district
headquarters. Most of the Government officials are residing at Karaigudi and they
regularly travel from Karaigudi to Sivaganga and to Rameswaram by train. They
are in possession of seasonal tickets. Most of the passengers have to travel
standing because of non-availability of seats in the trains. I would like to request
the hon. Railway Minister to issue instructions to the concerned authorities to allot
two separate coaches for the seasonal ticket holders from Karaigudi to Sivaganga
and Ramanathapuram. The Government of Tamil Nadu "Amma’ mineral water
bottle at the cost of Rs. 10 for passengers traveling by bus. I would request the
hon. Railway Minister to adopt the Tamil Nadu model and supply "Rail Neer’
water bottle at the cost of Rs. 10 for passengers traveling by train.

Silambu Express train operates between Chennai and Manamadurai twice a
week. It needs to be run on regular basis. It would be a great help to the people.
The Pallavan Express Train now terminates at Karaigudi. It may be extended up to
Mana Madurai. Much progress has not been made in the broad gauge conversion
of Karaigudi and Pattukotai and Thiruvaroor railway section for a long time. The
Union Government should allocate necessary funds for the speedy completion of
this project. First class AC coaches should be included in the Sethu, Rameswaram
Silambu Express for the convenience of the passengers. I would like to urge upon
the Union Government to take necessary steps in this regard.

HON. SPEAKER: Shri Bhairon Prasad Mishra. is permitted to associate with the
issue raised by Shri P.R.Senthilnathan.
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St STRET 3N RO (W) : S1eel HRIed, Has-Tal SN - 17 S BT FIH 91 ATARFEA
H qTell FEME 2| fUsell WReR 7 39 FEME B §H g cX dTdd B 31 SIa¥, 2011
DI Y8 B Yo (b 1l

S AN R BRI GR-UTE SHERI Pl AT-37e S QT T 1 ST &1 89N qgari
e 9 1 QORI o1, 39 AN W Hdl & gHedl udl g 39 AR W v e S f%
fraem # 8, S R WY gHeAT ue |ohdl 81 39 AN W WX GG & H Udel W of PR AR
Jh G SHRCFR sfear foafifes o1 &M faar o1l q-1 &M 9 A1 9 qR1 HRAT AT 3R
{9 2032 TP 39 AN W [WE-AG B e W 39 S DI & | AfdhT 31q Ih 39
HUAT T IR ST H B el (BT Bl

HEIGAT, SIq { AR JGE A W GG S @ g W SRR G 7 IR AR
fAfam TeHd 50 HATCT B HA 99 ©, 99 < B Gt AT BT B O T A B W@
Siafep gag-mrar ARt W ud E3TR & @9 oSl ff SheR HW TE R B B

# 3Ue WM { A HA S { AN BT § 6 T TSI oM - 17 W 3FER
TS I DI Sleal A Sleal Y B Bl ATIeTh B
AR e ¢ o W yaE Y, s oRfdg Wi, ot o faer, S sieia ey R s
TR SeE, s HaAT §efoia}a Taell, pax gus g awa vd st sngerE uidia
Rrarsiivrg &1 &7 27T 3w qRU gRT SO MY vy & A1y Hag B DI AFAR Y& Bl
STt &1
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#it qawg AEh (FERTR): e HeledT, H 9gd HdeTiiel qE B 3R ADI S MBI
FRET Areal gl SRR SH S diarasE, iguey W 99 W& ©, I WReR 7 ff 9@t
e Uroide df ATl & ot 3R TARIY WRBR A |l SHH! e Uroide &I AT & g
B IR-IR A ax € o Iz onfearht agew &3 g R 1,80,000 snfeardt fewwerd
BT | o) T SMSR F 39 R # |t ff T g8 T S drage W T feeew
o m, orgea feerw © fear | i § S WU 9@ sffex oT, 9 wHT WY oTy uew
RPR BTH B Yel, S9hT 997 ff 3= Riuad &+ f3an| seiivge WRaR 4 Ss9& iy #
gl AT WREHR W Ry § g NSk waR ff kg § g 9w eI ¥ o/ w7 &9 T
Wl gl BAN A HA St qR-GR FE A7 Sft B Fded aR @ € fF s9er Reyg w aife
3ISTeN 3R BT | ls URAT 7 S|

YD F1ETH | Ig W ded © fh by WRPR sHBI TRl F o B IRDR IMeariy
fae B 7 B
A e ¢ A IRE FAUTS UE s &l PR SFT Bl AT gavs Al gRT So Y vy

& A g B B AN J&H B SR B

ST, WO TEWate (feEd aRRe) ;o srede HeEledl, WX Al 9Wl & & Yld H fdeg
AR B A4 Y9 wed a2l a8t R il v v fdaex Saxar gl i feAt §
I 27 Vb faaer weR @ diei-di IAAT 81 IHh! Auel SifiE 7T I g1 S 2l
T8l PIs U USH B JAAT TS 21 SHD Tl WX A AR B I 70% FRIed AT
J B FARAT A NI B I8 21 39 W b P Uh fhall 2w Wt figwm & dm 7 T8
AT 2l A8 R BT R b A9 A AHE IR & HM A AT 2| AT BT ATeRS! U
QSUIC WX ollch QYT &1 H gl MY gRT AT T Ha1 off ¥ 3 I8 a1 g fp 3 o
fFIPY & Yb T &, STHI AT TR B WIF W 7 IR X Wl D IR & F8ulc

W SART Y| & W T 709 URrea S @il 781 g8 &1 S99 Ul &1 & ff aa
ST 3R S AR e #, W g1 H Sl g HI (AR ISl @, fFddx B [ER Il g,
SAGRCHISIN TG (ESIIRECRC L]

A e v [ g gd st R g fay @1 S o Sruward R Se Y
fawg & A1 dag H DI AN USH B SR T
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SHRI V. ELUMALAI (ARANI): Hon. Speaker, I would like to draw the attention
of the Government for the dire need to take immediate steps to set up a Silk Park
in Arani in Tamil Nadu.

Next to Kancheepuram, Arani is famous for silk sarees not only in the
country but throughout the world. Though previously the Union Minister
concerned and also officials from Bengaluru visited the Arani town and surveyed
the land, nothing has happened.

The very first national flag of our country hoisted in Red Fort on
Independence Day was a silk flag, which was weaved in Arani. This historical
contribution by my Arani silk weavers to our motherland needs to be recognised.
We are stepping into the 70" year of our Independence.

In the circumstances stated above, I would request the hon. Minister to set

up a Silk Park in Arani to benefit thousands of families of Arani and also to
protect the silk industry in and around the area. Thank you.
#it Tors [T YEEa (WE9R) @ 9], A AG St @ A W 99 ¥ R D1 ARBR
T B, T W U H DA I R HIY b & oy Ry e+ v wH foean 1 <&t
2l..(ragH) ¥ R H 3Md ATl SIU @ DI dagq B e # wW A 5 <@
2l..(ag™) 9 ASFT § DI 998 & 915 § N Al &1 derd f[den e g
R § WRISAIR H S 8 A1 S9P1 AU WRISNR & oY 6 MR IUHRN WG & forg W
& IR Bl (SFaET)

HEIGAT, S BT AT H DM B dlel AR ALULIH. A Aol e gy BT §
B B dlel A1 B 8 T S T R SHaTRi s & e od L. (raum)
[qre & A 39 Al @ BRRIR enfe gemm &1 ufderor WY faan S gL (SrauT™) 39 <R
3R 9 BITA & WY 99 § R B 8, T4 S9! IR & oy, Fifd BT &1 Al 17
TATT B AIp B 91 35-36 TT 38 AT &I S H ReRR & 91 8, SAD! Uh AT g™
& B oy ARPR 39 IRE U AheR SN PR b ITeh! I8 Arsdd Tifieha A e, aifdp
I PRI T B © SR Sl 39 AN W Sl W Bkl 2l (@) Al Sl WY R
T BT AN & fear S oar ot #, gdvs #, Sdot wiey #, fafi= eriteral onfe #
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SR RIEIRE TS &1 9 e Fdhar gl (Fae™) 39d SR A AR g9Ri U dfa i
gfaay RERR 8 &, S9! ISR e ... (@ragH) g=rars|

AR eme ¢ s R we i, AR (o R gwa, o AAenh, st gaR e s
TELAM w8 Riapar Iarf¥, st rgg org=are, A Hae JreH, S /S TSR
IR & IeHd AR BT A1 Mo G8 AWEd S gRT I3Q MY A9y & A Hag HA D
AT UaM B I Bl

SHRI ANTO ANTONY (PATHANAMTHITTA): Madam Speaker, I would

request the Government to grant heritage status to Aranmulla village, which
belongs to my parliamentary constituency, Pathanamthitta in Kerala.

Arnamula village deserves an important place in the cultural and tourism
map of the country on account of its rich arts and craft forms as well as its unique
cultural traditions.

Aranmula village is located on the banks of the holy river Pampa. The
centuries old Aranmula Parthasarathi Temple is located in this village. Traditional
architecture, murals, ritualistic feast of Aranmula Valla Sadya and the colourful
Aranmula boat race attract a large number of devotees and tourists across the
world to this beautiful village.

The village is also imparting training programmes in classical dances,
music and martial arts such as Kathakali, Vanchipattu, Carnatic Music and
Kalaripayattu. In addition to all these, Aranmula is world famous for its Aranmula
Kannadi, the unique hand-made metal mirror.

Having understood the importance of Aranmula village, the Government of
Kerala in 2008 submitted a detailed proposal for granting the heritage status.

Therefore, I would request the Government to expedite the procedures in
this regard. Thank you.

HON. SPEAKER: Shri Bhairon Prasad Mishra is allowed to associate with the
matter raised by Shri Anto Antony.
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SHRI NEIPHIU RIO (NAGALAND): Madam thank you for giving me an
opportunity to highlight in this august House the urgent need for realising of an
honourable political settlement to the decades old Indo-Naga political problem.

You are aware that on this day, the 3" August, 2015, exactly one year ago,
under the bold and dynamic leadership of the hon. Prime Minister, Narendra Modi
ji, the historic Naga Peace Accord, known as the Framework Agreement, was
signed between the Government of India and the NSCN (I-M) in the presence of
the hon. Prime Minister, Narendra Modi ji.

In his speech, the hon. Prime Minister observed that the Nagas represent the
highest level of humanism and that the Naga values should constitute the
foundation of the society that we all seek.

On 25" July, 1997, the Government of India signed a ceasefire agreement
with Naga Political Groups which has held till today. The leaders of the NSCN
(IM) have discussed the Naga issue with different Prime Ministers of India
including P.V. Narasimha Rao, Deve Gowda, [.K. Gujral, Atal Bihari Vajpayee,
Manmohan Singh and the present Prime Minister Modiji having acknowledged the
Naga issue as political and the unique history of the Naga people. It has been 19
years since the ceasefire agreement was signed and formal talks at the highest
level were initiated. Till date more than 100 rounds of talks have been held. But
the talks are yet to reach its logical conclusion. How much longer must the talks
continue before we reach a final settlement? Unless we address the issue with
utmost seriousness and take it as a national problem, the situation could become
bad and go out of control again. The time is more than ripe for the Naga peace
process to be resolved. The Naga people have been crying out for permanent peace
and the masses are longing for a final settlement that will usher in an era of
development and progress.

Peace is not the absence of violence. Peace is the presence of Justice.

Therefore, a settlement that is honourable and acceptable to the people, democratic
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in nature and one that upholds justice and truth. This will not only ensure stability
in the region, but also strengthen Indian democracy.

I appeal to the Government of India to expedite the process in an inclusive
and transparent manner and bring a political settlement as early as possible. I also
appeal to all Members of Parliament, cutting across all political parties, to support
and partner with us in our quest for peace, brotherhood and nation building.

HON. SPEAKER: Kunwar Pushpendra Singh Chandel and Shri Bhairon Prasad
Mishra are permitted to associate with the issue raised by Shri Neiphiu Rio.

SHRI P.R. SUNDARAM (NAMAKKAL): Madam Speaker, I rise to seek the
intervention of the hon. Prime Minister on the issue of laying of GAIL pipeline in
the State of Tamil Nadu. The proposed gas pipeline project of GAIL along the
present proposed line would lead to huge damage to agricultural lands in
Coimbatore, Tiruppur, Namakkal, Erode, Salem, Dharamapuri and Krishnagiri
Districts of Tamil Nadu. Recent amendments to the Right of Use under the
Petroleum and Minerals Pipelines (Acquisition of Rights of User in Land) Act,
1962, have made farmers vulnerable to legal action for any kind of damage to the
pipeline, even if the damage occurred without the knowledge of farmers.

In this connection, our hon. Chief Minister of Tamil Nadu Puratchi
Thalaivi Amma has already urged the Government to resolve this matter by laying
the pipeline along the National Highways, the same way as it was done in Kerala.
The Government of Tamil Nadu has already constituted an Expert Committee to
examine the feasibility to lay the pipeline along the National Highways without
affecting the livelihood of the farmers.

Therefore, I would like to urge upon the hon. Prime Minister to direct Gas
Authority of India Limited not to act upon the said Notifications pending final
decision on the matter and to join the Expert Committee constituted by the
Government of Tamil Nadu to find a mutually acceptable solution.

HON. SPEAKER: Shrimati V. Sathyabama is permitted to associate with the issue
raised by Shri P.R. Sundaram.
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DR. KAKOLI GHOSH DASTIDAR (BARASAT): Madam Speaker, I thank you
for giving me this opportunity to raise a very important issue pertaining to my
constituency.

Heritage is our pride, heritage is our sentiment. I would like to bring to the
notice of you and this august House about Maharaja Chandraketu who ruled more
than 2,000 years ago in a place called Chandraketugarh in Berachampa near
Deganga which is within my constituency. The pious River Ganges is supposed to
have flown there and that place is known as Deganga. Maritime trade with Europe
was carried out from there 2,000 years before. Seals and terracotta figurines have
been found there. Our hon. Chief Minister Kumari Mamata Banerjee has formed a
Heritage Commission and excavation had started under the aegis of the
Archaeological Survey of India. We were expecting it to become a United Nations
Heritage site. But the excavation work has stopped. So, I would like to bring this
matter to the attention of the hon. Minister of Culture so that this place of heritage
finds its place of prominence within our country.
2N g B (F) : AFHIG ALheT HEIGT, TR & § 1981 H TSI, BRATUM R ISR
H1 U TR G B3 o7 & T8d 8.60 YA.T.UD. U TSRl &l fHe T o7l IHa 3faR
2.44 TG TFEWR ois D! fGfa Ha1 o1l do@ S sRATON &1 AT I 0.60 TH.U.UG. UTHT
T8 T S9d R Ui I8 g5 [ TR '] 1.22 o gEIR 8 T dRTR,
AREREER 3R ASTE & fHarl & FHN gl | IHD DR AN 3T W ERAT-IGe T R 93 §U
g Rt g o g2 ¢ % o9 RER I T8 SBI-araver a9 3@ 7 9t gfnd o @ 2

AR AT R B b 3T WRPR & AT BART F1 FAT 0.60 TA.T.UB. T Sea |

o

STeq RISt AR DY HuT B

A e ¢ A AR e i, R qu [ Td, S 9w e SR, s gk g,
£ st AR AR S, 7ATS JASIRAT B i1 g Bl gRT IB¢ MY AvT &6 W1 g
B DI AN TS B ST B

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, this is the Centenary

Year of Biju Patnaik. The Year 2016-17 is being observed as the Centenary Year
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of our charismatic leader, Shri Biju Patnaik, who participated in the Second World
War in support of Soviet Union. He fought against the Nazi Germany. He was
elected to Odisha Assembly unopposed in 1946. He took a daring flight to
Indonesia when it was under the Dutch Rule along with his wife during their
struggle; and bought two freedom fighters from the clutches of the Dutch Rulers.

He was also the Chief Minister of Odisha from 1961 to 1963 and again
from 1990 to 1995. He was imprisoned in 1975 during the Emergency period. He
was released. Later in the same year, he was elected to Lok Sabha and he became
a Union Minister. He was a mass leader and was loved by one and all.

Madam, a unique thing had happened during his funeral. The former Prime
Minister of India, the then Prime Minister of India and the future Prime Minister
of India — three of them — were present in his funeral in Jagannath Puri; and during
that funeral, all of us saw that three national flags were laid on him. This is a
unique thing for an Indian. The flag of the Russian Federation, the flag of
Indonesia and our National Flag — these three flags — were laid on him.

We have, all along during the last 19 years -- our party came into
existence after eight months and nine days of his demise and was named as Biju
Janata Dal -- been demanding that in the National Capital of Delhi, specially in
the New Delhi Municipal Corporation Area, a road may be named after him to
commemorate his life and deeds and to perpetuate his memories.

I would request the Government, specially, the Urban Development
Minister, that as this is the Centenary Year of Biju Patnaik, it is appropriate time
that they name a major street of NDMC Area in his name. Thank you.

HON. SPEAKER: Dr. Prasanna Kumar Patasani, Shri Rabindra Kumar Jena, Shri
Bhairo Prasad Mishra and Kunwar Pushendra Singh Chandel are permitted to
associate with the issue raised by Shri Bhartruhari Mahtab.

Hon. Member, please be to the point and do not make long speeches.

MAA Al PR (UR): AT JAehel HeIGd, 91 P Blal H dlei Bl A0 Alepr &,

ENEQ (L'IQ gaig|
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U H BT B el TGO, gedl B A g9 A # g1 Y AR, Yod I, 99
wos, Hfex, AfRie 3Rk TogR # W&d 8l Py IR Fshl W A1 981 d&1 # 9= fi@ 40 8l
HE W8 A SAD HRUT I7d YaRiTecd 1 B 9 7 iR T It den H g

HEIGAT, 39 9e H H Bg ARBR W IFRY Bl g b arel Uy AfABR AReror
AT, foreg B algH, IR RGN FISAT R IST IRBRT I e enfeay & forw ofg
BIs HRATS B, qMMb 96 a9 & oy Fqfod Few Iomw A |
13.00 hours
A Sreme o W ure fis, s T g el st gER e ok AsAE AR B
ST A PR GRT I MY AT & A Hag B D (AT UG Dl Al
Shlt Tl SIgR (qTA) ¢ A W) "edT, # udl gfed gwiae ol gl # g
AT ol St Bt gt A g A 7 g A8 S W8 &, 59 (oY <l Bl Bifded gwudre
& g

"Hon. Speaker Madam, I am the representative of West Bengal’s border
are Bangaon. Bangaon has turned into a significant pilgrimage place due to the
presence of two legendary religious places. The religious yatra which takes place
surrounding Thakurnagar of MATUA is attended by crores of devotees along with
numerous common visitors. Our Hon. Prime Minister was also one such visitor.
You all must be aware that the lifeline of this area is the River Ichhamati which is
acting as a connecting line between the Group of Rivers at the eastern side of
Bhagirathi-Hooghly river. It is the only big source of water. Mathabhanga,
Jalangi and Churni are included in the Group of Rivers. In reality, the lifeline of
the border area Ichhamati is proving to be a dangerous socio-economic and
environmental threat for a large tract of land. And a problem of such humongous
scale can never be solved by any State Government single-handedly.

It has been found out by a geomorphological research under the initiative of

Real Sensing and GIS Department Remote scholars of Vidyasagar University that

* English translaion of the speech originally delivered in Bangla.
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every year, the Ichhamati river is eroding its bank by about three metres. As a
result, extensive areas of the basin are being wiped out. On the other hand,
about 20 km of the riverbed of Ichhamati has been filled with silt. As a
consequence, till 2013, the river has changed its course for about 15 metres. Due
to lack of river dredging, every year, the siltation is leading to massive flooding of
the adjoining areas. About 20-30 lakh people are devastated each year, some are
dying, some are rendered homeless, cattle are dying; agricultural land and houses
are destroyed.

Renowned river expert Dr. Kalyan Rudra and West Bengal Ichhamati
River Revival Assistance Committee, a non-governmental organization have been
trying to draw the attention of everybody to this problem. But other than a small
financial assistance in 2010, the Central Government has not extended any kind of
help to the cause so far.

At present, the National River Conservation Directorate is focussing on
some particular rivers. But why no steps are being taken to control flood and
erosion caused by Ichhamati river? Won’t the Central Government do anything to
save lakhs of people, and animals who are in distress, to save the fertile
agricultural tracts and households? How can the issue of river rejuvenation in the
bordering areas of India-Bangladesh be overlooked for such a long time?

Thus my questions to Hon. Water Resources, River Development and
Ganga Rejuvenation Minister are as follows —

1). Whether the ministry is at all interested in protecting the lives and livelihood of
lakhs of ordinary people affected by the flood of an important river like
Ichhamati? 2). If the Ministry has decided to any steps in this regard then what is
its blueprint.

3). How much money has been allocated for the project?

4). Besides, do the Ministry have any power to sanction funds for the non-plan

expenditure purpose so that erosion and flood of Ichhamati can be checked ?
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5). River Ichhamati should be brought under the National River Conservation
Directorate immediately.

With these words, I thank you Madam for allowing me to speak and
conclude my speech.

A sreme o W ure fis, s T gt Sren, st gEk e iR ASAE AR B
ST FAT STgR §RT SO ¢ AWy & A1 Hag B Bl AN T&™ Bl Sreht 2

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): At the stoke of 31
July, 2015, midnight, the destiny of the enclave dwellers, which comprises 162
enclave dwellers, was determined under the Land Boundary Agreement between
India and Bangladesh.... (Interruptions) We all of us, including you, have
witnessed the historic moment inside the Parliament. But those enclave dwellers,
who preferred to be staying in India and earned the Indian nationality, have now
being denied the basic necessities and amenities of life.... (Interruptions)

It is a matter of great regret and disgrace for us. It is an international
agreement signed between two sovereign countries.... (Interruptions) We should
all honour the essence of that agreement. Those enclave dwellers are not being
able to earn their livelihood.... (Interruptions)

HON. SPEAKER: Okay, that is all. Now, Shri K.R.P. Prabakaran.

... (Interruptions)

SHRI K.R.P. PRABAKARAN (TIRUNELVELI): Madam Speaker, I would like
to bring to your notice a matter of urgent public importance concerning my
constituency, Tirunelveli. There is an alarming increase in the number of cancer
incidences among the people in and around my constituency. Most of these
patients belong to socially and economically backward communities who cannot
afford treatment in the private hospitals.

The Regional Cancer Institute in Thiruvananthapuram is getting annually
more than 16,000 new cancer cases, more than 50,000 follow-up visits of older
cancer cases and more than 80,000 non-cancer patients for investigation reports at

the centre.



03.08.2016 73

During the last five years, there was 50 per cent increase in the registration
of both cancer and non-cancer cases. The patients have to wait for a long period
of time to get the medical treatment because of the increased workload at the
hospital.

Moreover, the patients from southern Tamil Nadu, particularly from
Tirunelveli, Tuticorin and Tenkasi districts, are facing a lot of socio-economic
problems while getting cancer treatment at the Regional Cancer Institute.

Hence, I urge upon the hon. Union Health Minister to set up a new Central
Cancer Hospital at Tirunelveli, Tamil Nadu to benefit the cancer patients of
Tirunelveli, Tuticorin, Tenkasi and also of other parts of our country. Thank you,

Madam.

3. WUt g (anme) oy wEedn, § and WiEeiH W YR WRGR BT SIH 9 BRIS
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SHRI K. ASHOK KUMAR (KRISHNAGIRI): Thank you Speaker Madam. The

State of Tamil Nadu produces nearly 55.2 lakh metric tonnes of fruits, 69.6 lakh
metric tonnes of vegetables and 3.11 lakh metric tonnes of flowers annually in
large quantities and they are exported world wide.

Madam, for Tamil Nadu’s production and export potential, there is an
availability of four international airports and four major seaports and connectivity
in the State. The State of Tamil Nadu would greatly facilitate exports and further
encourage the growers and exporters. There is no Agricultural and Processed
Food Production Export Development Authority (APEDA) Centre.

Our Tamil Nadu Chief Minister Amma has also presented a memorandum
to the hon. Prime Minister in this regard. To promote the export of agricultural
commodities and processed food products, a regional centre of APEDA is a must
for the State of Tamil Nadu.

Madam, therefore, I urge upon the Government, through you, to set up an

APEDA Centre in Tamil Nadu.
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SUBMISSIONS BY THE MEMBERS ...Contd.
(ii) Re: Reprinting of literature on Dr. Bhimrao Ambedkar on the occasion of
his 125™ Birth Anniversary
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AT § 16 B9 39 B DI B IR Y8 I I A8 g b I8 a1 4 dafe qA S bl
i

SHRIMATI R. VANAROJA (TIRUVANNAMALAI): India has 6,300 cold
storage facilities unevenly spread across the country, with an installed capacity of
30.11 million metric tonnes. Studies have shown this is half the amount of cold
storage facilities that India actually needs. Cold storage capacity for all food
products in the country should be more than 61 million metric tonnes. In order to
reach that target, an investment of more than Rs.55,000 crore is needed by 2015-
16 just to keep up with growing fruit and vegetable production levels. The
Government of Tamil Nadu under the leadership of our hon. Chief Minister,
Puratchi Thalaivi Amma has been supporting food processing and cold storage
industries in the State of Tamil Nadu. Madam Speaker, the country is losing
several thousand crores of fruit and vegetables every year.

So, I request the Union Government to take steps to achieve the above said
target and to curtail the loss of fruit and vegetables.

SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Madam Speaker thank
you for allowing me to speak about an important subject.

First of all, I beg your pardon for having to bring a very serious issue that
many of my colleagues raised before I have.

I would like to draw the attention of this august House to the sad words of
an unfortunate husband and father of two gang-raped victims. He said, “If the
accused are not punished within three months and if not given justice, we will
commit suicide.” These are the words of a husband and a father.

According to statistics, by the time this Session has closed, three more
women are going to be raped in this country. Roughly, that is one rape every 22
minutes. And, respected Members of Parliament, how serious this issue has

become? Yes, the reasons for a rape taking place may be varied, from social
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stigma to male dominance; and from casteism to socio-economic clout.
Nevertheless, let us today ensure that whatever the reason may be, the result is
swift justice and a peaceful life afterwards for the victim.
HON. SPEAKER: Please conclude.
SHRIMATI P.K. SHREEMATHI TEACHER: Please give me one minute.

Let us stop shaming our daughters and take responsibility for their future.
We cannot ensure that there will be zero rape in this country. So, I urge upon the
Government to establish fast track courts that exclusively deal with rape cases and
which have daily hearings. Let us set up a dedicated police unit in every State that
can ensure the security of every rape victim and can diligently look into matters of
abuse.
HON. SPEAKER: Shri Bhairon Prasad Mishra is permitted to associate with the
issue raised by Shrimati P.K. Shreemathi Teacher.

The House stands adjourned to meet again at 2.20 p.m.

13.17 hours

The Lok Sabha then adjourned till Twenty Minutes
past Fourteen of the Clock.
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14.20 hours
The Lok Sabha re-assembled at Twenty Minutes past Fourteen of the Clock.

(Hon. Deputy-Speaker in the Chair)

MATTERS UNDER RULE 377
HON. DEPUTY SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Members, who have been permitted to raise
matters under Rule 377 today and are desirous of laying them, may personally
hand over slips at the Table of the House within 20 minutes.
Only those matters shall be treated as laid for which slips have been
received at the Table within the stipulated time and the rest will be treated as

lapsed.

* Treated as laid on the Table.
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(i) Need to increase the honorarium of Aanganwadi
workers in the country particularly in Uttar Pradesh
and also improve their service conditions and facilities
provided to them

$t gvrrs 9% 09 Fadt (FRh) W B WHR F ARY T SR uew aftd SR

H BRIRT ANFATS! DA & FAaH A, PRIV Afed = Jlagrsti # gfg ot Syl
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(ii) Need to ensure construction of overbridge at Bokaro Thermal, Jharkhand
as per specified norms and standards

N s IR wvRm (RSE) : MR Ioft PRURTE & FFR oid IRES | 134 TS
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(iii) Need to ensure appointment of adequate number of doctors in AIIMS,
Bhopal and also provide adequate medical facilities to the patients at the
Institute

3t e HoR (WaTd) : AT YT JiRae WRAT YIS A 3 Sfaexl &l Wil Bl
2l IFI HH B HRU AN DI QU A1 W FRAfGE-SUER @1 IuE] IR $HGT 9T TS @l
2l farra N9 auf & SR 3ifdp G d Sige] URE, HIUTT Bl BISHY Off 8 8, 59D 9l
PR T 3R IHR gR 59 g H 1ol URIAS Had ISY I BT qRE Bl gl
ARSI T WA W SR GAFET B 3R S8R Yagn o7 8 Siaevd d Wl gal ol
e W SR SrudTall W IRl @1 W@ 99 Ud T8 o] @il SN a9 & &1 Sl
Pl AP T AfTd Y T b | AU TR H T P HEHT W SRINGER BT US R g
R 2ftg o= 1 sawIedt 7, T SRUdTd &1 HrREyvel geaarerd 8l
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(iv) Need to establish a Krishi Vigyan Kendra at
Singrauli district, Madhya Pradesh

siwctt et arew (AN : § WHR &1 &4 U G/ &3 & 79 o e ReRiet o
IR featr =med g

foveq &= & ™ W S S dTel U8 &3 9ol 4 WA b &3 H % H g9 A
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3 W B HA S F g 7 6 ReRiell § &Y a5 & &1 RIur &7 &1
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(v) Regarding alleged violation of human rights of minority communities in
Pakistan and Tibet

SHRI RAM PRASAD SARMAH (TEZPUR): I urge the Union Government to
take serious note of issue of attacks on Hindus in Pakistan as well as atrocities on
Buddhist community by Chinese in Tibet. For the last few months, a number of
cases have been reported about brutal attacks on Hindus particularly in Sindh and
different parts of Pakistan where a number of Hindus have been brutally killed but
the Government of Pakistan has not taken any serious step to control such attacks
and it is also reported that a few Pakistan Government funded organizations are
responsible for these attacks and due to these incidents, Hindus are compelled to
convert to Islam or leave Pakistan. Similarly the Kashmiris in PoK are brutally
tortured, jailed and killed by Pakistani authorities. There is serious violation of
human rights in PoK.

It is the responsibility of our Government to take up the issue of atrocities
on Hindus in Pakistan at appropriate platform and ask the Government of Pakistan
to vacate PoK and handover the same to India.

Across the border there are reported abuses of human rights in Tibet
including restricted freedom of religion and atrocities on Buddhist community by
China in Tibet. Original Buddhists in Tibet have no human rights and Tibetans
are facing arbitrary arrest and maltreatment in custody including torture at the
hands of Chinese authorities. It is high time the Union Government take up the
issue of attacks on Hindus in Pakistan and atrocities on Buddhist in China with

their respective Government and also raise these issues at International level.
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(vi) Need to expedite the Ramganj Mandi - Bhopal Railway line project and
also provide funds for the purpose

it ASHA AR (JASATG) @ WY FAQT &F AoNTG " UG Dl SMAGIY HRT W=l Wi
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(vii) Need to take suitable measures to prevent annual floods occurring in
districts of eastern Uttar Pradesh

arft snfeear (MREYR): ¥ # foad d7g, b, @ Infe wipfie smucnt W o A
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(viii) Need to introduce regular flight from Kota Airport, Rajasthan

it 3 faRen (@) : YRT WRHR g1 Aodl WR WX 4T3 al BT MH o1 & forg axdil
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(xi) Need to restore old wells and water tanks for conservation of water

SHRI B. SRIRAMULU (BELLARY): Till 1970, there were open wells in every
village and people used to draw water from these open wells. After the advent of
bore wells and drinking water supply through taps (piped water supply), use of
open wells gradually came down. There were open wells in almost every chawl
(group of houses within a compound).

On an average, there will be 1500 to 2000 wells in each district (almost one
Lok Sabha constituency). Some people closed their wells. If these wells are
restored (be it in private or in public place) this would provide additional water
source to people besides increasing water table. Subsidies could be given to people
to restore their wells under ‘Save mother nature by protecting water source’
project.

In yester years, irrigation tanks were located at the entrance of every
village/town and city. Our rulers/ancestors planned tanks in such a way that during
rainy season water from one tank after it was filled up would flow into another
tank in the town and thus, entire town was getting cool breeze and water table was
also increased. But, gradually, tanks were closed for making housing colonies. Be
it Bangaluru or Bellari, several tanks were closed for making housing colonies. In
most of the cities, Road Transport Corporations constructed Bus Stands where
once tanks were located.

If tanks are restored and protective walls are put, we will be saving Mother

Nature for the future. This could be taken up as a national project.
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(x) Need to ensure the safety of Gangotri Dham Temple in Uttarkashi
District, Uttarakhand

it Ao oueieh e (Redt Teardt) @ § WRGR &1 & orue Away & gl Tearer
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(xi) Need to ease the procedure to bring back the dead bodies of Indian
citizens who die abroad

SN H W (MUAEST) AR FFard &F Murerisl qied ¥ [AeR & d a8l ISR T8
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(xii) Need to establish a Sanskrit University in Deoghar, Jharkhand

SHRI NISHIKANT DUBEY (GODDA): Jharkhand state is having two major
regions, Santhal Pargana and Chhota Nagpur.

Sanskrit is important and the corpus of scientific, philosophical, sacral, and
poetic texts produced in this language is surely one of the riches contributions to
global textual culture ever. Millions of these texts remain unstudied. Sanskrit is a
language which through its contents, sonority and mellifluousness, has the power
to lift us up above ourselves — it is a potent aid to the formation of character and
sense of exaltation in addition to ensuring a sense of pan-Indian cultural as well as
political unity.

The Nobel Laureate physicist, Dr. CV. Raman, believed that Sanskrit was
the only language that could be the national language of India. He said, “Sanskrit
flows through our blood. It is only Sanskrit that can establish the unity of the
country.” Says Sri Aurobindo, “It is of utmost value to a nation, a human group-
soul, to preserve its language and to make of it a strong and living cultural
instrument. A nation, race or people which loses its language, cannot live its whole
life or its real life.

Deoghar is the unique and extremely revered site of one of the 51
Shaktipeeths and also of Dwadash Jyotirlinga in the country. This is a religious
and cultural capital of Eastern India which catapults the holy place to an
International acclaim and is visited by over 5 crore pilgrims every year and
comparatively possess good infrastructure facilities. Hence Deoghar is the best

place for the establishment of a Sanskrit University.
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(xiii) Need to appoint super specialists in Andaman & Nicobar Islands
Institute of Medical Sciences

SHRI BISHNU PADA RAY (ANDAMAN AND NICOBAR ISLANDS):
Andaman and Nicobar Islands Institute of Medical Sciences got approval from
Ministry on 8.6.2015. Most of the Head of the Departments (ROD) are retired
officers from defence services. They have been allegedly found incapable of doing
major operations & their clinical exposures are limited. The selection process of
faculties appears to be defective. As a result, the overall number of deaths have
increased. The number of referral cases to Mainland hospital from A & N Islands
has increased.

Senior faculties, serving or retired, from renowned Medical Colleges
should be deployed even at higher salary. Arrangements for some kind of
exchange programme with Autonomous institutes like JIPMER, Puducherry,
CMC, Vellore, NIMHANS, along with Amrita Institute of Kochi, Apollo,
Ramachandara, Medica, Fortis, Max can be made. The deployment of super-
specialists from the aforesaid institutes will qualitatively improve the medical
treatment and facilities at the Andaman & Nicobar Islands Institute of Medical

Sciences.



03.08.2016 93

(xiv) Need to declare Farrukhabad city in Uttar Pradesh as a tourist centre

S B TOYA (HEEEE) : WX b G &F HIRIEE e DI T A b W H
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(xv) Need to establish a Kendriya Vidyalaya in
Kasganj district, Uttar Pradesh

$it wodR RiE (e d) (Ter) : W1 Al 9w Ual W g e i o 7 o
B e @) araen & g1 39 BROT gedl &7 WiAST ER H oedT g B

3 WG /i g 6 Bt H g fererd qR Wiigd YA Bl briarel giieEd
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(xvi) Regarding four-laning of National Highway No. 206 in Karnataka

SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): National Highway No.
206 is a very important road which connects major and prominent cities and
towns. This road connects five districts of Karnataka. This road has got Per Car
Unit (PCU) of more than 40,000. Heavy traffic on this road is causing a lot of
accidents and as of now, it is a single road.

The Government of India has taken up this National Highway for four-
laning during 2015-16. But, so far, there is no progress. Starting from National
Highway No.4, this road passes through Tumkur City, Tiptur, Arasikere, Shimoga
and Honnavar. It is imminent to take up this road for four-laning in view of
increasing accidents.

Hence, I urge upon the Union Government to speed up the work for four-

laning of road in National Highway No. 206 in Karnataka immediately.
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(xvii) Need to provide stoppage of long -distance trains at Tirusulam Railway
Station in Tamil Nadu

SHRI K. N. RAMACHANDRAN (SRIPERUMBUDUR): Tirusulam Railway
Station is one of the railway stations of the Chennai Beach-Chengalpattu Section
of the Chennai Suburban Railway network. Tirusulam, which is a part of my
Parliamentary Constituency, is the place where Chennai Airport is located. It is
also a place where terminal station of the Chennai Metro Railway Network is
being constructed which is going to connect the interior parts of Chennai city.

But very sadly, the Ministry of Railways did not pay heed to our long-
pending demand of stoppage of south-bound trains at Tirusulam Railway Station.
People from southern districts of Tamil Nadu presently get down at Tambaram
Railway Station on the one side and Egmore or Mambalam Railway Station on the
other side, to take flights from Chennai Airport. This is causing undue hardship to
thousands of passengers every day.

We, the Members of Parliament, have been demanding for nearly a decade,
for stoppage of long-distance trains on both directions at Tirusulam Railway
Station for facilitating the air passengers but it was not acceded to by the Railways
so far.

I request the Hon'ble Railway Minister to kindly accede to the demand and

provide stoppage of long-distance trains at Tirusulam on both directions.
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(xviii) Need to provide uninterrupted telephone services in Kallakurichi
parliamentary constituency of Tamil Nadu
DR. K. KAMARAJ (KALLAKURICHI): Kallakurichi Loksabha Constituency
is spread over Villupuram and Salem Districts. Geographically, more than 50% of
its area consists of Hilly regions, Mountains, Conventional and Reserved Forests.
Most of the people living in these areas are tribals. The majority of tribals of
Tamil Nadu are living in these districts. Due to large areas consisting of Hilly,
Mountain and Forest regions, there is no proper connectivity either wire-line
service or wireless services even after 68 years of Independence and 25 years of
mobile revolution. Availability, Accessibility & Affordability of stable and
uninterrupted connectivity is still a distant dream for the lakhs of people living in
these areas. Government has constitutional obligation to provide Information,
Communication and Technology (ICT) services to every citizen irrespective of
socio economic and geographical conditions and to bridge the digital divide
between rural and urban areas. The Universal Service Obligation (USO) Fund has
been created to achieve this obligation. Hence, I kindly request the Minister of
Communications and IT to fulfill the constitutional obligation of providing
uninterrupted wire-line (including broadband) and wireless services (including 2G
and 3G mobile telephonic services) to the people living in the above Hilly,
Mountain and forest regions of the Kallakurichi Constituency from the Universal

Service Obligation (USO) fund to achieve the dream of Digital India.
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(xix) Need to enhance allocation under Saansad Adarsh Gram Yojana, new
Twenty Point Programme, Skill Development Scheme and National
Agriculture Development Scheme in West Bengal

M TIRY @t (YR gRA) : 9IRA DR & Y FAGd Yd A0 o d=red &
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AT BT #E H S AR ardfed & g 98 qAT 8 ® AT qfeaw &t B Wiifierd
A @ gfteTd 39 Sy R # 9 Sy

T ¥ W A 2 b SWad |l Aol © g9Edl SR © gt 35 99 |
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(xx) Need to provide railway services in Kultali block in Jaynagar
parliamentary constituency, West Bengal
SHRIMATI PRATIMA MONDAL (JAYANAGAR): Under my Jayanagar
parliamentary constituency (West Bengal), Kultali block is commonly known as
Sundarban area because a small part of Sundarban falls under this block
surrounded by Vidyadhari, Thakurain & Muri rivers. Minority, Scheduled Caste &
Scheduled tribe population are noticeably high & this block is also known as
backward class area. Despite 69 years after independence, there is no rail line &
people of the said block do not have railway facility. It is a long pending issue &
has become a necessity of the local people. There is no land problem for this
project. On behalf of thousands & thousands of local people, students of schools &
colleges, farmers and traders, I would like to request the Hon’ble Minister of

Railways to take favoUrable action for laying of railway line in the region.
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(xxi) Need to recognise the Paika rebellion of Odisha

SHRI PRASANNA KUMAR PATASANI (BHUBANESWAR): Unlike ‘Sepoy
Mutiny’ (1857) for Indian Independence, a ‘Paika rebellion’ (in Odia —Paika
Vidroh) took place in Odisha in 1817 and fought for Indian Independence.
Although, thousands of lives were sacrificed, this Paika rebellion is yet to be
recognized as a part of freedom struggle of India. This rebellion may be accorded
the recognition that it deserves as the Ist organized and recorded Indian freedom

struggle.
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(xxii) Need to take welfare measures for the welfare of construction workers

DR. SHRIKANT EKNATH SHINDE (KALYAN): we have been talking
endlessly about creation of a better environment for the workers. We have also
initiated Skill India Mission to increase skilled manpower.

We have a huge industry called construction and employs a large number of
workers approximately around more than 2 crores. In 1996 we thought about the
welfare of these construction workers and passed a legislation creating a cess on
construction to the extent of 1% on the cost of construction. The cess is collected
by the States and ‘Boards for Construction workers’ are provided this amount so
that they can organize welfare measures for registered construction workers.

There are 9 major benefits starting from marriage gift to hospitalization and
finally Skill Development Training. However authentic data indicates that the
States that collect highest amount by way of this cess spend minimum on the
welfare of construction workers. With a collection of 3558 crore in three years,
Maharashtra has spent just 6% of this amount. With Karnataka 5%, Uttar Pradesh
13% and Haryana 4.5%, Kerala has spent around 94.7% of the cess amount for
welfare activities for construction workers.

Gist of the matter is that 11 States that collect a whopping 82% of Cess
collected at the national level spent only 16% of the same for welfare activities.
Where does the money go then? Details in this regard may be provided.

We speak of skill development but we are not even informing the
construction workers that they can receive skill training with a stipend of Rs. 300
per day with the cost of training to the extent of Rs. 7,000 being paid to the
training centre.

Hence, I urge the Government of India to put in place strict norms so that
the interest of poor construction workers are protected fully as has been done in

Kerala.
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(xxiii) Need to complete the pending railway projects in Guntur,
Andhra Pradesh
SHRI JAYADEV GALLA (GUNTUR): Guntur is one of the oldest
Municipalities in the country and this year it is celebrating 150™ year of its
formation. Now, Guntur (Amaravathi) has also become the capital of residuary
State of Andhra Pradesh and hence it is all the more important to provide world-
class infrastructure. Ministry of Urban Development has given Rs. 500 crore for
Guntur to develop infrastructure, underground drainage, etc. In the same way, [ am
requesting for the following railway projects to be taken up during this year:
i) RUBs in Syamala Nagar, Nehru Nagar, Brodipet 14” lane.
i1) ROB in Sanjeevaiah Nagar and Arundalpet.
ii1)) Widening of Shankar Vilas ROB. It is a major centre for traffic in Guntur.

As these areas are facing traffic congestion due to railway gates and since
all Government offices are being shifted to Guntur, it has become all the more
necessary. | am given to understand that Railways is planning to construct them
since 2011, but the work is yet to be started.

There is a need to regularize railway and other central government land in
Guntur and provide land pattas to the occupants of these lands.

Additional funds should be allotted for developing Guntur and New Guntur
Railway Stations.

Hence, I request Minister of Railways to take up these works and complete

them in a time-bound manner.
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(xxiv) Need to establish a new Land Custom service in
Murshidabad district of West Bengal

SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): I want to make a
request to resolve a major problem being faced by thousands of Indian citizens
who are inhabitants of Murshidabad District of West Bengal, close to Bangladesh
with a long border area. Since independence, hundreds of both Hindus and
Muslims have relatives on both sides of India and Bangladesh border and most of
them are passport holders. But, unfortunately they do not have any “Transit Point”
(Land Custom Service) along the India-Bangladesh border in Murshidabad
District. The only transit point, which existed under Lalgola P.S. has been closed
for the past 10-15 years due to some unknown reason.

So, I request the Government to kindly consider to re-open the Lalgola
Land Custom Service (Entry-Exit Point) or establish a new Land Custom Service

in any suitable border place in Murshidabad District, West Bengal.
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(xxv) Need to start two Kendriya Vidyalayas in Prakasam district
of Andhra Pradesh

SHRI Y.V. SUBBA REDDY (ONGOLE): There is no doubt that Kendriya
Vidyalayas (KV) are playing a pivotal role in imparting quality education in the
country with uniform curriculum and the performance of these schools is really
appreciable. In view of this, there have been demands from various States to set
up more and more KVs.

Two proposals for setting up of Kendriya Vidyalayas at No. 2 Ongole and
the second one at Rajampalli village of Yerragundlapalem Assembly Segment in
Prakasam district of Andhra Pradesh were cleared by the KV Regional Office,
Hyderabad and the same was sent to Kendriya Vidyalaya Sanghalan for its
approval.

Now, academic session for 2016-17 has just started and since approval for
opening up of KVs in the above places has already been given, parents of these
areas are eagerly waiting for commencement of academic session from this year
itself. Moreover, there are thousands of Ex-Servicemen families residing and have
been repeatedly requesting for setting up of KVs. Secondly, the entire Western
part of Prakasam district is backward and people here cannot afford to send their
children to public schools as they have very limited sources of income, hence
setting up of K'Vs here has become all the more important.

In view of the above, I appeal to Government of India, particularly HRD
Ministry, to kindly take steps for setting up the above two KVs forthwith and start

session from this academic year itself.
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(xxvi) Need to promote labour-oriented indigenous technology to enhance
employment opportunities in the country
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(xxvii) Regarding bad condition of National Highway No. 10

SHRI PREM DAS RAI (SIKKIM): This is to bring to attention of the
Government that our life-line National Highway No. 10 is now under tremendous
duress. Frequent disruptions are happening due to two major reasons: (1) Incessant
rain and (2) Teesta low level dams being operational which are pulling the road
due to hydrological seepage.

These reasons have been cited by engineers of Border Road Organisation &
Ministry of Road and Highways. National Highway No. 10 is a strategic and
economic highway leading to Sikkim. Sikkim and Sikkimese people are the main
stakeholders alongwith habitants of Darjeeling district of West Bengal. This
highway sustains all forms of economic activity including exports of organic
produce and maintaining tourism industry.

My demand is that the Government of India should immediately take steps
to rectify this situation as it has aggravated to a point where there is imminent
danger of huge disruption.

A long term solution also needs to be found immediately. With no other

means of connectivity, we have been left highly vulnerable.




03.08.2016 107

14.24 hours

DISCUSSION UNDER RULE 193
Sustainable Development Goals

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Hon. Deputy-
Speaker, Sir, I request you to take up the Discussion Under Rule 193 on
Sustainable Development Goals instead of Supplementary Demands for Grants.
HON. DEPUTY SPEAKER: I think the House agrees.

Hon. Members, Discussion on Sustainable Development Goals has been
admitted in the names of Shri Rattan Lal Kataria and Shri N.K. Premachandran.

Shri Rattan Lal Kataria has since requested hon. Speaker to allow Kunwar
Bharatendra Singh to raise the discussion on his behalf, hon. Speaker has acceded
to his request.

Now, Kunwar Bharatendra Singh.
PR WRas e (ReMiR): A Sureger S, o+ 491 Udh 988 wedqul fawd W drem
&1 Wit e 8 swa fog & omuel gwrae <@ g wad ew el @ wa Jeenad
STATHE TMed, AR, YA T B1 3fd-gal 3R ARG Javell Ush 3roilg faewar &
ToR & 2l 9ot H g, @i SR g8l ¥ 99ic 8 Al © fhd $9 a¥ g4 I deerds H T
I A AR W Bl ffeen & drelik el 7 ff Al @ @ AR # RAIS ong gl g WA
S B AT A S TG el 8 Il 9UT gk sl by faen weE fear o @ gl s
UBR A UTEH R & HSR IS A WX gY o, fbg Plcaredl A AT TS & IUANT |
W T H HWR B B gl W TN HT IMABR & FHT 5, fohg TG 7S Al 591 SR/ [
I A TR I © Sa1831 B od TRIG Bl ofF W 95 Sfp o) VT faewell @ gl 9gd
o=l g Wbl g1 e Ay el Bl Ui fhRi ST A b gRT §H AN IR AT §aAT
3TCTT 78 81 I8 WIRA B WA AWl 2l TR o H Ys-dig-afedi iR gferi &1 goi
T gl =GR et § AR g it g1 afs g9 sra SRRl Bl faRd d U gy
ES S(1g9 T dATaRYl o1 AT & 1 84 31 [dewil | Jad 81 81|
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AR, fAawR 2000 H WRG H WY@ I, HETGHT W GESA@ dedi & gl
faepra geil W fARia <eil &1 & e fhar wan o1l 39 el @ g 99 2015 T Bl
offl 99 2015 & U¥EN R GARET d 3 9ad 6T TCad SaAuHe Med dl
YO B TE |

Sir, there are 17 goals in 169 targets. Nearly 17 Ministries have to

coordinate the work among themselves. This goal has to be achieved in the next
15 years. This is a very ambitious plan which has to be achieved by 2030.

Ministries have to be included and involved in implementation. The
Government has done a mapping of the goals and selected the partners who are
going to implement these goals. Then, there have been indicators set up by the
Government that can monitor how many goals have been achieved and how many
we have to still pursue further and what further plans are?

With this plan and nearly 17 Ministries following this plan, there is the
implementation part that our Government is now going ahead with. As you know,
Sir, most of the implementation under our Constitution of parliamentary
democracy is done by the State Governments. There have already been two
meetings of the Chief Secretaries of the State Governments with other Secretaries
concerned. It has been a lively participation. These 17 Ministries are working with
a lot of excitement. Many Ministries have asked the Department of Sustainable
Development Goals to include them as they realised that they also needed to be
consulted. So, all this excitement holds good.

Deputy-Speaker, Sir, a huge amount of population is living in cities today.
It has its own dynamics. In 1990, 10 mega cities with 10 million population
existed. By the year 2014, 28 mega cities have come up with nearly 453 million
inhabitants living in those cities. Therefore, it pushes on the administration and the
Governments very poor inhabitations within the city. We need to upgrade the slum
settlements; we need to have good public transport; and we need to have urban
planning strictly implemented, giving the inhabitants green spaces within the

cities.
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Sir, rainfall is falling. The levels of rainfall are becoming lower. Every
citizen hopes to have primary levels of existence of water and electricity. The
Prime Minister has said that every field should withhold its own water and that
every village should try and keep its own water and not let it flow away in the
monsoon. So, there is a new impetus that the Government has given to excavate
ponds, to have better drainage systems and to have better urban planning. Of
course, with the huge demand of urbanisation and every citizen of the world
wanting to live in a city, there is also an ambitious plan of having 100 new smart
urban cities developed by the Government.

River flow is also a major concern. Therefore, the Prime Minister and this
Government has made a separate Ministry monitoring rivers and water resources.
Cyclones pose a major danger. As global warming takes place, average
temperatures around the world have risen by two degrees centigrade. So,
infrastructure in the coastal cities needs to be more resilient in coastal areas so that
they do not get destroyed every time a cyclone hits them. There are going to be
more cyclones.

We have to have sustainable development. Sustainable development is the
desire of every citizen. Every citizen wants to have clean drinking water and
electricity supplied to him. This can only be done if we have access to resources,
to renewable resources. Unfortunately, in India, most of our electricity supply is
done by coal based electricity power plants. So, we have to concentrate on
renewable energy and efficient use of energy. Here again, the Central Government
has come up with a policy that we should be able to give LED bulbs for efficient
utilisation of electricity and also to have newer transmission lines. A very
ambitious plan has been put into place in this regard.

Hon. Deputy Speaker, Sir, 193 nations signed the WTO. However, we see
that the developed nations seem to follow an escape route under the garb of free
trade and labour laws. Although their per capita consumption is far more than that

of the developing nations, we have to have a common but differentiated
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responsibility with developed countries taking the lead and not finding an escape
route. Targets have to be global and targets have to be aspirational. Therefore, as
much as every State Government and every country’s Government needs to aspire
that the SDGs are in place; so does every individual need to aspire for this.

Policy and programmes are being implemented continuously by the Central
Government under the able leadership of Prime Minister Narendra Modiji. When
we ask during our regular meetings as to how they are ensuring implementation if
a State is not implementing, it was suggested that a ‘name and shame’ policy may
be followed. On the one hand, the States that are implementing, the districts that
are doing well in implementing these broad-based policies and providing a better
tomorrow to our children — they are the inheritors of our nation and the world at
large — should be encouraged while the others, who are not being able to follow
these policies, should also be named.

SDG is a common development vision of the world for moving ahead.
There are high expectations from our country. We were the first to sign in
September, 2000 under the leadership of Atal Bihari Vajpayeeji. We must not
believe that the SDG is an infliction from above. It is not an infliction from
anybody; it is our own desire. To quote Prime Minister, Narendra Modi, it is the
core of our own plan. The Prime Minister’s initiative has been noticed and
welcomed by all the world leaders.

I would like to end my speech by informing this august House of the
effectiveness of the Prime Minister’s programmes on the ground.

AR, & M B IR A B qud H I, Aded U dfedl S S I 37l
WRA ¢ AHAT 8, SHD BHS| Bl Blferd AR BlET § a1 FbdT 8, I G A Ao
S 3R el %8, 39 &0 & W ygrEE ot 7 &R W A & iR A I Bl Wl Suae

BHRA™ B Iosddl’ ATl olls 2l
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et fl BAR Q¥ H V¥ 9gd 9 M9 g 31k S Al 9gd WX U9 TR g, @l 37 dd
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SHRI M. VEERAPPA MOILY (CHIKKABALLAPUR): Esteemed Deputy
Speaker, Sir, I thank you very much for providing me this opportunity to speak on
an important subject like the Millennium Declaration which is now transformed
into SDG.

In the year 2000, 189 nations made a promise to free people from extreme
poverty and multiple deprivations and this pledge became the eight Millennium
Development Goals to be achieved by 2015. In September, 2010, the world
recommitted itself to accelerate the progress towards these goals.

The UNGA adopted a new set of 17 Sustainable Development Goals to be
achieved by 2030 and these goals replaced the Millennium Development Goals
(MDGs) which were adopted in the year 2000. It is for India to introspect if we
have achieved the MDGs, and see what is the progress on the MDGs and what is
the look out for the SDGs. This is the time this Parliament will have to look into
these things. Who is coming in the way of implementation? Definitely people
want them to be implemented, the Parliament wants it, the Ministers irrespective
of the Government which they are part of want these to be implemented so that
people’s lives improve. What can be better politics than this? But we have our
own problems.

I will come to the specific goals to be achieved shortly. We have several
conflicts and day by day these conflicts are increasing. We have conflicts relating
to gender inequality, discrimination against dalits, discrimination against
minorities like Muslims, Christians etc., problems of the North-East, problems of
the East. Every part of India is suffering from one malice or the other. We have
health problems, problems with regard to drugs, and we have problems with
insurance. We call it insurance but actually it is assurance. Is it crop insurance or
assurance which has to be encashed by beneficiary? Insurance should be in
absolute terms. I think we have not understood the meaning of insurance. Whether
it is life insurance or crop insurance, it should be universal in nature and it should

insure the beneficiaries. ... (Interruptions) Yes, my experience. I think down the
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line we have lost meaning of many important terms. We need to redefine, rephrase
and tell the administrators what they need to do.

Governance is an important factor but we are least interested in it, whether
this side or that side. I headed the Second Administrative Reforms Commission.
We went around the world and the country. I visited many conflict zones and we
produced 15 reports — on fiscal, conflict resolution, terrorism, or many other
aspects. Having been disillusioned for not implementing the governance, I thought
let me be at least happy with writing some epic poems like Ramayanam
Mahanveshanam, another focused on Draupadi, and the epic poem Bahubali that I
am now writing. At least I get satisfaction from doing this. What I could not
implement when I was the Chairman of Administrative Reforms Commission,
what I could not implement as the Chief Minister of a State, as the Finance
Minister of a State, or as the Industry Minister of a State, or as the Minister in
charge of Law and Justice, as the Minister in charge of Environment, Power,
Petroleum etc. ... (Interruptions) We are not getting maximum satisfaction. I am
coming to the point as to why we are not getting that satisfaction.

I say governance is very important. Technology is important. Originally I
drafted the Lok Pal Bill as a Law Minister. And it is yet to see the light of the day.
... (Interruptions) 1 agree. I at least get satisfaction in writing these three epic
poems. At least that gives me the satisfaction.

I must tell you that psyche of a person is very important. One great
philosopher C.G. Jung said, it is not the drought, not the big flood, not the
carcinoma nor any deadly disease, not volcanoes, but ultimately it is the psyche of
the man that is most dangerous. There is no remedy or medicine for that. Rama
can become Ravana and Ravana can become Rama with a slight change in the
psyche of a young boy or a person. But we find the problems that we have to deal
with very difficult to handle. Only pessimists say it is difficult. Optimists like me
would always say, we can always find a solution. This is where we are stuck up. |

am not enlarging the scope of some of my propositions.
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As far as the technology is concerned some people oppose the technology.
Technology according to Plato is a branch of philosophy. That kind of a culture
we need to develop. We have to think of technology as a branch of philosophy in
life. Even today we have not understood the meaning of technology. I must say
that it is always technology, it is a branch of philosophy and it is meant to
understand the object and elevate the human mind. Sometime lobbies are created
against technology without understanding the phrase correctly. The object is to
elevate the human mind, said Plato. I think we need to address these things. I am
coming to that in greater detail. Many of the things my earlier speaker has already
dealt with.

We need to address all these problems first by making governance
effective. Mr. Suresh Prabhu has a mission to implement governance reforms. He
should do that and not hesitate. Hesitation will not take him anywhere. I know
bureaucracy will not agree with him, but he will have to do it. Reform is like
creative destruction. It is not negative destruction. Otherwise you cannot change
over to the new systems. Mahatma Gandhi said, change yourself and then you can
change the world. We are not changing ourselves. How can we change the world?
That is why we need to address some of these things.

Goal one says, end poverty in all its forms and everywhere. I am basically
putting one question to this Government. Of course we are introspecting ourselves
also. Do these goals remain in the Union Ministry only as goals? I was told that
17 Ministries are involved. It should have been the first agenda of every Ministry
or at least those 17 Ministries which are concerned with that. We would like to
know it when the Government is going to reply.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Hon. Deputy Speaker Sir, which
Ministry is going to reply? Nobody is taking note of anything.

HON. DEPUTY SPEAKER: They will observe.

SHRI M. VEERAPPA MOILY: They will observe very keenly.... (Interruptions)
HON. DEPUTY SPEAKER: Shri Rao Inderjit Singh is also there.
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... (Interruptions)
SHRI M. VEERAPPA MOILY: He is the Minister concerned. He is in charge of
Rural Development. ... (Interruptions)
HON. DEPUTY SPEAKER: Shri Rao Inderjit Singh is in charge of NITI Aayog.
He can also answer.

... (Interruptions)
SHRI K.C. VENUGOPAL: The hon. Minister is telling he is not. Who is going to
reply?
SHRI BHARTRUHARI MAHTAB (CUTTACK): I think the Government does
not want to reply.
SHRI TATHAGATA SATPATHY (DHENKANAL): Then why do we have a
discussion?
SHRI K.C. VENUGOPAL: Instead of flood and atrocities on dalits, we are taking
up this less important thing. The Minister concerned is not here to reply....
(Interruptions)
HON. DEPUTY SPEAKER: Minister of Railways Shri Suresh Prabhu is also
there. He is also a competent man. He can also reply on Sustainable Development
Goals.

... (Interruptions)
HON. DEPUTY SPEAKER: I am only telling that Shri Prabhu is there. He is a
Cabinet Minister. He has some responsibility. Shri Prabhu, you are so energetic.
THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Hon. Deputy
Speaker, first of all, I must thank all the hon. Members for elevating the level of
debate to such an extent. The first speaker who spoke really brought in the
elements that are necessary to be brought in to decide about our strategy for the
development goals which have now become Sustainable Development Goals.
Therefore, we really appreciate it. We also thank the hon. Member Shri Moily,
who himself is a philosopher, for coming out with some brilliant ideas, particularly

saying that technology itself is a branch of philosophy as was said by Plato. In
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fact, if you really look at it, you really need a philosophical bend of mind to look
at all these issues because they are so daunting. If you do not have a philosophical
mind, you cannot address them in any case.

HON. DEPUTY SPEAKER: You can reply later.

SHRI SURESH PRABHU: I am making only a small point. What is necessary is
that all these goals have to be accepted at global level which we have done. Now
it has to become part of a national mainstream agenda which is what we are doing.
We also have to bring it down to the local communities where the action has to
happen. So, it is a classical case of Think Global, Act Local. For this, the hon.
Prime Minister had a meeting with NITI Aayog to decide about a 15 year strategy.
... (Interruptions) The whole idea about 15 year strategy is how we can integrate
all these goals and make them into actionable points. So, we will really take all
these inputs coming from such distinguished Members and will use them as part of
a strategy as to how to deal with these challenges of dealing with Sustainable
Development Goals. ... (Interruptions)

SHRI BHARTRUHARI MAHTARB : It is nothing but traction energy put forth.
SHRI K.C. VENUGOPAL: Hon. Deputy Speaker, at least Shri Prabhu should tell
us who is going to reply.

HON. DEPUTY SPEAKER: He has already answered something. He has already
intervened.

SHRI K.C. VENUGOPAL: Hon. Deputy Speaker, my question is which Ministry
is going to reply?

SHRI M. VEERAPPA MOILY: Hon. Deputy Speaker, I do not think there is any
seriousness on the part of the Government. It is a very casual approach. ...
(Interruptions)

SHRI SURESH PRABHU: Hon. Deputy Speaker, I want to assure on behalf of the
Government that all this will be taken as very important inputs and we will act on

them as much as possible. ... (Interruptions)
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SHRI K.C. VENUGOPAL : Hon. Deputy Speaker, today you were there in the
BAC. You know better what we had discussed in the meeting. The Government
said that we have scarcity of time.
SHRI M. VEERAPPA MOILY: If the Government is not ready, let them defer it
for tomorrow. There should be some seriousness. There is absolutely no
seriousness.
THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI
MANEKA SANJAY GANDHI): I will answer in part on the Millennium Goals
concerned with women and children. Most of the Millennium Goals really pertain
to them. I have come prepared with the answer. If the hon. Members like, I can
answer after he finishes.
SHRI TATHAGATA SATPATHY: You can answer only when you are listening.
SHRIMATI MANEKA SANJAY GANDHI: I have been listening....
(Interruptions)
HON. DEPUTY SPEAKER: The hon. Minister is listening. She has expressed her
willingness to answer.

... (Interruptions)
SHRI M. VEERAPPA MOILY : I do agree that Women and Children are
important component of MDG and SDG programme. I agree and appreciate that
at least Shrimati Maneka Gandhi has the seriousness to participate in this debate.
HON. DEPUTY SPEAKER: Shri Moily, please remember that when hon. Speaker
organized many programmes about women, Shrimati Maneka Gandhi took interest
in this subject. Shrimati Maneka Gandhi is competent enough to answer.
SHRI M. VEERAPPA MOILY : That is why I am appreciating her.
SHRI K.C. VENUGOPAL: We agree on the importance of the subject. But the
Government is not taking certain things seriously.
HON. DEPUTY SPEAKER: Shrimati Maneka Gandhi has already come forward.
SHRI M. VEERAPPA MOILY: If the Government is serious and if the presence
of the Minister of Women and Child Development Shrimati Maneka Gandhi is the
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indication, we are happy about it. But what about other Ministries? There should
be a holistic approach.... (Interruptions)
HON. DEPUTY SPEAKER: She is a senior Cabinet Minister. Shri Suresh Prabhu
is also there. The Minister in charge of NITI Aayog is also there. So many
Ministers are there. Shrimati Maneka Gandhi has already come forward to
intervene and reply. This is a general subject.

... (Interruptions)
SHRI M. VEERAPPA MOILY : I think the Cabinet must be directed to represent
fully. We want a holistic approach on this.
SHRI K.C. VENUGOPAL: Hon. Deputy Speaker, this is the wish and will of the
hon. Speaker. Therefore, you should direct them.
HON. DEPUTY SPEAKER: Let Shrimati Maneka Gandhi answer. That is all.
SHRI M. VEERAPPA MOILY: She can answer only to one extent. There should
be a holistic approach to the whole subject.
HON. DEPUTY SPEAKER: Shri Prabhu can answer to some extent. The hon.
Minister of Rural Development has also come forward. Others can also
participate. There is no problem in that.
SHRI SURESH PRABHU: Hon. Deputy Speaker, we always make a point that
everybody’s responsibility is nobody’s responsibility.
SHRI M. VEERAPPA MOILY : That is what has happened.
SHRI SURESH PRABHU: Shri Moily, we are present here. One point response
will be given. Do not worry; we are jointly responsible to the Parliament. So, any
Member of Cabinet present here represents the whole Cabinet.
SHRI M. VEERAPPA MOILY: Hon. Deputy Speaker, I do not want to prolong
this kind of preliminary thing. But one thing is very clear. Is there any analysis of
the SDGs in the Economic Survey? Is there any focus on the SDGs in the Budget
presented by the Minister of Finance? No. Is there a mention about SDGs in any
programme of any of the 17 Ministries which are meant to implement them? For

example, the hon. Minister has given a new form for the District Monitoring
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Committee called the DISHA. Even in the guidelines which you have issues to
the districts, there 1s no mention about SDGs. Where is the focus? Is the focus
there only in taking up the subject under Rule 193 and giving a reply? That is the
beginning and the end of the journey as far as SDGs is concerned. There should
be a serious approach to this problem.

We have arrived in a time in our history when we are equipped with the
strength of knowledge, the power of globalization and convenience of technology
to accomplish seemingly impossible goals like elimination of poverty. They can
be achieved by combined forces of all this convenience which is provided. We
can try to derive the best out of the free markets. I am not against the free
markets. But what is that we can do in an open competition and at the same time
show compassion to the less fortunate in this world? In fact, that is what we want
to do to the business world- nurture a revolution in kindness.

15.00 hours

This is what I, as a Minister in charge of the Company Affairs, Corporate
Affairs, tried to introduce. I tried to introduce CSR. I wanted to do it without any
conflict both in the corporate and also political scenario. We conducted about
eight national seminars on that. This was the first time in the corporate world that
we had introduced CSR as mandatory. Initially there was a strong resistance but
ultimately everyone has agreed. Today they have started implementing it. Even at
the political level I wanted a consensus in Parliament. Not once, twice but four
times I sent the Company Bill to the Standing Committee of Finance. I think, for
the first time even without an argument we could get such a complicated,
revolutionary Bill passed. That is why I say that nothing is possible. Everything
is possible. With all the conflicts and turbulence in the politics, things are
possible.

One great economist David Kotten said: “Filled with hope for a new
millennium in which societies will be freed from the concerns of basic survival

(These are all the things which are necessary for the basic survival of the mankind)
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to pursue new frontiers of social and intellectual advancement”. In fact, this is
what is meant.

Many a time statistics reveal, all figurative, planning. We do not lack in
statistics but it is not the soul of the SDG goal. In fact, we always have a constant
fight between our mind, which is the engine of problem solving and our mindset
which is a set of beliefs and dogmas. This is how our bureaucracy or the political
class is always positioned. Unless the changes are percolated in the governance
process nothing is going to happen. The conflict and the fight continue and there
will be no end to it. Ultimately there will not be any result.

Another economist Jim O’Neill said; “As always been particularly excited
about India’s prospects with BRICS dream India as the greatest potential of the
four, we estimate that by 2015 India’s GDP could be 25 trillion dollars, fifty times
bigger than it is today. India is the lowest of the BRICS. This means that India
has the biggest potential but also the most deliverable objective”. This is the
potential. In another 15 years, by 2030 this new revised formula has to be
implemented. That is because we have a demographic dividend. By that time the
average age of the working population will be 29 years, the youngest in the world.
This window of opportunity was available with the US about 225 years back.
They built infrastructure, physical infrastructure, human infrastructure and they
did everything during that period so that they can face the challenge of
demographic dividend. We have to derive those demographic dividends. You
either derive demographic dividends or demographic disaster.

There is no point in merely giving the direction. You will have to do it
through the institutions of governance. You will have to create time-tested
institutions or nurture the institutions. I will give you the example of North and
South Korea. In North Korea all the institutions have been demolished. In South
Korea all the institutions have sustained. One conclusion or moral of the theory is
when the institutions in a nation fail democracy fail. That is how the North Korea

collapsed and the South Korea survived. This is important. We have to focus on
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those institutions. What are you doing for their accountability, their governance,
which includes the Parliament? These are all the conflict resolution mechanisms
because our Constitution itself is a conflict resolution document which no other
country has got. We must be proud of this and we will have to utilise the full
content and soul of our Constitution.

If the process of reform is maintained at the average rate, we are bound to
come up. Our fundamentals of economy are quite strong which no other country
has. We are happy about it. Even in 2009, pre-Lehman period, when the world
economic recession took place, it is India which stood up to face that challenge
and we could recover from the crisis of the world. India stood alone. We could
keep our head above. That kind of capacity is available but it is just not enough to
deal with the capacity at a macro level. It is necessary to build the capacity in
every segment of the society. They should be re-assured that they have a place, an
identity. Every class of the people in this country will have to be told his role.
They have to be told that they have a niche for themselves to build this country. It
is not the talent alone which counts. As Isaac said: “It is the passion to do work
which elevates the person”. This is what is necessary. Can you keep that kind of
a spirit or passion? Every segment of the society will definitely contribute a lot if
that passion is there.

I do not say that we have been perfect in achieving the development goals.
No doubt, we have achieved them. I have the list but I do not want to take away
the time of the House because that is not important. 1 can place it before the
House. The goals which are set here include, end poverty in all its form. This has
become the topmost goal in the SDG. I am not bothering the House with regard to
Asian or various other achievements globally. I am not going to bother the House
on the statistics of the number of people living in extreme poverty. But the All
India poverty head count ratio has been brought down to nearly half, from 47 per

cent in 1990 to 21 per cent in 2011-12.
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Second goal is to end hunger, achieve food security and improved nutrition
and promote sustainable agriculture. In UPA-I and II we thought of bringing the
Right to Work, the Right to Education and the Right to Food through NREGA
Programme. I think this is a story in progress. I don’t think just because UPA had
done it, you should have a different line. You cannot have a different line. You
must diagnose the disease. The disease is there. Medicine will have to be
administered. That is why you will have to continue with it. We need to bring out
many other guarantees which have been promised in the Constitution of India. We
have to achieve them.

Another goal is to ensure healthy life and promote well being for all. All
these cannot be done very casually. This has to be seriously addressed. There
should be a proper Drug Policy, a Health Policy, Universal Health Policy for
everyone and if you do not do it, it is not going to help the country. Ensure
inclusive and equitable quality of education and promote lifelong learning
opportunities for all. Everybody can do that. Why is the quality of education not
important?

Sir, I just experimented on a school exclusively for drop outs in 1991. My
idea was to give first preference of admission to the children who got least marks
like 35 per cent and children who have no parents or children whose parents are
drunken or destitute. We used to pick them from hotels or some shop or some
streets and we used to admit 35 children in the 8" standard. The children who had
35 per cent marks at the time of admission got more than 95 per cent marks within
three years of training. That is the capacity of our people. Many students got
distinctions. There was not even a single third class student. Only one or two
were second class student. How is it possible?

Even with regard to higher education, all those down trodden people whom
we call OBC and Scheduled Castes or whatever, they are basically intelligent.
They are made of the same DNA. Let us not think that DNA of a Scheduled Caste
family or an OBC family is less than anybody else.
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In 2005, I was appointed by Dr. Manmohan Singh as Chairman of the
Oversight Committee. In fact, in that Oversight Committee I gave a slogan —
Expansion, Inclusion and Excellence. I think when Sachin Tendulkar scored a
century, India did not win the World Cup. Only where he did not score a century,
we won the World Cup. So, the country can become prosperous and go in the
third or fourth line provided the entire country moves forward and nobody is left
behind.

I conducted a socio-economic survey in respect of Tamil Nadu schools,
Tamil Nadu engineering colleges, Karnataka engineering colleges, Kerala
engineering colleges and Andhra Pradesh engineering colleges. Ultimately, what
happened? Having found that the very same OBC people who may think inferior
in character to admit them in the IIT and I[IM and apex institutions, in the second
year, all of them secured more distinctions, more first classes than the general
category students. This is the capacity. Let us not discriminate people just
because of poverty. Just because of the origin of the family. I think they are the
people who are more capable because once they get an admission into the
institutions like this, they feel that they should be more competitive and that they
must work more. As a result, they come up in the ladder but the general category
people think that they are already comfortable and that kind of competitive spirit is
not there. That is how, they go backward.

My request is that Disha Programme of the Department of Rural
Development should also be sent as one of the items to be reviewed by each of the
MP in their respective District Committees. You give the target to the State
Committees to know what the deficit areas are of the district. They should find
out the deficit in achieving these goals. You provide them adequate funds to meet
with that challenges so that they do not lag behind. Without doing that and just
sending particulars to the World Bank or the UNESCO is not going to serve the
purpose. I think when you would give a reply maybe this kind of assurance is held

out so that this can be reviewed at proper level. Deficits in those regions or the
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communities can be found out. You must come up with the funding and also the
effective programmes and effective enforcement of these goals.

With this, I thank hon. Deputy Speaker for giving me time.
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SHRI R. GOPALAKRISHNAN (MADURAI): Sir, I thank you for this
opportunity. Under the able and dynamic leadership of our hon. Chief Minister of
Tamil Nadu Puratchi Thalaivi Amma, Tamil Nadu is making giant strides in every
field of activity. Overall human development is the ultimate goal of our Hon.
Puratchithalaivi Amma. “Makkalal naan, Makkalukkaga naan™ is the Tharaga
Manthiram of hon. Amma. That is why, the people of Tamil Nadu have given
hon. Puratchi Thalaivi Amma a grand success by electing the Government led by
Amma for the record consecutive terms.

We have so many goals before our country even after 69 years of
Independence. Food, water, clothing and a shelter to live are the basic needs for a
human being. Data provided by NASA's Gravity Recovery and Climate
Experiment (GRACE) satellites that observe and monitor changes in critical areas
of the world suggests that Earth's groundwater basins are rapidly getting depleted
due to human consumption.

Going back to the tank system and rainwater harvesting seem to be the two
options available. Hon. Prime Minister has appreciated Tamil Nadu government
led .by Hon. Chief Minister Dr. Puratchi Thalaivi Amma for the ambitious Rain
Water harvesting schemes implemented in Tamil Nadu. It is now for all other
States of the country to follow the footsteps of Tamil Nadu so that depleting
ground water table level could be restored. In its landmark judgment in February
2012, the Supreme Court directed the Centre to implement the ambitious
interlinking of river project in time-bound manner.

I urge upon the Union government to extend financial assistance, including
cost for land acquisition to interlink rivers in the State. Tamil Nadu has proposed
to implement the Pennaiyar (Sathanur dam)-Palar link, the Pennaiyar
(NedungalAnicut)-Palar link, the Cauvery-Gundar link, the Cauvery (Mettur
dam)-Sarabanga link, the Athikadavu-Avinashi flood canal scheme and the

Tamirabarani-Karumeniar-Nambiyar interlink.
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I also urge upon the Union government to commence the groundwork for
the speedy implementation of the interlinking of rivers, especially, the peninsular
component of the Mahanadi-Godavari-Krishna-Pennar- Palar-Cauvery-Vaigai-
Gundar link and the Pamba-Achankovil-Vaippar link.

Eradication of poverty and feeding the poor and deprived is still a distant
dream even after the implementation of Food Security Act in the country. Hon.
Amma, as a visionary concerning the poor and economically backward sections of
the society, is implementing Amma Unavagam- a canteen facility providing
quality food at low rates. The State of Andhra Pradesh has already launched a
similar scheme for providing food to poor at subsidized rates. All the States of the
country should try to emulate Tamil Nadu in serving the poor and needy. Even the
Union Government should implement this scheme of the Tamil Nadu Government
all over India.

Clothing is another basic need of a human being. We need to protect our
brothers and sisters working in the weaving industry. For the rural population,
weaving is the largest occupation after agriculture. For benefitting the poor and
with the objective of providing higher employment opportunities in the handloom,
powerloom sector and to bring about renaissance, the scheme of distribution of
supplying priceless sarees and dhoties was introduced in Tamil Nadu.

With a noble intention of supplying good quality sarees and dhoties to the
poor, the production and distribution of poly-cotton sarees and dhoties were
introduced in the year 2003. During the Pongal festival of 2005, the Tamil Nadu
Government had extended the scheme of Free distribution of sarees and dhoties to
all people living below poverty line in rural and urban areas. During the year 2012,
the scheme of distribution of free dhoties and sarees has been renamed as Priceless
Sarees and Dhoties Scheme. During the Pongal festival of 2013, 1.73 crore sarees
and 1.72 crore dhoties were distributed to the beneficiaries. This scheme is

continued with renewed vigour in the State.
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Tamil Nadu ever remains a role model to all other States of the country in
reaching the Sustainable Development Goals in a time bound manner. The Vision
2023 document released by Hon. Chief Minister of Tamil Nadu Puratchithalaivi
Amma tries to identify and remove the bottlenecks in development, prioritise
critical infrastructure projects, and work to propel the state of Tamil Nadu to the
forefront of development once again. The total investment to enable universal
access to infrastructure services over the next 8-year period in the State is
estimated at Rs. 15 lakh crore. As many as 2,40,000 solar power green houses
were built in Tamil Nadu at a cost of Rs. 4680 crore under Hon. Chief Minister
Puratchi Thalaivi Amma’s direction and the beneficiaries are happily residing in
these green houses.

Milch cows were distributed free of cost to 48000 beneficiaries in the State.
Around 22 lakh goats/sheep were distributed free of cost to around 5,50,000
beneficiaries.

Annadhanam Scheme is being implemented in more than 1000 temples of
the State of Tamil Nadu. Annadhanam in Srirangam Sri Aranganatha Swamy
temple, Palani Sri Dhandayuthapaani Swamy Temple, Sri Meenakshi Amman
temple, Madurai and in many other temples in Tamil Nadu.

Feeding the poor with food and safe drinking water, providing them with
priceless clothes and a shelter to live in are some of the basic needs that are
fulfilled in Tamil Nadu through the efforts of our visionary leader Puratchi
Thalaivi Amma.

There are several other schemes which are implemented in Tamil Nadu for
making it a progressive State and to attain the number one position with regard to
development indicators. There has been a glorious rule for the past five years in
the State of Tamil Nadu under the dynamic leadership of hon. Puratchi Thalaivi

Amma.
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I would like to urge upon the Union Government to implement similar
schemes in different parts of the country so that our aim of overall and inclusive
development would very soon be achieved.

Thank you.

DR. KAKOLI GHOSH DASTIDAR (BARASAT): Hon. Deputy-Speaker, Sir,
thank you for giving me this opportunity to speak on this very important subject
which is plaguing the world today. I stand here as a Member of All India
Trinamool Congress.

Sir, we are today actually standing at cross roads. The question here is — "to
be or not to be"? To be a developed nation, or not to be. Certain nations have been
developing at a faster pace than ours over the last centuries and those nations have
also been the major contributors to Green gas house emissions. Their carbon
footprints have also been much more than ours. When we take up the task of
development, a lot of sanctions and interjections are being placed on us and we, as
a developing nation, are facing this problem now. My hon. Chief Minister Ms.
Mamata Banerjee has rightly pointed that with perspective to India, the NGT has
to be prudent and restrictions towards our fewer developmental projects and
refrain from over-zealous actions. But I take this opportunity to extend gratitude to
the leaders of the 193 countries who, during the General Assembly of the United
Nations in September 2015, got together and took serious cognizance of this
burning issue to strike a balance between growth and development of individuals,
nations and also to maintain nature, environment and protect our planet. Five 'P’s
are involved in this total effort — people, planet, peace, prosperity and partnership
between nations.

The Sustainable Development Goals were worked up on the lines of the
Millennium Development Goals. There were eight goals in that. We have done
quite well and depending on that we have worked up the SDGs which also involve
the environment. The MDGs did not take into cognizance the environmental

factor, but here we want to maintain the environment, like all of us were born from
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one mother, we have only one world and to leave this world for our posterity we
must protect the world. Even if we are trying to develop in different fields, we
have to take care of our planet, of our atmosphere, of our water bodies, of our
nature and the SDGs have taken this aspect into consideration. This is the first
time that all the nations first got together, discussed and then formulated the 17
Goals and 169 targets that the nations are going to undertake over the next 14
years, that is by 2030, to meet our needs. It already has come into effect from 1* of
January this year and unlike many previous decisions, the world together in
consultation has drawn this up.

It was not a regional decision; it was not a decision of any particular nation,
it was rather a quantitative decision dealing not only with human or the planet
separately. Ecological sustainability was seen as a element of economic
development. The problems were taken to be universal and inter-connected,
because if the air quality getting disturbed over my country will go and affect
another country. But in doing so, we also have to take into consideration where we
are going and developing and we must be given more opportunities.

The first six Goals of MDG which were for poverty alleviation has been
repeated here also. We, the developing world, need industrialisation but we have
to be protective towards Mother Earth. On behalf of the people we serve we have
taken a historic decision which is comprehensive, far-reaching and people-centric
set of universal and transformative goals. We are committed in achieving
sustainable development in these three dimensions of economic, social and
environmental to build upon the MDGs.

Sir, most important would be policy-making. When we are discussing it
here today Budget allocation should be made towards meeting these 17 Goals and
169 targets. We have to strike a balance. The developed world has been a major
contributor towards polluting our water bodies, our air quality including depletion
of forest and also about starting the practice of newer food techniques and we have

followed suit. We have forgotten our traditional foods.
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Yesterday, the hon. Speaker had organised a meeting regarding SDGs and
there an hon. Member was pointing out regarding the present situation in which
the present generation does not even recognise traditional foods like Jawar, Bajra
for nutrition. They are depending upon packed foods. Preparing foods in the
factories, packing them, marketing them involves a lot of artificial methods and
energy expenditure which is not good for the planet. We have to go back to our
natural resources.

Six of the goals, out of the 17, that have been mentioned here directly relate
to Disaster Risk Reduction recognising that exposure and vulnerability of the poor
to disasters is essential for sustainable poverty eradication. Out of the 17 Goals,
the first one is poverty eradication. Poverty and degraded environment are closed
inter-related especially where people depend on their livelihood primarily on the
natural resources from their immediate environment. Restoring natural systems
and improving natural resource management practices at the grass root level to
protect the nature are central to a strategy to eliminate poverty. Diversion of
common and marginal lands to more economically viable, as we say today °~ for
useful purposes’, deprives the poor of a resource base which has traditionally met
many of their sustenance needs. For example, the right of the forest should be with
the people who live in the forests since ages. We should give them the power to
live in the forest, use the forest as their own to the adivasis who have been living
there, to the tribals who have been living there, instead of cutting the trees and
giving away the wealth of the forest, giving away the mines and the minerals in
the forests to Multi-National Companies. Market forces also lead to the
elimination of crops that have traditionally been integral to the diet of the poor.

Sir, here I would like to point out that these days baby food and prepared
foods are taking a serious toll on the health of the children. If the babies are breast
fed, they are saved and they are protected from respiratory tract and diarrhoeal
diseases. According to a very important study in the medical journal of Lancet, it

is said that breast feeding could save 8,20,000 lives annually preventing 13 per
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cent of deaths of children under the age of five. Breast feeding could reduce one-
third of the respiratory infections. For India, it could reduce 1,56,000 child deaths
each year. It would reduce maternal deaths due to cancer. Breast feeding forms a
natural contraceptive towards maintaining family size and it would also help the
lady not to get breast cancer or that of the reproductive tracts. As far as the IQ of
the child is concerned, the IQ of the child who is breast fed is much higher than
others. It is not only that but the proprietary preparations are also marketed by
different companies at the moment. They sell milk formulas which emit 1,11,226
tonnes of green house gases. So, many countries are opting and educating their
mothers towards breast feeding. The United Nations is laying a stress on infant
and young children feed. There are Reports that many children who have been fed
on formula milk remain stunted in growth, live in chronic hunger and their IQ is
not optimally developed. It is not only that but due to the green house emission,
during preparation, it generates carbon footprints. The industrially manufactured
milk formula adds green house gases emission at every step of production,
transport and use and it gives rise to wastage also.

The second Sustainable Development Goal is regarding the food.
Developed nation throws away but the under developed nation goes hungry.
There are many people living in the under developed nations. To be specific one in
every nine children go to bed hungry. But every day, the food wasted in the
developed nations is amounting to 4896 crore kilograms. This food material that
is used for land fills give rise to methane gas. This methane again causes global
warming. This food waste is the highest in the United States where about 80 per
cent of the people who are throwing the food say that they feel guilty while
throwing the food on their plates but they cannot help it.

I think, while we are discussing the SDGs, we are here to draw up policies
on how we can work towards attaining the SDGs. The policy should be not to
throw food. We should actually make it a stylish slogan in the society. There

should be a slogan like ‘Grow more food, don’t throw food’. Each one of us
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should try to grow a little bit of what we eat. I can proudly say that I do not buy
vegetables for my family. I grow them myself. Everybody might not be having
land to grow enough for the whole family but every balcony and every roof top
can house earthenware pots where not only can you grow your own vegetables in
little amount but you can actually make manure or compost from everyday
household waste like vegetable peels and wasted food matter. It can be just turned
into compost and used as manure. You can have pots in your balconies where you
can have your waste products turned into manure and can have a little amount of
vegetables grown. So, the slogan should be ‘Grow food, don’t throw food’. It is
not only for India. It should be globally accepted. Everyone must grow a little bit
to contribute to the nation, to the international community and to the planet.

We have to take into consideration that a major thrust in the policy is
necessary to ensure equity and justice for us.

Then the next SDG is basic education. I am proud to say that my leader,
Kumari Mamata Banerjee, hon. Chief Minister of West Bengal, started the
Kanyashree Scheme for which she has allotted Rs. 1500 crore. It is not a paltry
amount of Rs. 100 or Rs. 500 crores and 25 lakh girl children are being
empowered. She is giving them non-polluting vehicles in the form of cycles to
peddle to school because peddling of cycle is not only allowing the girl children to
go to school safely and come back but the very effort of peddling the cycle is
creating a proper cardiac output by which they will never get hypertensive, never
get diabetic and never have any heart attack when they grow up.

So, this is the foresight of my leader, Kumari Mamata Banerjee. I think we
should all accept and adopt these methods towards sustainable development
because cycle is a non-polluting vehicle.

As regards India, 15 per cent of homes are lit by kerosene. As far as
industry is concerned, we are using fossil fuel and as far as production of
electricity is concerned, we are using fossil fuel and even for lighting of homes,

we are using kerosene. It is a polluting agent. It is disturbing the atmosphere. So,
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we have to shift towards renewable and clean energy. But my personal experience
is this. I have allocated a lot of money from MPLADS towards street lighting by
solar energy. But after two to three years, there is no after sale service for it.
There is nobody to take care of the batteries. So, once they stop working, there is
no way by which we can take them forward.

The present Government has started the Pradhan Mantri Kushal Yojana in
which vocational training is being given to young children and young dropouts.

I would request the Government to train these young students to maintain
the equipment of renewable energy and non-polluting equipment so that they
become a good work force and maintain these renewable energy equipment for
use for a very long time.

With increasing purchasing power, wasteful consumption linked to market
driven consumerism is stressing the resource base of developing countries. So, we
should go back to our traditional way of living in the fashion as our Father of the
Nation has taught us for a simple living. We have to realise whether this is
technology push or market pull that the nations today are responding to, the newer
generation is responding to. If it is only the technology push, then a dialogue
through policy making would have to be started with the multinationals who are
forcing our youth to follow paths which are forcing them to buy these polluting
equipments.

Out of these different SDGs, agriculture is another very important sector
because it involves land use and water use . We should make available water for
agriculture even to the remotest villages. We should start practising multicrop
cultivation and have a proper land use policy. Depletion of land should be taken
care of by scientists who can ensure nitrogen fixation by alternating crops and by
leguminous crops. It will not only bring down the price of dal as it is now but the
legumes will also stabilise the nitrogen of the soil. The biomas will continue for a
long time to be a major source of fuel energy especially for rural poor. We have

not actually been able to help them. The biomas will form their major source. But
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there are two kinds of biomas usage for combustion. The cow dung cake is
polluting and it is becoming costly at the moment, but the gobar gas is not. That
should be made universally available to the rural poor.

The significance of diversity in nature must be realized, must be
appreciated and taught in schools because we need to protect, preserve only one
Earth we have got. There is a strong relationship between health and the state of
environment and employment because the workers of asbestos, silicon and mines
get silicosis. They are dying of lung diseases. So, we have to give them a proper,
healthy atmosphere to work and earn their living. Health budget is 1.6% - it must
increase

The overseas development assistance is declining and the commitments
made by the industrialized countries at the Earth Summit a decade ago are mostly
unmet. We have to turn our attention towards that.

Environmental and social causes which have implicitly or explicitly part of
international agreements must not be used selectively to erect trade barriers
against us. We have to take this up at the international fora. Mechanisms must be
put in place to make available to developing countries, that is us, the latest
technology at the reasonable cost.

The mainstream education should include science and children should be
taught basic science so that they know about the future that if they do not preserve
this Earth, they have no more.

Thank you.
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SHRI TATHAGATA SATPATHY (DHENKANAL): Mr. Deputy-Speaker,
Namaskar. Here, we are discussing about the Sustainable Development Goals.
There are some 16 or 17 goals, such as No Poverty, Zero Hunger, Good Health
and Wellbeing, Quality Education, Gender Equality, Clean Water and Sanitation,
Affordable and Clean Energy, Economic Growth, Reduced Inequalities, Industry
Innovation and Infrastructure, Sustainable Cities and Communities, Responsible
Consumption and Production, Climate Action, Life Below Water, Life on Land,
Peace and Justice and Strong Institutions, and to implement all these goals, there is
Partnership for the Goals.

I remember in 1968 there was this book written by Paul Ehlrich. I did not
read it in 1968. I read it much later. It said that it would be a fantasy that India
could ever feed itself with that population in the late sixties. Yet, here we stand
today proud as a capable and confident nation. This is a testament of our times that
we have over the years fought famine, disease, deprivation, so many social
problems and yet we have managed to rise as a nation although we must also be
aware that we have very many latent weaknesses, such as the discomfort of most
of our hon. Members, especially of the treasury benches to be present in the House
when such a serious discussion is taking place, except a few Ministers and a few
Members. The same is the case with the major Opposition Party. The benches are
empty. The Government also does not care. But I am proud to say that we, who
are neither here nor there, have filled up our benches. The left is also here. The left
is most probably always right.

We have a lot more to do to achieve a lot more. Nobody is in a situation to
say that we are happy with our achievement. Dr. Dastidar spoke very well. I was
listening to her intently. She talked about science being made part of the education
from school and college level. One thing I would add to her remarks is, is it not
time we seriously thought about introducing agriculture at the school level,
teaching our children how to grow food for themselves? Is it not time that we as

seniors, as people who hold the mongo — mongo is the thing that we hold in a boat
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which controls it and I do not know what it is called in Hindi, which means control
— to inculcate agriculture in our education?

May be in our education we could inculcate agriculture. I am not talking
about paddy and wheat, but a small garden where a child grows her or his own
vegetables, fruits, etc. and learns that finally it is the farmer, not a steel mill, not a
power plant, who matters. I can live without electricity. I mostly go to bed without
putting on air-conditioning. Although I have the comfort I do not need it. I can live
without a car. When I go to the villages I walk. But I cannot survive without good
food, clean water and clean air. These are the three things that I need.

Man has been known historically to have survived even without clothes.
So, it is food that we have to be concerned about. We have to also see what has
happened to our country. I may sound very negative. I may be under scrutiny for
saying this. I have a fear. Is there a disintegration of our national character? I see a
very small example. This is a country where most people do not own automobiles.
But most urban centres across India, North, South, East and West — I do not know
Gujarat model — but most of the other States that I have traveled have roads and
are still building broader and bigger roads under the Pradhan Mantri Gram Sadak
Yojana, under other Ministers Yojana. All Yojanas are there. But none of these
roads possess a sidewalk for a pedestrian to walk. If by mistake some planner has
built a sidewalk on a road in a city, what do we see? Either it is the shopkeeper or
the house owner who parks her or his car on the sidewalk. If not a car, then their
generator is on the sidewalk. So, this is disintegration of our national character.

Corruption is not limited to politicians alone. Corruption, in my mind,
stems from the very base, from the people itself. I am not talking against my
people. I am talking about the disintegration of our national character which is
affecting the culmination point, which obviously you are chairing over today. So,
we need to change our strategies to address issues. We have two ways. Either we
weave in and out of this national character which has disintegrated or we try to

make efforts to build a national character whereby we can see visibly and tangibly
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results that have come about. We were happy to see our respected colleague from
the AIADMK who spoke about a few points, but about points which the Tamil
Nadu Government has tangibly attached importance to and has achieved its goals.
So, that is a positive side where politicians also have to think how they can be
positive. It is not a question of only Congress blaming the BJP or the BJP blaming
the Congress. We can only correct ourselves now to live in the present so that we
create a better future for our children tomorrow.

There are about 152-160 targets, 17 sectors. The WTO is also involved in
SDGs as a whole. Discussions had taken place on SDGs in New York some years
ago. We thought that once the discussions have taken place - some 196 countries
took part - all the signatories will be on an equal footing and will be expected to
deliver to their citizens, not to the world alone, some very basic facilities and basic
openings for a better life. Unfortunately, because of the way we have created the
world which is more or less a unipolar world now, with no country heading any
pole, it is only trade which is holding the controls now. The WTO is also involved
in the implementation of SDGs. How can we reach these goals when a country
like India does not have multi-lateralism? From China to New Zealand we do not
have free trade facilities but we are expected to perform according to their wishes.

In the WTO, India has been consistently perceived as a confrontational
nation. So, when you are perceived as a mischievous boy in a class, even if you
study well the teacher is unwilling to give you good marks. So, are we putting
ourselves in a cage whereby we will be more and more floundering and getting
bogged down in our issues in the future?

The Millennium Development Goals from 2000 to 2015 have already
supposedly been achieved, to a great extent, that is what we are told. What do we
see 1n our constituencies back home? We see schools have new classrooms; we
see many new hospitals that have come up; we see infrastructure being built up.
But we do not see trained teachers in the schools. There is a terrible dearth of

teachers in our schools. We do not see doctors in our hospitals. There are no
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doctors available today. It is not that somebody has taken away doctors, and I can
request the Health Minister to transfer some doctors. There are no doctors. Period.
So, what are we doing to address these issues?

A country which has seen Gurukul, a country which had seen imparting of
education under trees is today just bothered about creating rooms, classrooms, and
boundary walls, hospitals walls. Eventually what are we getting into? We are
getting into a vicious circle where we are taking care of only petty contractors who
we think will help when the elections come. But those ... * contractors, whichever
Party give them better contracts, will shift there. So, you are not building a worker
base also. You are building a contractor base across the country.

All of us have been talking negative. I thought, maybe it is time that we in
India realise. We have been spreading our resources very thinly over a very large
country with a massive population for which nothing is actually felt at the ground
level. The lowest of the low, the common man, who should be considered the
highest of the high, should be higher and above us, does not feel that we make any
change in her or his daily life for existence. We are being seen as a bunch of ... *
seen as a bunch of people who are out there only to make money, to have their
own relatives in good places, to corner benefits themselves and we are not
bothered about the country. That is the overall image that politicians greatly enjoy
today. But I was thinking this. Is it possible that a time will come when we see
more of Government? I have said this earlier also. There is this slogan — less
government, more governance. I do not believe in that. I believe, there should be
less of governance and more of Government. There should be people in every
office. If a man has a problem today, he can go a Tehsildar’s office. There are not
enough Tehsildars in a State to be appointed as Tehsildars in every Tehsil. There
are not enough Block Development Officers in every Block. There is a shortage of

State level officers because the State is not able to employ more people.

* Expunged as ordered by the Chair.
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My firm belief is, in an effective democracy, every station that you have
created must be manned by a station master. If it is a Block, have a BDO. If it is a
hospital, have doctors, nurses, compounders. If it is a school, have teachers and
headmaster. If it is a college, have lecturers, principals. So, manning every station
— I am not meaning a railway station — is a very important thing. We, by saying,
less Government, more governance. Hon. Deputy Speaker, Sir, are you getting
impatient?

HON. DEPUTY SPEAKER: No. In the Railway Stations also, we need good
persons to control them. There is nothing wrong in your telling railway station.
With good intention, you are taking it.

SHRI TATHAGATA SATPATHY: Is it possible we concentrate in every State by
taking 10 districts? Let us say, Maharashtra or Madhya Pradesh, which are the
States ruled by the Party which is in power at the Centre. I am giving their
examples. We have seen Maharashtra reel under acute drought. Today, an hon.
MP was speaking about floods in Maharashtra where buses and private cars have
been washed away. The Prime Minister had tweeted about it. I am very happy with
tweets. | am not a tweet though. What I am trying to say is this. Is it possible that
in 10 districts of Maharashtra, Government takes a focused view on building about
water reserves, ground water, surface water? In 10 districts, in two years’ time we
show a qualitative change.

In Madhya Pradesh, suppose there are medical facilities unavailable
because you have scams like Vyapam and others, can we create 10 districts where
there will be good doctors? Will there be a qualitative change in the hospital care,
medical care at governmental level? Can we take forests and mines in 10 districts
of Odisha and focus on recreation of forest land? Take care of mines and the tribal
people affected by the mining activities. Like that, if we could focus on certain
areas, a huge percentage of our population which is living under abject poverty,

they could get succour. They could feel the change.
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When we are talking about abject poverty, we always wonder as to why this
has happened. Who will be able to free from this shackle? Is it us? Are we
capable? Why do some kids grow up to be the author of their fate, while other kids
do not know what success or happiness is in life? In my opinion, it is social,
cultural and governmental corruption that is creating the inefficiency in our
society and in successive Governments. It is also a great lack of justice and the
failure of our system which has harmed us.

To wind up, the Government needs to create the targeted development
policies. The Sustainable Development Goals cannot be just a nation wide slogan.
16.00 hours

We have to take into account as to what we achieved under Millennium

Development Goals and how we are going ahead with Sustainable Development
Goals. In the end, I would urge upon the Government not to look at SDGs as a
wide range of policy that will expand over decades, but to look at these goals as a
target and immediate, desperate requirements for this country.
SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) (ANAKAPALLI): Mr.
Deputy Speaker, Sir, as the House knows, the 15-year cycle of the anti-poverty
Millennium Development Goals (MDGs) came to an end in 2015 paving the way
for the Sustainable Development Goals (SDGs) - an even more ambitious set of
goals - to banish a host of social ills by 2030. The Goals and Targets will stimulate
action over the next 15 years in the following thematic areas of critical importance,
namely: people, planet, prosperity, peace and partnership.

The UN Secretary-General Mr. Ban Ki-moon called these 17 Goals adopted
unanimously by 193 Heads of State, as "our shared vision of humanity and a
social contract between the world's leaders and the people".

Of course, the Indian Government has affirmed its commitment to these
Goals, as is evidenced by the hon. Prime Minister's speech at the UN Summit in
September, 2015 for the adoption of Post-2015 Development Agenda. These
SDGs, while built on the eight MDGs, are expected to plug the holes left by the
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MDGs and accomplish more.

As far as our State is concerned, under the dynamic leadership of our
hon. Chief Minister, Shri N. Chandra Babu Naidu, post-2015, Andhra
Pradesh, along with other parts of the World, decided to adopt the Global
Sustainable Development Goals 2030 (SDG 2030) and targets to direct and
drive the social and economic development policies and programmes in the
State.

Andhra Pradesh, as a State, has pursued the MDGs with vigour and made a
commendable progress towards achieving the MDGs though the level of
accomplishment varies across the different
goals. Some of AP's commendable achievements under
MDGs are: 100 per cent child immunization against measles, 100 per cent births
attended by skilled personnel; Access to improved drinking water to almost three-
fourth of the population; and Increase in forest cover. The targets almost achieved
are: Access to improved drinking water to almost three-fourth of the population;
Halt to HIV prevalence in the State; Increase telephone, cellular, internet,
subscribers per 100 population; Under 5 Mortality Rate of 33 per 1,000 live births;
and Gender Parity Index in Primary Education at 1.

It is pertinent to mention here that prior to SDGs 2030, Government of
Andhra Pradesh has already proposed its draft Vision 2029 framework which
envisions to transform the State as "A happy and globally competitive society".

It aims to become one among the three most developed States in India by
2022, when India celebrates its 75" year of Independence. While the objective is to
achieve the status of a developed State by the year 2029, it is envisioned that
Andhra Pradesh will become a leading global destination by the year 2050.

The Government of Andhra Pradesh has prudently adopted a multi pronged
strategy and embarked on efficient and effective governance system by launching
of Seven missions in Primary sector, Social empowerment, Knowledge and Skill

Development, Urban Development, Industry Sector, Infrastructure and Service
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sector.

Five Campaigns launched to transform Andhra Pradesh into a happy
and globally competitive society in a defined time frame are: (Pedarikam
Paigelupu (Victory over Poverty), Polam Pilustondi (Integrating technology with
agriculture and Field visit of officers twice in a week for sustainable agriculture),
Badi Pilustondi (Making AP Knowledge hub), Neeru - Chettu (Conserving water
and drought proof AP) and Arogyam Parisubram (Swacha Andhra), and Five Grids
are: Water, Road, Power, Gas and Fibre Optic Network.

In addition to that, Andhra Pradesh has also initiated a high impact citizen-
centric programme named as ‘Smart Village, Smart Ward towards Smart Andhra
Pradesh’ and ‘20 Non-negotiable commitments’ to eradicate poverty and meet all
basic amenities to ensure last mile delivery services by 2022 is a key entity. Along
with all these time-bound benchmarking pathways, the Government of Andhra
Pradesh had already recognized global agenda to adopt and will necessarily attain
the goals and targets of MDGs and SDGs by 2030. So, I would like to say that we
can achieve sustainable development through collective effort.

Now, I would like to make some suggestions out of my experience.
Everybody has read these 17 goals. So I do not want to take the time of the House
by repeating them here. The first thing I would like to talk about is regarding the
Government policy on subsidies. How can we eradicate poverty in this country?
Most of the political parties and its leaders are doing vote bank politics in this
country. Everybody is in a race to give more and more subsidies to attract voters.
But will subsidies eradicate poverty? I strongly feel that we have to make the
people self-sustainable instead of giving more and more subsidies. Then only can
we eradicate poverty in this country.

Secondly, the biggest problem that we are facing in this country now is
corruption. Corruption is there not only in politics. Corruption has become a part
of our life. Even people are also not bothered about corruption these days. This is

a dangerous signal to a democratic country like India.
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The third point is selfishness. Everybody thinks about oneself and nobody
is bothered about the country. Selfishness is growing day-by-day. But it should
end somewhere.

As far as Export Import Policy is concerned, Governments change every
five years. But instead of encouraging local competition and local talent, all
Governments are giving more importance for imports. For example, if you the
automobile industry, we export our minerals to other countries and import vehicles
from other countries.

Then, there is a lot of discrimination among the people on the basis of
region, religion and caste. The Government should take some immediate measures
to reduce discrimination among various sections of people. Then only society will
progress.

There is unrest among the people. If we do not pay attention to it, it will
automatically lead to extremism. Now-a-days, we are seeing how some countries
are suffering due to terrorism. They are spending crores of rupees for their
security. But still they are suffering due to terrorism.

Then I come to research and innovation. Once upon a time, we had great
scientists in this country like Aryabhatta, Ramanujan and C.V. Raman. But these
days, our educational institutions and universities are not focusing on research and
innovation.

HON. DEPUTY SPEAKER: Please conclude now.

SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI): Everybody is following
the conventional type of education and money is playing a big role in our
education system today. We should not give priority to money. We should have a
value based system in the society.

HON. DEPUTY SPEAKER: Please conclude. The hon. Minister will intervene
now.

SHRI MUTHAMSETTI SRINIVASA RAO (AVANTHI) : With these words, I

conclude.
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HON. DEPUTY-SPEAKER: Now, the hon. Minister, Shrimati Maneka Sanjay
Gandhi to intervene.

SHRIMATI MANEKA SANJAY GANDHI: Hon. Deputy-Speaker, Sir, I have
been here almost from the beginning; and I have listened to the speeches made by
a large number of people, who are concerned about India’s future and our ability
to meet these Development Goals.

I specially listened to Mr. Moily, Dr. Dastidar and, of course, Shri
Thatagata Satpathy amongst others. Mr. Moily’s speech was interesting because
of one point that he made, which is that, you cannot possibly reach a goal unless
everybody is involved in it right from the bottom. So, his suggestion that the new
programme started by the Prime Minister called DISHA, in which all of us have to
work with the District Magistrates in order to reach certain goals, is an extremely
interesting one because the District Magistrate obviously controls the
development at that level; and he needs to know, which goals India is moving
towards.

This Prime Minister, more than any other, has realized that the SDGs or
any other Development can only be achieved by reducing the vertical walls
between Ministries and between States. Which is why, once a month, not only is
the entire Cabinet and all the MoSs and everybody called but we are taught about
each other’s performances, each other’s abilities; and we learn to share, not just
knowledge, but common aims.

Now, this is being expanded to DISHA where we will be expanding this to
the bureaucrats at the District level. This will, no doubt, provide an impetus to
more development quicker.

Dr. Dastidar’s speech was not only informed but very deep and very, very
important. Though it said small things, it is these small things that will change
India.  have a suggestion to make. We come from different States. I myself have
written to the Consumer Affairs Minister, and now I am going outside my main

speech. We treat malnutrition, we treat children, we create Anganwadis and all
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that. But suppose, we were to revisit top up programme and let nourishment,
which is the basis of all development, to take place organically rather than through
top ups. For instance, I give food to children from 1 to 6; then, I give it to children
who are not in school; then, I give it to expecting mothers. Then, Mid-Day Meals
Scheme tops nutrition up by giving something to children in schools. We have
Supplementary Nutrition Programmes. But suppose, each one of our States were
to put millets into the PDS system, which is what I have written to the Consumer
Affairs Minister. Firstly, they would cost less; secondly, they are environmentally
far more sound because they take less water and they grow in more arid areas.
They also occupy that space of protein, carbohydrate, which we are attempting
daal to occupy. But it cannot be done from the Centre. Each State has to set a goal
just as Sushree Mamata Banerjee has started this amazingly good programme for
young girls.

If one State could start this process of putting millets into PDS so that there
is basic nourishment at the absolute normal level and top ups are never needed
after that. It would help India. For instance, Sikkim did not wait for anybody in
India to tell them what to do. They went organic on their own without Central
Government helping. So, it is possible for a State to achieve whatever goal it sets
for itself and be an example to the rest of the country.

Hon. Deputy-Speaker and hon. Members, last year all of us, as the
residents of this planet, took a giant step of faith and set for ourselves the
Sustainable Development Goals as the agenda for action for people, planet and
prosperity. Under the aegis of the United Nations, we gave ourselves 17
sustainable goals to be achieved by 2030 with an objective of ending poverty and
hunger, protecting the planet from degradation, and ensuring economic social and
technological process of all human beings.

Hon. Members, the aspiration behind these Sustainable Development Goals
is huge but at the same time, it is not unachievable. Which is why in the core of

this whole agenda lies the spirit of strengthening global solidarity and global
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partnership so that every country and its people participate in the process and
contribute in its achievement. Under the leadership of our Prime Minister, India
has been at the forefront of all dialogues around Sustainable Development Goals,
and the Prime Minister has been one of the key contributors in shaping this
Agenda. The 17 goals have been structured into 160 targets so that each of the
Member countries is able to align its programmes as well as formulate new ones
where it needs to intervene.

I cannot claim to be speaking from the entire Government. But I would like
to explain to this august House how my Ministry, through a large numbers of
programmes and initiatives is working towards achieving the SDGs.

One of the key objectives of the SDG Agenda is to achieve food security.
Specifically under this goal, there is the target of ending hunger and

ensuring access to safe, nutritious and sufficient food for all including

infants.

The second target is to end all forms of malnutrition and address
nutritional needs of adolescent children and lactating mothers. My
Ministry implements the Integrated Child Development Services
(ICDS) aimed at fighting malnutrition. Under this programme, an
institutional infrastructure consisting of Anganwadis and Anganwadi
social workers has been created in the country, which is now 40 years
old, which covers almost every habitation. Almost four lakh
Anganwadi Centres are operating in the country, which are manned
by 24 lakh Anganwadi workers and helpers. Under this programme,
we feed and look after approximately 10 crore children; and pregnant
and lactating mothers are provided supplementary nutrition and basic
healthcare in the Anganwadis.

Unfortunately, this programme, which could have worked extremely
well with a certain amount of attention, did not work for a long time.

The Anganwadis themselves were not built for all. They were not
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built so that they could be used for storage and for feeding children
and to work as créches. No monitoring at all was ever applied and no
training was applied to the Anganwadis, who were paid very well to
begin with. But as the value of money diminishes, they have become
more and more agitated, and are concentrating mainly on their pay
rather than what their services are. Their services over the years, have
become amorphous. They handout election chits and they also go to
VIP gatherings. They are called into fill up space wherever it is
necessary for audiences.

So, restructuring ICDS has been one of the key focus areas of
the Government in the last two years; and we have addressed various
components of this. Delivery of services in the Anganwadis is being
put on to real time monitoring platform of which the software has
been designed and tested. All the Anganwadi workers are being given
smart phones with preloaded software and they will have to daily feed
in data of children and mothers, which is going to be daily available
to the Centre and to the States. Through this, we would be able to
monitor the status of malnutrition for each and every child as well as
each and every pregnant and lactating mother. Will this system
work? I am very hopeful. Why am I very hopeful? It is because we
have a brilliant system set in for child line, in which every child that
needs help, phones. We get, in a month, 14 lakh phones. I can
monitor each and every one -- which child phoned, what did he say
or she say, who picked up the phone, what response was given, how
many were saved. I would like to invite anybody in Parliament who is
interested, to come with me in Gurgaon, which is one of our six
centres, and see this miracle happening in front of our eyes. We are

attempting to duplicate that for Anganwadi monitoring.
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Obviously, just reforming the Anganwadis themselves is not
good enough. The second component that we are restructuring is the
food itself. We are going to increase the cost norms of the food per
child as well as ensure that safe and nutritious food is given. In any
meeting that I have had with the States, and I am sorry to say this, the
food that is being given to children in the Anganwadi system, I cannot
say that any State is really doing a great job. It is mainly oil, sugar
and a very low kinds of cereal with lots of maida in it. It does not really
have very nutritious ability. Therefore, we are working with each State. We plan
to enhance the cost norms. We have also started talking to people across the board
to say who can make food based on local millets say bajra, ragi, etc., just to see
whether children can be fed for nutritious food.

We have also formulated new recipes which are based on local food grains
as well as local taste references. These have been formulated with the help of
various experts in the field of nutrition. We are also upgrading the physical
infrastructure of Anganwadi centres and in collaboration with MNREGA, we aim
to construct about four lakh new Anganwadi centres in the next 3-4 years so that
better services can be delivered. This restructured ICDS is taking the shape of the
National Nutrition Mission which shall hopefully be approved shortly. With this
mission mode project in place, we hope to eliminate hunger and malnutrition well
before 2030. What Dr. Dastidar talked about stunting is really quite frightening.
We are planning to go into a technological age. In this technological age, we need
people with sharper brain power than we have at the moment. On the other hand,
when there is stunting due to malnutrition, the neurons of the brain itself, simply
do not connect. After all, the neuron formation takes place before the age of two
years and if there is insufficient nutrition, the neuron itself is malformed or under-
formed. Therefore, later, even if I cure the anaemia or malnutrition, the child will
not get back to the ability to think at the level that is needed for him. Therefore,

we are aiming straight for stunting first.
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Hon. Members, the restructured ICDS and the National Nutrition Mission
will also help us to achieve the targets under the third goal of SDG which is
ensuring healthy lives and better well-being for all at all ages. In the ICDS
programme, we start tracking the health of a pregnant mother as soon as the
pregnancy is registered. With the help of regular check-ups at the Anganwadi
centres and the supplementary nutrition, the problem of infant and maternal
mortality on account of lack of nutrition will also be reduced to a large extent.

I would like to take this opportunity to refer to one of the key targets under
the third sustainable goal which refers to strengthening the implementation of
WHO Framework Convention on tobacco control. This august house had passed
the Juvenile Justice Bill last year through which India has become the first country
in the world where inducing a child to consuming tobacco in any form has become
a serious punishable offence. This law does not exist anywhere else in the world.
We must all commend the wisdom of this august house for having taken a global
lead on this front. Many other countries, now, have contacted us. We have sent
them what we have legislated and they have said that they will bring it up in their
own counties.

The Ministry of Women and Child Development also contributes to the
achievement of fourth sustainable goal related to inclusive and equitable quality
education for all. The implementation of the Right to Education is monitored on an
ongoing basis by the National Commission for Protection of Child Rights. We also
provide basic life skills to those adolescent girls who have for some reasons not
able to complete their school education. This along with supplementary nutrition
to the adolescent girls, under the Scheme SABLA, would go a long way in making
them better prepared for their futures.

I shall now come to the sustainable development goal number five which
refers to achievement of gender equality and empowering all women and girls. A
large number of initiatives and programmes by the Ministry of Women and Child

Development have been started in the last two years which will help in
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achievement of targets under this goal. One of the targets is to end all forms of
discrimination against all women and girls. We have started looking into this
aspect right from the time when a girl child is yet to be born.

Beti Bachao Beti Padhao programme has been formulated by the hon.
Prime Minister. It was, perhaps, one of the first programmes to take off in this
Government. It targets the female feticide and infanticide resulting in adverse
child sex ratio. This programme is currently running in 161 districts of the country
where the child sex ratio is the lowest. When we started this last year in February,
it did not seem possible that we would be able to make any headway so quickly.
After all, we took districts in which, we had gone as low as 790. 830 was the
average norm. [ am happy to tell you that in just one year alone by working
closely, apart from new programmes, apart from media, we have insisted on
children being delivered in the hospitals. By working in different ways, we have
increased it from 830 to 907 in the first year itself. People don't have girls for a
myriad of reasons including dowry or patriarchal ideas of girls being paraya or not
being good enough. So, to bring it even from 830 to 907, within one year means,
the quickest transformation of a small section of society, which in itself is a good
thing. This initiative had led to a major improvement of 70 to 75 points in the
child sex ratio in almost 60 per cent of the districts so far.

We have also started establishing One Stop centres in the country which
provide legal, police, medical and psycho-social counselling services under one
roof to women who have suffered any form of violence. In the initial phase, we
sanctioned one centre per state and we have now planned to establish 150 centres
and will be reaching to one centre per district by the end of the financial year
2017-18. Seventeen Centres have not only become operational but we have also
made a booklet on who is doing well or who is not doing well. It is a day-to-day
monitoring of each centre. I do not know whether I should say I am happy but
Raipur is doing the best with over 200 women coming at the centre and

Meghalaya, for some strange reasons, is not doing at all well with not a single
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woman going there. Either, there is no threat to women in Meghalaya but if there
is, then I suggest that we do better there.

We have also mandated the mobile phone companies to get a panic button
mandated on all mobile phones which are manufactured and sold in India after 1%
January, 2017. We are urging them to set up repair centres where anybody, who
has got a mobile phone from before that date, can go and get the button put in.
These panic buttons will provide a safety net to women who are under threatening
conditions and the pressing of panic button will set in motion necessary rescue
services provided by the police authorities as well as family members. We are in
the process of getting an app which will also go along with this, free in which
while the police come, if you press this button, it goes to the ten closest people
near you, so before the police come, these close people, who are strangers to you
can respond and help you out.

A lot of women face harassment and abuse in the course of finding a life
partner through the matrimonial websites. With the help of Department of
Information Technology, we have been able to get a self-regulatory code
mandated for all these matrimonial websites which involve a crow woman.

Another important initiative taken by the Ministry is to get 33 per cent
reservation for women in police forces for which I would like to thank the Home
Ministry for their immediate acceptance. This automatically would lead to greater
sensitization of the police forces towards women related crimes. I would like to
thank, as I said, the Home Ministry and the hon. Prime Minister for getting a
direction issued to all the Union Territories immediately for this. One by one, each
State is implementing this. So far seven States have implemented this 33 per cent
reservation.

Hon. Members, the Government has come out with another innovative
scheme of Special Mahila Police Volunteers which has been co-created by
Ministry of Women and Child Development and Ministry of Home Affairs. 1

would like to ask all Members of Parliament here to please help me on this. We
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have written to Members of Parliament also about this. I have written to the Chief
Ministers of the States that we are selecting one girl above the age of 21, who has
passed the 12" standard, for each village. She is selected, trained and appointed as
mahila police volunteer. We have sufficient funds to run this scheme in all the
districts of the country. They will be paid a tiny honorarium which will just help
them to pay for their cell phones or to have a visit to the police station. Their job
is to check violence and discrimination in the village. So, they will keep an eye if
a girl is not going to school, if a girl is getting married early, if parents are forcing
a girl to do something, if she is being hounded by a set of boys, if there is wife
beating going on. This is her job to monitor and to report. Hopefully, once you all
get into this and send me your lists, we can implement this really quickly because I
have been writing and writing with virtually waiting for the Governments to
respond.
HON. DEPUTY SPEAKER: Madam, you give power like police; you give such
kind of authority. Then only they will do the work. By simply putting volunteers,
they are not in a position to do. They should have some kind of protection also.
You have some kind of salary and some incentives; then only it is possible.

... (Interruptions)
SHRIMATI MANEKA SANJAY GANDHI: Power is perceptional. If she has a
badge and if she has the ability to report and she gets a small stipend from the
Government, that should give her enough power in order to be able to simply
report. We are not asking her to take action. We are asking her to be our eyes and
ears in the village.
HON. DEPUTY SPEAKER: Like whistle blowers, definitely they want
protection.

... (Interruptions)
SHRIMATI MANEKA SANJAY GANDHI: Yes. It is not really whistle blowing;
it is more subtle than that. We learnt this from what Madhya Pradesh has done.
They have started something called the Shaurya Dal. They have not put one
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person; they have put 10 people and a mix of boys and girls in many villages.
What they have found is, wherever the Shaurya Dal operates, children attend
school. There is much less discrimination against women and physical violence.
The teachers come to school; the Aanganwadis give the food. So, they become a
force for the good. In fact, they have been recognised by the Madhya Pradesh
Government and they also take part in Republic Day parades. So, we learnt from
that. I cannot afford 10 people per village; but I can afford one. So, we have to
select carefully.

We have started a comprehensive programme for capacity building of
women sarpanchs which as we all know constitute one-third of all village
sarpanchs. For this, we have collaborated with the Ministry of Rural Development.
Our objective is to develop an empowered class of grass-root women politicians
who can mainstream the gender issues and protect the rights of women at the
village and community level. This is the first time that we will be training women
sarpanchs in order to understand their duties and their responsibilities. They can
understand where they can access money from the Government, how to build a
naali, how to keep books, how to conduct a panchayat so that, perhaps, in time, we
do away with sarpanch patis and Pradhan patis and let the women come into their
own.

We are in the process of formulating the National Policy for Women which
will replace the last policy of 2001. The consultation process on the draft policy is
already over and we hope to get the new policy in place before the end of next
month. The new policy will completely shift the focus entitlements to rights — till
now it has only been welfare — and from empowerment to creating an enabling
environment. The broad objective is to create a conducive socio-cultural,
economic and political environment to enable women enjoy de jure and de facto
Fundamental Rights and realize their full potential.

On the economic empowerment front, we have the STEP scheme through

which we support NGOs to provide skill training to women. We have the
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Rahstriya Mahila Kosh which provides low interest funds to women self-help
groups which are aimed at economic empowerment through micro-
entrepreneurship. And we have something completely new. The Mabhila-e-haat
has been launched by the Ministry in which any woman producing anything,
anywhere in India can come on to this e-commerce platform. It links them free
and directly to the customers. Within a few months of its launch, Mabhila-e-haat
has reached to two lakh women producers and we have sold lakhs of rupees worth
of goods from laddoos in villages to providing services like mehandi.

A number of other initiatives are in place which can be directly linked to
the targets under this sustainable goal. These include mandatory mentioning —
even something as simple as this — the name of widow on the death certificate of
her husband so that she can claim all entitlements easily which is something we
had not done till now, a comprehensive new legislation for trafficking of women
and children which should hopefully be ready by the end of the year,
establishment of a large shelter home in Vrindavan to begin with for widows, and
extending maternity leave duration for working widows which comes under the
Labour Ministry but which is a thrust from us.

Hon. Deputy Speaker, Sir, our Prime Minister has the vision which has
shaped these sustainable development goals. The Ministry of Women and Child
Development is all set to give shape to our part of the vision of the hon. Prime
Minister and to put in place mechanisms which will ensure that the sustainable
development goals and targets are achieved. Thank you, Sir.

SHRI MALLIKARJUN KHARGE (GULBARGA): Sir, just I want to bring to
your kind notice and also to the notice of the hon. Minister that out of 20 speakers,
hardly four have spoken. Still, 16 Members have to speak. So, after completion
of their speech, or after listening to all the 16 Members, 15 Members or whatever,
if the Minister intervenes or replies in totality, that will be better. It is because,
now, she has finished her part and, naturally, what other 16 people will speak, she
will not be able to give reply to. Only the other Minister has to give reply. So, my
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request is that, kindly do it after listening to the other 16 people. It is because
hardly four people spoke, namely, Moily sahib, Dr. Dastidar, Satpathy ji and one
of my friends from Andhra Pradesh. Therefore, justice will be done if after hearing
all people’s view, you give reply. That will help us. So, at least, the remaining
two-three people are going to speak on this; the Minister should be asked to reply
at the end instead of in between. ... (Interruptions)
HON. DEPUTY SPEAKER: It is your suggestion. But, the Ministers may
generally intervene; that is there.

... (Interruptions)

HON. DEPUTY SPEAKER: Shri Konda Vishweshwar Reddy.

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Hon. Deputy Speaker,
Sir, thank you for giving me the opportunity. The key takeaway from the UN
Conference on Sustainable Development in 2012 led to a document titled ‘The
Future We Want’. With that, we migrated from the Millennium Development
Goals to the Sustainable Development Goals. But, even at the Millennium
Development Goals, the goals remain goals and we did not achieve them on infant
mortality, maternal mortality — this is between 2000 and 2015 — women
employment, hunger which is very important. We did not reach these goals. Then
we migrated to the Sustainable Development Goals.

But, if you look at the term ‘Sustainable Development Goals’, there is an
inherent conflict of terms or probably an oxymoron because some of us interpret it
as the goal should be sustainable. Actually the goal should not be sustainable;
goal should be reached. What we are doing is, we are sustaining the goals rather
than sustaining the development.

If you look at the various plans, programmes, projects, schemes and
yojanas of various Ministries in this Government and in the past Government, it
looks like no country, no Government takes care of its people as much as the

Indian Government takes care of the Indian people. Right from child birth or
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pregnancy, we have so many schemes and yojanas. When the child goes to
school, we have a yojana. For the mid-day meals, we have programmes. We have
programmes for employment, for education and thereafter if they want to set up an
industry or get a job. At the end, even when they become old, there is a yojana
for old age. I think, no other country has so many yojanas and schemes. But, I
think, the Sustainable Development Goals are highly interconnected and
intertwined.  That is what was discussed at the UN. While the goals are
interconnected, the programmes of all the Ministries are not inter-connected.
Many of them work in silos. In fact within some Ministries, there are two
programmes and there is conflict with each other. The hon. Minister Tomar Ji is
here. I will just give one example. We have the toilet programme. We have two
soakpits for toilets. It is very good for Swachh Bharat. Then, we also have
drinking water programme. We want to provide clean drinking water to everyone.
Now, in every village, every home has a toilet with two soakpits. The e coli
bacteria from the soakpits will go into the borewell drinking water. It goes against
the principle of clean drinking water from borewell but yes, we had to do it
because it is easier achievable than to put a drainage system.

It was practically not possible to put a drainage system for the whole
village and take the drainage out of the village. It was something that was practical
and it was done. But I think these should not conflict with each other. Most
importantly, we have to be tough on ourselves. We have to set some targets and
goals in the villages and say that if you do this, then only we will provide
additional funds. Let us say, for youth, sports building or a community hall or
additional road for the village. So, we have to be tough and we should be less
tolerant on ourselves when it comes to any targets relating to these goals, whether
it is cleanliness or hygiene. We need to be less tolerant.

There is one more example. The SDG-7 is relating to energy bio-gas. Bio-
gas is a programme of the renewable energy but this actually intersects seven other

SDGs. SDG — 7 is related to energy but bio-gas also takes the municipal
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sanitation, animal waste and human waste to make bio-gas. So, it connects also to
SDG-6 on sanitation. Putting a bio-gas plant requires labour, technique and skill
in the rural areas. So it provides employment. So, it addresses SDG-8. Bio-gas
also keeps the village clean because of sanitation. So SDG-3 is also addressed.
So, it has impact on climate change, that is, SDG-13 because bio-gas is the only
renewable energy which reduces climate change which captures methane instead
of going into the air. So, there is no coordination between many of these
programmes and different ministries.

Similarly, on the skills development - Rudy Ji was here - most of the skill
developments are oriented to city jobs. Out of more than 235 private sector
partners and 38 sectoral skill council, most of them are oriented towards city based
jobs. Now, we also have this problem of migration from the rural areas to cities.
So, it actually conflicts with that because agriculture labour has become less and
less efficient because the average age of the agriculture labour is about 50 years
and they are less productive.

Coming to the Railways, Railways is focussing on great inter-city
connectivities but what is happening is, in smaller towns, which are right next to
the cities, the trains do not stop there. So, the youth are forced to leave their
villages and start living in the cities instead of living in the nearby villages and
they are commuting. So, this is a problem. I think many Members have
mentioned this in the Parliament. The trains are not stopping because trains not
only provide transportation, they can also actually prevent migration from rural to
urban areas.

Sir, I think there is one sector in the country which spends the most and
provides the least employment and that is energy sector. We spend about Rs. 1.5
lakh crore on importing oil and another Rs. 50,000 to 60,000 crore on importing
coal. We spend a lot of money on power projects. It provides the least amount of

employment.
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Now, we have started the solar policy which again requires no skill, no
local employment and high capital outflow. Some of these need to have
coordination between various ministries and various programmes and they should
not work in silos. They also need to coordinate with the State programmes.

I think the hon. Member, Kakoli Ghosh ji, had mentioned about the
traditional fruits and vegetables. That was an extremely important point. We go to
the Central Hall. We have lunch there. I have never eaten the local Indian
vegetables. I ate tomato, potato, carrot, capsicum, beetroot, beans, cauliflower,
corn, chillies etc. All these are imported and they are not native to India. We have
not eaten Kaddu, Karela or Palak. So, I think the bio-diversity has gone. But
more than just having pride in our traditional food, if you say, for growing Kaddu
and Karela, they do not use pesticides and it is traditional, it is suitable to climate.
They do not use pesticides and they do not use fertilizers. Nobody is growing
Kaddu and Karela but is growing imported crops. We are importing foods and
then we are putting pesticides by artificially creating that environment. We have
some great foods. I think we have lost.

On a travel abroad, I came across Chinese morning glory. I got those seeds
and I am growing them. My villagers said it is a weed that grows here and we had
forgotten how to eat it and cook it. Similarly, Lengda in Himachal Pradesh, is a
beautiful vegetable. It is much more than broccoli. We had forgotten that. We
have Agave which grows in Mexico. They make tequilas and all of which grows
in Telangana. Our grandfather used to eat the heart of it but we have forgotten
how to eat that. So, I think we need to promote some of these fruits.

There are regional disparities. We, as a country are very proud of our
diversity but there are some regional disparities we need to be ashamed of. If we
compare even developed countries and very under-developed African countries,
take for example United States, between California, the most advanced State, and
the Louisiana, the most backward State, there will be a per capita difference of two

times, one is about 40,000 dollars and the other is about 20,000 dollars per capita.
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But in India, it is huge. Let us say between Goa, Puducherry, Delhi, Bihar and
UP, there is almost ten times difference. But it is not just in the numbers and the
revenues. It is in every parameter of development - literacy, infant mortality,
unemployment. States like Kerala differ greatly. There is 10 - 20 times difference
from some of the backward States.

But what was very shocking is this. I just came from a conference. Sikkim
is having a big population problem. While rest of India has too much population -
the hon. Member, Shri P.D. Rai educated me on this point - in Sikkim, the
population is declining to an unsustainable level. So, there is great inequality
more than any other. It is more than the United States but what is more surprising
is more than the African countries like Ethiopia whose per capita income is 1000
dollars. There is a province called Afar and Oromia. These are two different
Ethiopian provinces. The difference between the two different provinces is much
less than the difference between States in India on all parameters. We are countries
within countries and I think this is something we need to address very importantly.

They say the SDGs as opposed to Millennium Development Goals, are
more quality oriented whereas the MDGs aree more quantity oriented. It is relating
to how many schools you will put up and things like that. But quality also has a
measure. Unless you measure, you cannot manage. So, we do not have enough
data. I was trying to research on various SDGs. We do not have too much data.
On monitoring, this is the interaction between the two Ministries programme and
all. I think the NITI Aayog should take the responsibility but they are taking the
responsibility of within coordination between the State Government programmes
and the Central Government. It is very very important. Let some other
organisation or maybe the Ministries themselves create a body to coordinate
different yojanas and programmes. That is very important.

Lastly, we are a new State. Just as the SDG goals, we are aspirational in
nature. We also have a lot of aspirations. So far, we have tried to reach and

hopefully, we are reaching the expectations of the people. Our hon. Chief
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Minister KCR garu has introduced ASARA Pension scheme. It gives Rs. 1,000
per month for all the elderlies and Rs. 1,500 for the handicapped.

The Mission Bagiratha addresses SDG-6, that is, clean drinking water, and
it promised that please do not vote us back to power unless we get tap in every
household. We are spending Rs.40,000 crore on clean drinking water. Most
politicians make false promises before the elections. We are making real promises
after the elections.

Haritha Haram, the world’s largest tree planting programme, non-forest,
non-commercial tree planting programme, again is in Telangana. More than 100
crore trees are being planted now. The TS-iPASS addresses SDG-9. We have
rapid growth of industrialisation. All these people like Google, Snapdeal have
come to Telangana. The Mission Bagiratha is for the sustainable agriculture and
irrigation projects. Instead of building huge dams, we are reviving our ancient
Kakatiya period tanks and we are using the mud, which is nice silt, to fertilize the
crops. We have Kalyana Lakshmi and Shadi Mubarak Schemes for the
empowerment of women and gender equality.

So, finally, the goals should be reached. The goals should not remain goals.
So, let us be tough on ourselves. In the year 2030, let them not be goals. Let us
make them achievements, and in the year 2030, let us hope we reach "The future
we want". Thank you, Sir.

SHRI M.B. RAJESH (PALAKKAD): Thank you, Sir for giving me this
opportunity to speak on this important debate on Sustainable Development Goals.

Sir, I am proud to say that I am coming from a State, Kerala, which is far
ahead in social and human development indicators. Almost all these targets have
been achieved by our State. These social development targets have been achieved
by our State much before, though during the last Assembly election campaign
even our Prime Minister was confused our State, Kerala, with Somalia. So, that is
not the case. I would like to clarify that. I would like to clear his confusion too

using this opportunity.
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In September, the United Nations General Assembly is set to adopt the
Sustainable Development Goals. Before that, a few months back, 193 countries
came together at the UN Summit on Sustainable Development Goals. Our Prime
Minister, Shri Narendra Modi Ji had attended and addressed that UN Summit on
Sustainable Development Goals. He stressed on India’s commitment to work
towards these goals by 2030. The Sustainable Development Goals comprises 17
goals and 169 targets. This is an improvement on Millennium Development Goals
adopted in the year 2000.

A major critique of Millennium Development Goals has been that the scope
of Millennium Development Goals was limited and it was vague. So, that was the
major criticism raised against the MDGs. These MDGs set such low bar targets
leading to defining development down. The targets set under the MDGs were
diluting the definition of development itself. While the MDGs were minimum
standards, the Sustainable Development Goals integrating environmental,
economic and social dimensions are considered as more comprehensive list of
global goals the world has ever committed to. So, in that sense, it is a far better
concept and it is an improvement on Millennium Development Goals.

The process through which the SDGs were evolved is also more
comprehensive and inclusive. The SDG is a result of a three-year long
consultation from an open working group to consultative conversations across
both teams and countries. The United Nations even launched an online ‘My World
Survey’ portal asking people to vote to ascertain issues and goals that matter more.
So, this is a result of a more inclusive, democratic and consultative process.

I believe that Sustainable Development Goals can trigger a public
discourse not only at the international level but also in our country. This can
trigger a public debate in our country also forcing the Government to think about
development from people’s perspective. This will bring some amount of
accountability also to the working of the Government Departments and Ministries.

We will be able to ask questions frequently to the Government about the targets
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set under the SDGs. We can also question what they have done to achieve these
targets and what is their roadmap in achieving these targets through various
means. The SDGs can be used as a weapon to bring the Government accountable
to their social commitment.

What has been our experience in meeting the targets and goals under the
Millennium Development Goals? Even in meeting low bar commitments of the
Millennium Development Goals (MDGs), our results were not at all encouraging.
According to a UNDP report, out of eight Millennium Development Goals and 12
targets, we were rated as slow on four; we were rated on track only on four; and in
another four, we were rated as moderate. So, this is our experience of achieving
the MDG targets. The Government described this as mixed results. Even these
mixed results are misleading. I have got this UNDP report, and it says that a target
of halving the proportion of people who suffered from hunger between 1990 and
2015, our progress is rated as slow. On maternal mortality ratio, our progress is
slow. On sustainable access to safe drinking water and basic sanitation, we are
rated as slow. So, this is the record of our achievements as far as MDGs are
concerned.

Why I am saying even these mixed results are misleading because we were
not successful in setting relevant indicators to measure the outcome. In the case of
quality education, safe drinking water, the indicators to measure outcomes were
not specific.

According to the Government’s official data, it suggests that 86 per cent of
Indians have access to safe drinking water and we are on track with the MDGs as
far as drinking water is concerned. This is not true. We all know this is not true.
We know that 86 per cent of Indians do not have access to safe drinking water.
According to the official notion, piped water, bore well water, etc., are considered
as safe piped drinking water but this is not the case. Even the number of water

borne diseases and deaths due to diarrhoea and cholera indicate that this is not the
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case. So, even after diluting the concept or notions of safe drinking water, quality
education, etc., we are still not on track.

17.00 hours

So, this is the reality.

Sir, I am sorry but almost all the Members from Treasury Benches are not
listening to this serious debate. I think they are not at all interested in listening to
this. ... (Interruptions)

HON. DEPUTY SPEAKER: Please continue your speech.

SHRI M.B. RAJESH: Sir, even after your intervention, they are not bothered
about that.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI
PRAKASH JAVADEKAR): I am listening to it.... (Interruptions)

SHRI M.B. RAJESH: I know that Shri Prakash Javadekar is always serious about
discussions. But, unfortunately, most of his colleagues are not.... (Interruptions)

Now, I come to the challenges in implementing the Sustainable
Development Goals. One major challenge is finance. How can we find sufficient
resources to finance the SDGs? A new study has estimated that implementing
SDGs will cost around 14.4 billion US Dollars. That amounts to roughly
Rs.90,000 crore, that is, less than Rs.1 lakh crore.

In the post liberalization era, there is a declining trend in social sector
spending. The public spending on social sector has been showing a declining trend
all through these 25 years of neo liberal polices except for four years when the
Left supported UPA-I. It was just because of the pressure exerted by the Left on
the Government that social sector spending showed some improvement. Apart
from these four years, the trend in not encouraging as far as social sector spending
is concerned.

Sir, according to the UN Report of the Millennium Development Goals —
2014, one-thirds of the world’s extreme poor population, that is, 1.2 billion live in

India alone. They are facing such a huge challenge. This shows that there is no
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shortcut to meet these goals; there is no shortcut to fulfil these Sustainable
Development Goals but to enhance public investment in social sectors in a
massive manner. The Left has always been advocating the need for massive
investment in social sectors like health and education.

The sectors like health and education are crucial for achieving these
Sustainable Development Goals. India is a country which has, according to
various studies, highest out-of-pocket expenditure on health care. We should
understand that India also has the fourth largest private health care system in the
world. On the one hand, we are having the highest out-of-pocket expenditure on
health care and, on the other, India has the fourth largest private health care system
in the world. I have more facts with me. There are 60 million people who fall into
poverty by just paying for health care expenditure. What does this mean? This
means that there is an urgent need for enhancing public investment and public
spending on health care. There is a need for provisioning, improving and
strengthening public health care system in our country.

We must understand that, despite all these facts, India still spends less than
2 per cent of our GDP on health. Even our National Health Policy, 2015 envisages
spending of only 2.5 per cent of GDP on health. Despite these facts, despite this
reality and despite our commitment to SDGs, we are not ready to enhance our
public investment in health and education.

Sir, so far as progress in the rate of reducing infant and maternal mortality
is concerned, we are lagging far behind in it. The progress shows that the pace of
reducing infant and maternal mortality is far less than that of Bangladesh and
Nepal. They have surpassed us in this regard. But, we are close to Pakistan as far
as pace of reducing infant and maternal mortality is concerned. Fahmida Riazas, a
Pakistani poet has said that we are increasingly getting closed to Pakistan in many
other aspects. So, this is the reality. Still we are not increasing our investment and

spending on public health.
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Sir, on education, despite the famous Kothari Commission’s
recommendation of spending 6 per cent of GDP on education, which came in 1968
and many decades have passed, we have not yet reached that mark. Still we are
only at 4 per cent expenditure of GDP on education. If we compare ourselves with
the tiny island country Cuba, which is spending 18 per cent of its GDP on
education, we have reached up to 4 per cent only.

HON. DEPUTY SPEAKER: Please conclude.
SHRI M.B. RAJESH: Sir, you have been generous to other Members. Please be
generous to me also.... (Interruptions)

Sir, this is my last point. In order to achieve Sustainable Development
Goals, we must invest in our children; we must invest in our youth and we must
invest in our future. The neglect of social sector has cost us dearly. Our poor
ranking in human development indicators is the cost of this neglect.

Sir, according to the UNDP Human Development Index ranking, our
position is 136. According to FIFA, we are having a much worse ranking at 166
only in football and in HDI we are at 136. ... (Interruptions)

HON. DEPUTY SPEAKER: Please conclude.

SHRI M.B. RAJESH : My point is simple, in order to achieve these Sustainable
Development Goals, we need to have a strong political will. We have a Prime
Minister with 56 inch chest, inside this we need a broad and strong will to achieve
these targets.

With these words, I conclude.
$ IE AT HeIRAT (IFETA) @ AT IS Heled, H 3 & o & U 9gd HeM fad
A g 6 oo YRd & 39 ufam d@fR § eSSl w o gE @ B 2 ek swa forg A
SRS AR AT & el A1 94 H3l X dlal Sff Bl q61g <A1 Aredl gl g9 A
g # TeRUNT Wiy weledr sl gieT qete St Bl Wt 9gd 9gd @UTs o =@medl g
I8 oISt 39 HeM Joad & Afe] § TA.ELS. W g9l &) &1 ol &l
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SHRI TEJ PRATAP SINGH YADAV (MAINPURI): Thank you, hon. Deputy-
Speaker, Sir, for giving me time to speak on Sustainable Development Goals.

At the United Nations Sustainable Development Summit held on 25"
September 2015, the world leaders adopted the 2030 Agenda for Sustainable
Development, which includes a set of 17 Sustainable Development Goals (SDGs),
with 169 targets to end poverty, fight inequality and injustice, and tackle climate
change by 2030.

The SDGs are a plan of action for the people, for the planet, for prosperity,
and to strengthen universal peace. The SDGs focus on eradicating poverty in all
forms and dimensions, including extreme poverty and to understand this to be the
greatest global challenge, which is indispensable for Sustainable Development.
They are integrated and indivisible and balance the three dimensions of
sustainable development, that is, economic, social and environmental.

The Sustainable Development Goals, otherwise known as the Global Goals,
build on the Millennium Development Goals (MDGs), that is, eight anti-poverty
targets that the world committed to achieving by 2015. The MDGs, adopted in
2000, aimed at an array of issues that included slashing poverty, hunger, disease,
gender inequality and access to water and sanitation.

The SDGs for People look at ending poverty and hunger globally while
focussing on those countries and communities most disadvantaged by it. It looks at
allowing all citizens of the globe to live without indignity and to be given equal
opportunity to fulfil their potential.

While talking of the Planet, the SDGs are determined to protect the Planet
from degradation and call all people to urgent action on climate change. It urges
all communities for sustainable consumption and production so as to allow Earth
to fulfil the needs of both the present and future generations.

Further, it focuses on prosperity of all and to create the possibility of each
individual living a fulfilling and prosperous life and for socio-economic and

technological progress to be in harmony with nature, so the Earth can prosper too.
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Most importantly, it talks of peace and its correlation to Sustainable
Development and the need to foster peaceful, just and inclusive societies free from
fear and violence. To achieve Sustainable Development without peace is neither
possible nor is it possible to achieve peace without Sustainable Development,
which is the core belief of the SDGs.

Our Government in UP under the leadership of our hon. Chief Minister Shri
Akhilesh Yadav has for quite some time, now paid heed to the challenges of
climate change, lack of education and health care and so on.

The first point in the SDG was to eradicate poverty. Eradicating poverty in
all its forms remains one of the greatest challenges facing humanity. Globally,
more than 800 million people are still living on less than Rs.100 a day; many
lacking access to adequate food, clean drinking water and sanitation. The SDGs
are a bold commitment to finish what we started and end poverty in all forms and
dimensions by 2030. This involves targeting those living in vulnerable situations,
increasing access to basic resources and services and supporting communities
affected by conflict and climate-related disasters.

Unfortunately, extreme hunger and malnutrition remains a huge barrier to
development in many countries. Over 90 million children under the age of five are
dangerously underweight. And one person in every four still goes hungry in
Africa. The SDGs aim to end all forms of hunger and malnutrition by 2030,
making sure all people — especially children and the more vulnerable — have
access to sufficient and nutritious food all the year round.

The third point of the SDG was good health and well-being. Recognising
the inter-dependence of health and development, the SDGs provide an ambitious,
comprehensive plan of action for people, planet and prosperity and for ending the
injustices that underpin poor health and development outcomes. It aspires to
ensure health and well-being for all, including a bold commitment to end the
epidemics of AIDS, tuberculosis, malaria and other vulnerable diseases and

provide access to safe and effective medicines and vaccines for all.
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One of the most important points and goals of SDGs is quality education.
Achieving inclusive and quality education for all reaffirms the belief that
education is one of the most powerful and proven vehicles for sustainable
development. This goal ensures that all girls and boys complete free primary and
secondary schooling by 2030. It also aims to provide equal access to affordable
vocational training and to eliminate gender and wealth disparities with the aim of
achieving universal access to a quality higher education.

There are still gross inequalities in access to paid employment in some
regions and significant gaps between men and women in the labour market. Sexual
violence and exploitation, the unequal division of unpaid care and domestic work
and discrimination in public decision-making, all remain huge barriers. Ensuring
universal access to sexual and reproductive health and affording women equal
rights to economic resources such as land and property, are vital targets to
realising this goal. There are now more women in public office than ever before,
but encouraging more women leaders across all regions will help strengthen
policies and legislation for greater gender equality.

By 2050, it is projected that at least one in four people are likely to be
affected by recurring water shortages. Ensuring universal access to safe and
affordable drinking water by 2030 requires that we must in adequate
infrastructure, provide sanitation facilities and encourage hygiene at every level.
Protecting and restoring water-related eco-systems such as forests, mountains,
wetlands and rivers is essential if we are to mitigate water scarcity.

One of the important points is the affordable and clean energy. Ensuring
universal access to affordable electricity by 2030 means investing in clean energy
sources such as solar, wind and thermal. Adopting cost-effective standards for a
wider range of technologies could also reduce the global electricity consumption
by buildings and industry by 14 per cent.

It is well-documented that income inequality is on the rise, with the richest

ten per cent earning up to 40 per cent of total global income. The poorest ten per
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cent earn only between two and seven per cent of total global income. In
developing countries, inequality has increased by 11 per cent if we take into
account the growth of population. These widening disparities are a call for action
that requires the adoption of sound policies to empower the bottom percentile of
income earners and promote economic inclusion of all regardless of sex, race or
ethnicity.

More than half of the world’s population now live in urban areas. By 2050,
that figure will have risen to 6.5 billion people which come to two-thirds of
humanity. Sustainable development cannot be achieved without significantly
transforming the way we build and manage our urban spaces. The rapid growth of
cities in the developing world, coupled with increasing rural to urban migration,
has led to a boom in mega-cities. In 1990, there were ten mega cities with ten
million inhabitants or more. In 2014, there are 28 mega cities, home to a total 453
million people. Extreme poverty is often concentrated in urban spaces and national
and city governments struggle to accommodate the rising population in these
areas. Making cities safe and sustainable means ensuring access to safe and
affordable housing and upgrading slum settlements. It also involves investment in
public transport, creating green public spaces, and improving urban planning and
management in a way that is both participatory and inclusive.

There is no country in the world that is not seeing the first-hand drastic
effects of climate change. Green house gas emissions continue to rise and are now
more than 50 per cent higher than their 1990 level. Further, global warming is
causing long-lasting changes to our climate system, which threatens irreversible
consequences if we do not take action now. The annual average losses from just
earthquakes, Tsunamis, tropical cyclones and flooding count in the hundreds of
billions of dollars. The goal aims to mobilize 100 billion dollars annually by 2020
to address the needs of developing countries and help mitigate climate-related
disasters. Strengthening the resilience and adaptive capacity of more vulnerable

regions, such as land-locked countries and Island States must go hand in hand with
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efforts to raise awareness and integrate measures into national policies and
strategies. It is still possible, with the political will and a wide array of
technological measures to limit the increase in global mean temperature to two
degrees Celsius above pre-industrial level. This requires urgent collective action.

The most important point for the SDGs is the peace, justice and strong
institutions. Peace, stability, human rights and effective governance based on the
rule of law are important conduits for sustainable development. We are living in a
world that is increasingly divided. Some regions enjoy sustained levels of peace,
security and prosperity while others fall into seemingly endless cycles of conflict
and violence. This is by no means inevitable and must be addressed. High levels of
armed violence and insecurity have a destructive impact on a country’s
development, affecting economic growth and often resulting in long standing
grievances among communities that can last for generations. Sexual violence,
crime, exploitation and torture are also prevalent where there is a conflict or no
rule of law and countries must take measures to protect those who are the most at
risk.
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SHRI N.K. PREMACHANDRAN (KOLLAM): You may kindly enlighten us

regarding goals 13, 14 and 15 which come within the purview of your Ministry
regarding environment and climate change.
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DR. SHRIKANT EKNATH SHINDE (KALYAN): Hon. Deputy Speaker Sir,
thank you for giving me this opportunity to participate in the discussion on
Sustainable Development Goals. I would like to congratulate Madam Speaker on
behalf of this august House for taking initiative to sensitize all of us about this
important topic. As we all know, there are 17 Sustainable Development Goals in
all which 193 countries have agreed upon. India is also a signatory to these goals.
Poverty eradication, zero hunger, good health and well-being, quality education,
gender equality, clean water and sanitation, decent work and economic growth are
some of the goals that have been emphasized as Sustainable Development Goals
by the UN.

I would like to stress upon some of these goals which I consider of prime
importance. One example is poverty eradication. Majority of our resources are
directed towards this one goal. There are many schemes from various Ministries.
Lakhs of crores of rupees are spent every year. There have been major strides
taken by India in the last few years to bring people out of the abject poverty due to
sustained efforts taken by the successive Governments. 1 would also like to
congratulate the NDA Government for its efforts to plug the loopholes in
subsidies, thereby saving crores of rupees which again are used for social sector
schemes and infrastructure building. However, it is unfortunate that even today
we have not been able to determine the official poverty line. This issue is
lingering for almost a decade now. The UN says that people living on less than
USD 1.25 per day are poor. The Tendulkar Committee had also agreed upon this
definition and had recommended that persons earning less than Rs. 33 should be
considered poor. The recommendation of that Committee was rejected by the
UPA Government. Even the subsequent Rangrajan Committee report was not
accepted by the present NDA Government. Now the NITI Aayog has set up a task
force on elimination of poverty last year. One of its many mandates is to define
the working definition of poverty. There have been reports that soon a Committee

would be set up to determine the poverty line. However, whatever indications we
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are getting so far is that the NITI Aayog is said to be favouring the poverty line
recommended by the Tendulkar Committee by saying that the sole purpose of the
poverty line is to track whether and at what speed we are bringing the population
out of extreme poverty and not to identify specific households or individuals as
poor for the purpose of benefits.

Frankly, I would like to have some clarity on what the NITI Aayog is trying
to say here. Unless we identify the number of people who exactly are qualified to
be poor, how are we going to direct our responses to help those very people come
out of poverty? According to the 2012 official data, 21.9 per cent of India’s
population was officially living below poverty line.

18.00 hours

If we do not have the official poverty line on what basis this figure was
arrived at? There are two states of poverty, urban poverty and rural poverty.
There are many schemes for poverty alleviation in rural areas, such as Integrated
Rural Development Programme, Employment Guarantee Schemes, various
pension schemes, health schemes and housing schemes but are we ignoring urban
poverty in this process? I would like the Government to throw some light on this.
HON. DEPUTY SPEAKER: It is already 6.00 o’clock. Let the hon. Member
complete his speech and after him one more hon. Member wishes to speak today,
after which we will adjourn the House.

You may continue, Shri Shinde.

DR. SHRIKANT EKNATH SHINDE: I would like the Government to throw
some light on this. We would like to know the efforts being taken by the
Government to reduce the urban poverty. Today, the urbanization in India has
increased tremendously. Nearly 33 per cent of our population is living in urban
areas. India is among top nations in the world in terms of migration from rural to
urban areas.

Lakhs of people are living in slums, in the most unhygienic conditions in

our cities. So, we have a big challenge. However, as far as urban poverty



03.08.2016 181

alleviation is concerned, our primary focus seems to be on construction sector,
housing for all scheme in particular. It is true that the construction sector is one of
the largest employer, there is much more we can do. According to the estimates
there are about two crore construction workers at present. Every State collects one
per cent cess on cost of construction to be used for the welfare of construction
workers. Till date, a whopping Rs.24,000 crore were collected by all States
collectively but a miniscule amount is actually spent for the purpose for which it
was collected. Maharashtra has spent just three per cent of its share, Karnataka
has spent five per cent. The numbers are more or less of all the States except
Kerala which has spent nearly 95 per cent. We can use these resources to improve
the conditions of these workers who are mainly residing in cities. This could go a
long way to tackle the urban poverty.

As far as the health sector is concerned, high medical expenses continue to
be a major reason for pushing lakhs of people below poverty line. Hence, it
becomes imperative for the Government to invest heavily in the health sector.
Primary Health Centers are the major source of relief for the rural population.
Therefore, every effort will have to be made to build a proper infrastructure
around the PHCs. Today, doctors are not willing to go to rural areas mainly
because of inadequate infrastructure provided by the Government. There is no
proper housing, no sufficient paramedic staff.

Of late, more and more Governments are vacating health space for private
players. India is no exception. However, a country like India cannot afford this as
most of its population is not in a position to shoulder the burden of high cost of
medical expenditure.

The same is the case with education. Privatisation in education has gained
momentum in India. It has improved the quality but it has also led to higher cost
of education. We are investing very less in our education sector. Today we rank
143 in the list of nations by spending on education as percentage of GDP. We

are still hovering around four per cent. This is certainly not the sign of global
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super power or an aspiring super power. We cannot afford to ignore education
sector. Countries which are part of the Organisation for Economic Cooperation
and Development which is essentially a group of developed countries, the average
spending of the Group countries on education is 6.7 per cent while the US tops the
list with more than seven per cent.

It was almost 50 years back when the Kothari Commission, set up in 1964-
65, had recommended that India must invest six per cent of its GDP in education.
National Education Policy of 1968 as well as 1986 recommended the same. Yet,
we are far short of this target. Though we have made significant progress on
access to schooling and enrollment rates in primary education in the last few years,
dropout rates and low levels of learning remain challenges.

According to Pratham’s Annual Status of Education 2013 Report, close to
78 per cent of children in Standard-III and about 50 per cent of children in
Standard-V cannot yet read Standard-II textbooks. Also, 75 per cent of the
teachers failed the teachers’ eligibility test. So, we need to focus on our primary
education. There are many global studies which show that spending on early
childhood interventions produce significant economic gains. Three of the most
rigorous long-term studies conducted by the Harvard University found a range of
returns between 4 dollars and 9 dollars for every dollar invested in early learning
programmes for low-income children.

I would also like to congratulate the hon. Prime Minister on his emphasis
on hygiene and cleanliness through Swachh Bharat Mission, a massive programme
to stop open defecation by building lakhs of toilets, undertaken at the national
level. Crores of rupees are spent on it and rightly so. The only suggestion I want
to make is that we must adopt an integrated approach. In the past also there were
many programmes for building toilets in every village. However, today these
toilets are rendered useless due to lack of water. In many places they are the most

unhygienic places. Therefore, we must ensure the availability of water through
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measures such as rain water harvesting and emphasis on maintenance of these
toilets should be made.

With this, I support the Government’s effort to reach the Sustainable

Development Goals. Thank you.
SHRIMATI BUTTA RENUKA (KURNOOL): Thank you Deputy Speaker, Sir
for extending the time of the House and giving me an opportunity to speak on an
important subject of Sustainable Development Goals. This critical subject raises
the fundamental question whether we are living for today or for future and how
much are we concerned with future generation keeping in view that the humanity
will sustain forever.

Sustainable development is development that meets the needs of the present
without compromising the ability of future generations to meet their own needs.

On September 2015, the United Nations General Assembly formally
adopted the Universal Integrated and Transformative 2030 Agenda for Sustainable
Development, a set of 16 sustainable development goals. There are 169 targets
under the goals and it shall be the endeavour of all of us to achieve these goals by
2030. These goals aim to address issues of economic growth, social inclusion and
environmental protection. These SDGs are global in nature and universally
applicable. We need to customize these goals for our own requirements while
pursuing the overall objective of achieving the sustainable development goals.

Fundamental human needs such as the availability and quality of air, water,
food and shelter are the ecological foundations for sustainable developments.
Since natural resources are derived from the environment, the state of air, water
and the climate are of particular concern.

The nature’s resources, especially minerals are being used indiscriminately
without having any concern for the future generations and these resources cannot
be replenished. Sustainability requires that human activity only uses nature’s
resources at a rate at which they can be replenished naturally. We are really

saddened when we see the indiscriminate mining of sand which affects the river
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flow. The hillocks are being made flat beds with indiscriminate digging and
exploitation of minerals. If this goes on our future generations may not even see
what a typical mountain looks like. I would request the Government to bring out a
Bill banning any mining in hills and mountains. We must leave them for ever to
our future generations.

Individuals tend to do what is best for them and not what is good for the
people. If this is not addressed properly the development of the commonly owned
resources will become impossible to achieve in a sustainable way. The
Government must come out with strict laws and regulations in respect of
management of the public resources that are used for personal use. It may be
possible to find ways to replace some natural resources, but it is very unlikely that
we will ever be able to replace eco-system as such.

We have to focus more on renewable resources and lessen our dependence
on natural resources which cannot be replenished. We need to focus on
development which is less environmentally destructive.

Poverty is the main stumbling block of sustainable development. We need
to eradicate poverty to progress towards sustainable development. This is one of
the goals to be achieved by 2030. Many of the 17 goals of sustainable
development are aimed at removing poverty and improving quality of life.

Many of those who live in rural areas and in forests are dependent on
traditional occupations which are contrary to sustainable development goals. We
need to pull them out of those occupations and bring them into mainstream by
providing education and livelihood through alternate employment methods.

In this context, we need to develop backward areas with special focus. I
represent a constituency which is the most backward and rich in mineral resources
falling in backward region of Rayalaseema. In the recent Andhra Pradesh
Reorganisation Act, special focus has been given for the development of this
region. I would request this government to take special interest in developing

Rayalaseema region.
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HON. DEPUTY SPEAKER: The House stands adjourned to meet tomorrow, the
4™ August, 2016 at 11.00 a.m.
18.12 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, August 4, 2016/Shravana 13, 1938 (Saka).
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